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be given. The work may please be
started in a warfooting manner. All
educatioal institutions destroyed by
the cyclone may please be financially
helped for reconstruction of the
schools’ buildings as soon as possible.

Sir, it ig a matter of great regre.
that for the second time the same
places of Orissa especially in Cuttack
and Keonjhar districts and in my
Parliamentary constituéency Jajpur
had been affected by tornado with
heavy thunder showers. Yesterday's
tornado which struck between 6 P.M.
to 7 P\M. had caused a lot of des-
tructio;y and hundreds of dwellng
units riostly mud-built houses col-
lapsed like houses of cards; thousands
of trees were uprooted mnd many
caltle were lost; corrugated tin sheets,
bamboo polls, doors 4nd windows
were seen flying in the air. The im-
pact of the cyclone wasg so gevere that
cattle were seen flying high in the air.

So, # iz a wvery grave situation
created by cyclone in Orissa. I request
the Prime Minister, Minister of Agri-
culiure and al] concerned to give
financial assistance and food tp the
people of Orissa immediately. It is
not possible for the Government of
Orissa glone to meet the calamity. I
hope, the Centre will help as per the
desire of the people of Orissa in
their gorrowful circumstances,

I want to draw your gttention to
the fact that yesterday, because of the
cyclone for the second time, the houses
which had been made temporarily by
the government department for the
affrcted people have been destroyed
and the people are remaining in de-
preised conditions. Tarpaulins and
food may please be given by the
Centre as soon as possible by a special
plane.

I want to draw your attention to
the fact that the population of sche-
duleq Castes and Scheduled Tribes,
according to the census report of 1971,
is about 83 lakhs in Orissa, and in
these particular areas, Keonjhar mnd
Jajpur districts, the population of
Scheduled Castes and Scheduled
Tribes is much more, These are
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reserved seats, and the condition of
the people belonging to Scheduled
Castes and Scheduled Tribes has been
going from bad to warse.

I seek your protection, Sir. I would
request the Agriculture Minister and
the Prime Minister to sanction more
financial assistance and supply tar-
paulins and other essential commo-
dities to the Government of Orissa.
The Government of Orissa is doing its
best, but its resources are limited;
funds are not available. So, the
Centre should sanction more financial
asgistance to Orissa.

MR, CHAIRMAN: Now, the House
will take up....

SHR] MOHD, SHAFI QURESHI
(Anantnag): 8ir, I had given notice
under Rule 377 last week to raise a
matter. I do not know what has
happened to it. It is m very important
matter....

MR. CHAIRMAN: It is not in the
list for today.

SHRI MOHD. SHAFI QURESHI:
There is a statement of the External
Affairs Mimster which says that
there was a secret pact between Mr.
Bhutto and the former Prime Minis-
ter of India mbout Kashmir. [t has
causeq serious misgivings....

MR. CHAIRMAN: Your notice
must be pending. I will verify from
the office as to what has happened to
it. You will come to know of it later.
I will see that you are informed abou:
it.

13.08 hrs.

DEMANDS* FOR GRANTS, 1878-76—
Contd.

MINSTRY OF AGRICULTURE AND
InmIGATION

MR, CHAIRMAN: The House will
now take up discussion and voting on
Demand Nos. 1 to 10 relating to the
Ministry of Agriculture and Irriga-
tion for which 15 thours have been
allotted,

*Moved with the recommendation of the President.
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Hon. Members whose Cut Motion
to the Demands for Grants have been
circulated may, if they desire to move
their Cut Motion, send slips to the
Table within 15 minutes indicating
the serial numberg of the Cut Motions
they would like to move.

Motion moved:

" “That the respective sums not
exceeding the amounts op Revenue
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Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums neces-
sary to defray the charges that will

_ come in course of payment during

* the year ending the 31st day of
March, 1979, in respect of the heads
of demands entered in the second
column thereof against Demands
Nos. 1 to 10 relating to the Ministry
of Agriculture and Irrigation.”

Denaads for Grants, 1978-79 in respect of the Ministry of Agriculture and Irrigaticn Sulniine te le
vote of Lok Sabha

No. of Name of Demand

Amount of Demand for Grant Amcunt of DLemerd for

Demand on account voted by the House Grant submitted to 1le vete
on 16-3-1978 of the House
1 2 3 4
Revenue Capital ~ Revenue Czpital
Rs. Rs. Rs. Rs.
1 Department of Agricwrure 42,71,000 2,13,54,C0C
2  Agriculture ) . 3857847000  g7,b2,03,c00 178,92,37,cco  4E8,10,15,CC0
3 Fisheries . B 5,54:31,000 5:69,44,000  27,71,57,€C0 28,47,20,cC0
4 Animal Huspandry and Dairy
Development 17,12,30,00 1,21,04,000 1-.85’6. 1,51,000 6,05,22 ,000
Forest . 5,72,19,000 63,75,000 28,60,95,cco 3,18,75,000
6 Department of Food 78,28,54,000 6,32,77,C00  391,42,70,000 31,63,83,0c0
% Department of Rural
Development 48,47,86,000 4,12,91,000  242,39,30,000  20,64,58,000
8 Department of Agricultu- l
ral Research and Education 2,112,000 10,58,000
Payments to Indian Coun-
zil of Agricultural Research 11,99,95,000 59,99,75,000
i
10 Department of Irrigation 4,10,04,000 1,45,15,000  20,99,67,000 7,25,78,000

SHR1 P. RAJAGOPAL NAIDU
(Chittor): Mr. Chairman, Sir, the
Agriculture Ministry hag not evolved
an integrated policy for magricutlure.
The reports which have been given to
ug are nothing but statistical bulleting
without giving any definite statement
of policy. It is said that 40 per cent
of the Budget hag been allocated for

554 LS—10

Agriculture. I see from the press that
there is a controversy with regard fto
the definition of ‘Agriculture’. As I
see from the Budget the funds allot-
teq for Cooperation, Power, Com-
munication and many other subjecis
have been tagged on to Agriculture.
Now they say that it is 40 per cent.
Even without these, it must be fifty
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per cent because from agriculture we
are getting more than fifty per cent
of the national income. Therefore,
more than fifty per cent of the Budget
allocations must be gpent deve-

lopment of agriculture,

With regard to this, evep if we are
spending money for increased pro-
duction, the small peasants and mar-
ginal farmers are not being benefitted,
If you see the article written by the
Vice-Chancellor of the Gujarai Agr-
cultural University Shri V. R. Mehta,
in regard to the problems of agricul-
turel financing jt says:

“Il is also observed (hat small and
marginal farmers have not benefit-
ted in proportion to their numbers
or to their needs from the various
programmes of rural development
that had been under implementa-
tion during the first three Plans.
They were deprived of the benefits
of the Green Revolution for want
of adequate financial arrangement”.

We have helped all the peasants
because we were deficit in food-
grains. Now we are becoming sur-
plus in wheat and we are becoming
self-gufficient in rice. ‘Therefore, it
is our duty and it ig the duty of the
Government to help the small farmers
and marginal farmers and so, finan-
cial allocation must be made to help
them increase production.

The other thing is that we not only
want increased production but also
social justice in our policy. Now, jf
we want gocial justice in agricultural
policy then, as I have said, the small
farmers and marginal farmers must
be helped and agricultural labourers
must be helped. In addition to that,
Jand reforms must be implemented
Land reforms are not being imple-
mented now. There is no uniformity
among all the States; there must be
uniformity among all the States. The
land reforms have {o be implemented
in a time-bound programme. Then,
the Government sghould appoint an
Implementation, Committee so as to
supervise the implementation of land
reforme,
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Then, there is no security for agri-
culturists, smal] farmers, agricultural
workerg or marginal farmers. 1 would
like to say that other workets are
getting compensation when thesy lose
their limbs or their lives while at
work. But it is unfortunately that
the peasants who are working in the
flelds, if they lose their jimbs or their
lves, they are not getting any com-
pensation. Therefore, it is the duty
of the Government to compensute
them also. The Government should
PRy compensation whenever they lore
their lives.

Then, the marginal farmers and
agricultural workers are doing manual
work for 50 to 60 years, but even
then they are not paid any pension.
Officers who are drawing Rs. 1000 or
Rs. 2000 are being paid pension after
having worked for 25 years but these
people, who are working for 50 years
continuously, working hard on land
and feeding the population of the
couniry, are neglected. Therefore,
they must be given pension as soon
ag they reach 60 years of age,

In order to bemefit the agricutlurel
workers, land has to be distributed.
These are some statistics given oy the
Government ang I see that waste and
fallow land ig 4.4 million acres Banjar
land is 10 million acres and ceilling
surplus land is 2 million acres. There-
fore, we have land to the extent of
16.4 mllion acres which ean be
distributed—that is, waste and
fallow land, Banjar land and
ceiling  surplug land put  to-
gether—but this distribution is not
being done. It is a State subject and,
therefore, the Government should call
the Revenue Ministers and Agricul-
ture Ministers ang see that this land
is distribuled immediately, Some
million acres have been distributed
ulready, but the recipienty have
not been helped financially, There-
fore they have not benefitted from
the land which has been distributed
already ang will not be benefitted by
the land which is to be distributed
mow, unless they are helped finan-
cially. But there i3 no programme
either in the Budget or any suggestion
Inih.ﬂ!x‘mﬂVerPhnhhelp
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or mny other land distributed by the

Government. Therefore the Govern-
ment, and especially the Agriculture
Minister, should persuade the Plan-
ning Commission to allocate some
money for the benefit of these people.

With regard to production | would
like to say one thing. I am very glad
that we are reaching a surplus stage
with regard to wheat. Our require-
‘ment is 50 million tons, but the pro-
duction is 90 million tons, Even in
u bad year the production is 60 mil-
lion tons. 8o, even taking it for
granteq that the average production
is 60 millign tons—as in famine years
or bad years—we are surplus by 10
million tons, Therefore, we must
make a search for markets, so that
the gurpluses can be exported there, I
have seen the Agricultural University
at Hissar. It ig headed by a farmer:
I am very glad to see this. We have
already seen the green revolution in
Haryana and Punjab. On Dr. Bor-
lough's principle, they have developed
wheat; they have developed Sonar
variely. They have developed the
spikes from 6 inches to 12 inches and
the sub-spikes from 12 to 24 and
the grains from 3 to § and they have
increased the tillers in the unit area.
They are doing it in a four-dimen-
sioned manner. That has already
been developed. If this grain is popu-
larised and tried at other places, T
think, the surpluses would be doubled
within five to ten years, Therefore,
what I say is that we must think
about what we have to do with these
surpluses,

Now, if we take =ll-India average
of wheat production, it is 14 quintals
per acre. In Punjab, the average
production of wheat is 25 quintals,
while in Haryana it is 24 quintals per
mcre. Ip Hisgar Agricultural Univer-
-gity, it iz 65 quintals per acre, There-
fore, there is a great potentiality for
us to make use of the research and
dncrease our production; it can be
Quadrupled.

There is, thus, a great scope and
hope for us with regard to wheat, but
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it is not so far as rice is concerned.
The requirements of rice wre 120
million tonnes, while the production
ig only 121 million tonnes, but on an
average, we get only '70 million
tonnes. It means, in bag yearg and
in famine years, we Will become
deflicit. Though we appear to be
self-sufficient in wheat, in bad years
we will become deficit. Therefore,
you must concentrate on rice produc-
tion. The difficulty is the two-thirds
of the rice production is in rain-fed
areags and we have not done much
research  there. The Governmont
should, therefore, concentrate on
research for production of rice in the
rain fed areas.

I am glad that in the Sixth Five
Year Plan, the Government is going
to allocate much money on research
Whep you do that, you must allocate
sufficient money for research on rain-
fed rice, Even where the research js
being done, and the results obtained,
there is ng machinery to carry on
these resulty to the farmers' fields.
We have to do it through extension
work, but unfortunately the Exten-
sion organization is not there in many
States. Fortunately, in Haryana—I
do not know about Punjab—ihe
Director of Extension, has channeled
it in a very efficient manner and there
the extension work is very good.
Because of that, the research results
are reaching the farmers direct and,
therefore, they wre able to produce
more. But, in other States, it js not
s0. Why? The extension work has
been tagged on to the Panchayat Raj
institutions and at gross-roots, there
is no extension worker at all. There
are multiple workers like village
development officers. They are just
like ministerg without portfolios and
they are not doing any work at all.
These agricultural workers and agri-
cultura] officers must be taken away
from the Panchayat Raj institution
and they must be independent. These
gross-root workers must be given
proper training. Also the technology
should be transferred to them. De-
monstrations should be made in gmall
farmers’ flelds and alsp jn marginal
farmers’ flelds to benefit them. Also
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I have seen some Krishi Vigyan
Kendras. There are two Kendras in
Andhra Pradesh. They are doing
very good work. In every district
headgquarters you have to extend this
Krishi Vigyan Kendra so that exten-
sion is brought to each district. The
village level agricultural worker must
be given orientation training as also
the farmers and the tenants....

MR. CHAIRMAN; You are the
first speaker and you can take longer
time. But you wil] be taking the
time of your party and your party list
also iz very long.

SHRI P. RAJAGOPAL NAIDU:
With regard to prices, priceg are un-
stable, Though we produce more, but
unless there ig stability in prices, it
is not possible for the agriculturist to
benefit Now wagriculture has become
capital intensive. Therefore, they
have to invest more capital and unless
he knows definitely what income he
is going to get, it is mot possible for
him to invest. Even if he invests, he
is losing. With regard to rice, as my
friend has said, it is not paying since
the last 4-3 years.

There is the Agricultural Prices
Commission which has been consti-
tuted in 1965 and it hag not been
reconstituted. There are no farmers
on 1t; only bureaucrats and consumers
are there. What I say js that there
must be a tripartite committee. 1 am
not only speaking for agriculturists
but also for consumers. If you want
to see that justice is done to both,
there must be not only consumers
but also the producers and the gov-
ernment in the Committee just like
we are flxing up the wages. There
must be a tripartite committee go as
to fix up the prices. There i3 no use
of only fixing the prices if they are
not implemented. Just now in Andhra
Pradesh there is a large surplus of
paddy and there is no one to buy.
Even in wheat area, I think it will be
very difficult for them to sell the
wheat because it ig surplus. Therefore
the government should guarantee
that mll surplus wheat will be pur-
chased by the government.
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With regard to irrigation, I want
to say two points. The gurvey is not
completed till now. Therefore, the
government should take interest to
see that the survey is completed.
Water is not fully utilised. Water
utilisable is 70 million hectametres
and water utilised is only 25 million
hectametres. Therefore we have uti-
lised only one thirg of the water,

Now, the river water disputes are
not settled. Since 15—20 years they
are there. ‘Therefore, unless we
resolve the river disputes it iz not
possible for us to utilise all the
water.

Al] on-going projects must be com-
pleted immediately and finances
should be given to them. If we are
not going to have money, we must get
it from the World Bank and see *hat
all the on-going projects are com-
pleted.

Chronic and backward areas must
be given priority in developing irri-
gation. When I gee the development,
it is uneven. In Punjab it is 77 per
cent, in Tamil Nadu—72 per cent,
Assam—5 per cent, Madhya Pradesh—
21 per cent, Bihar—26 per cent, Hill
States—data not available. Therefore,
unless we bring them to uniformity
and all States are brought to a level,
it 1s not possible for the agriculturists
in those States to benefit themselves.

There are no drainage facilities. In
constructing the Nagarjunasagar pro-
ject they have not taken care to see
that the Ayacut of Krishna district
is not flcoded. When they have cons-
tructeg the Nagarjunsagar project,
the drainage water is becoming a
flood for the Krishng Ayacut end al-
most all canals are being silted up.
Also the projects are being silted up.
For example, the Nizamsagar project
in Andhra Pradesh i3 silted and,
therefore, there is no water for sugar
caneg in the mrea, The gap in utilisa-
tion ig also there. Unless the com=-
mand area development is taken up
seriously ang done, it may not be
possible. For example, 2.7 million
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hectares is the gap. How to fill it
up? We are concentrating only on
productive schemes. We must also
take up protective schemeg in the
drought affected areas. If we buwld
up some ponds and develop aguifers
in the river beds by construcling
stone walg across them. And if water
perculates into the wells nearby, then
we can have indirect jrrigation. We
have to allocate funds for indirect
irrigation i.e. protective schemes mlso.

MR. CHAIRMAN: Hon. Members
can move their cut motions now.

SHRI P. RAJAGOPAL NAIDU
(Chittoor): 1 beg to move:—

“That the demand under the head
‘Department of Agriculture’ be re-
duced by Rs. 100.”

J[Failure to secure optimum
utilisation of soil and water re-
sources for agricullural purpose.
(D]

“That the demand under the head
‘Department of Agriculture’ be re-
duced by Rs, 100.”

[Failure to provide qualty
seeds to the farmers, (2)]

“That the demand under the head
‘Department of Agriculture’ be re-
duced by Rs, 100.”

[Failure to protect the crops
from rats. (3)]

“That the demand under the head

‘Department of Agriculture’ be re-
duced by Rs, 100.”

[Failure to regulate agriculture
markets in the country and
provide godowng ang loan facili-
ties to the farmers. (4)]

“That the demand under the head
‘Department of Agriculture’ be re-
duced by Rs, 100.”

[Failure to create machinery
for price stabilisation of agricul-
tural commodities. (5)]
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“That the demand under the head
‘Department of Agriculture' be re-
duced by Rs, 100.”

[Failure to provide necessary
cattle feed 1o the farmers. (6)]

“That the demand under the head
‘Agriculture be reduced by
Rs. 100."

[Failure to implemen; Marati
Committee’s report in fixing the
price of levy sugar. (19)]

“That the demand under the head
*Agriculture’ be reduced by
Rs. 100."

[Failure to protect sugarcane
growers Aagainst onslaughter of
sugar mill-owners. (20)]

“That the demand under the head
‘Agriculture be reduced by
Rs. 100.”

[Need to organise marketing
federations for farmers for diffe-
rent crops to save them from the
exploitation in the market. (21)]

“That the demand under the head
‘Agriculture’ be reduced by
Rs. 100.”

[Failure to provide more funds
for agriculture research, (22)]

“That the demand under the head
‘Agriculture be reduced by
Rs. 100.”

[Failure to protect the agri-
culture gcientists from the attacks

of some interested parties, (23)]

“That the demand under the head
“Agriculture’ be reduced by
Rs. 100.”

[Need to provide subsidies for
boring the wells, for laying
eement pipes to carry water to
fields, for adopting sprinkling and
drift irrigation methods. (24)]
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“That the demand under the head
‘Agriculture’ be reduced by
Rs. 100.”

[Failure of the National Seeds
Corporation in supplying quality
seeds in time. (25)]

“Tha¢ the demand under the head
‘Agriculiure’ be reduced by
Rs. 100.”

[Need to encourage farmers to
prepare seed for their own use
and train them fgor that purpose
(26)]

“That the demand under the head
‘Agriculturee be reduced by
Rs. 100~

[Failure of the State Farms
in achieving the objects (27)]

“That the demand under the head
‘Agriculture be refluced by
Rs. 100"

[Failure to give sufficient loans
to agro-labourers to improve the
lands given to them (28)]

“That the demand under the head
‘Agriculture’ be reduced by
Rs. 100.”

[Failure to provide fertilizers
ang pesticides to the farmers at
lower rates. (29)]

“They the demand under the head
*Agriculture’ be reduced by
Rs. 100.”

[Failure to develop local
manual resources (30)]

*“That the demand under the head
‘Agriculturee  be reduced by
Ra. 100."

[Failure to t{rajn farmers in
plant protection, (31)]

“That the demand under the head
‘Agriculturee be réluced By
Rs. 100.”

[Need top encourage farmers to
use weedicides, (82)] .

APRIL 19, 1978

Agr. & Irrgn. 300

“That the demand under the head
‘Agriculture’ be reduced by
Rs. 100.”

[Need to utilise aeroplanes for
plant protection for aerial spray-
ing of crops against pest diseases.
(33)]

*That the demand under the head
‘Agriculture be reduced by
Rs. 100.”

[Failure to evolve a crop

pattern. (34)]

“That the demand under the head
‘Agriculture’ be reduced by
Rs. 100"

[Need to avoid wasteful ex-

penditure in agriculture (35)]

*“That the demand under the head
‘Agriculture be reduced by
Rs. 100.”

[Failure to increase the area
under cotton oil geeds and pulses

crops (86)]

“That the demand under the head
‘Agriculture be reduced by
Rs. 100.”

[Need to give incentives to the
farmers to raise crops which are

defleit in our country, (37)]

“That the demand under the head
. turee be reduced by
Rs. 100.”
[Need to prepare cost of culti-
vation for principal crops in our
country. (38)]

“That the demand under the head
‘Agriculiuree’ be reduced by
Rs. 100.”

[Failure to conduct ground
water surveys in all the BStates
ang to utilize wodern methods
of investigation. (39)]

“That the demand under the head
‘Agriculture’ be reduced by
Ra. 100.”

(Need to get all the scils
survyed in the country, (40)]
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“That the demand under the head
‘Agriculture be reduced by
Rs. 100.”

[Need tg improve agricultural
economics and statistics
branches, (41)]

“That the demand under the head
‘Agriculture’ be reduced by
Rs. 100.”

[Failure to invent agricultural
implementg and machinery suited

to our country. (42)]

“That the demand under the head
‘Agricullure: be reduced by
Rs. 100.”

| Failure to develop dry land
pgriculture. (43)]

“That the demand under the head
‘Agriculture’ be reduced by
Rs. 100.”

[Need to provide more funds
fir command area development

programme. (44)]

“That the demand under the head
‘Agriculture’ be reduced by
Rs. 100.”
[Failure tp conduct research
t> reclaim alkaline and saline
soils. (45)]

“That the demang under the head
‘Agriculture be reduced by
Rs. 100.”

[Need to develop extension
work by Agricultural universities.

(48)]

“Tnat the demand under the head
‘Agriculture’ be reduced by
Rs. 100.”

[Failure to provide sufficient
finance to farmers service soci-

ties. (47)]

“That the demand under the head
‘Fisheries' be reduced by Rs. 100.”

[Need to develop mgencies un-
der the schem, of Intanslve
dwﬂmm{ t Indian fish culture.

541
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“That the demand under the head
‘Pisheries’ be reduced by Rs. 100.”

[Need to develop breakish fish
culture. (55)]

“That the demand under the head
‘Fisheries’ be reduced by Rs. 100.”

[Need to provide nylon nets
snd machine boats tp fishermen.
(56)]

*That the demand under the head
‘Fisheries’ be reduced by Rs, 100.”

Failure to develop infra-struc-
tural Yacilities in coastal fishing
villages., (57)]

‘That the demand under the head
‘Fisheries' be reduced by Rs. 100.”

[Need to provide facilities to
preserve fish, (58)]

“That the demand under the head
‘Fisheries’ be reduced by Rs. 100.”

[Need ts provide more funds
to give loans to fishermen. (59)]

‘That the demand under the head
‘Fisheries’ be reduced by Rs. 100.”

[Failure to purchase fishery
products at fixed rates and thus
telp fishermen, (60))

‘That the demand under the head
‘Fisheries’ be reduced by Rs. 100."

[Failure to provide required
seedlings to fishermen in rural
areas. (61)]

“That the demand under the head
‘Fisheries’ be reduced by Rs. 100.”

[Failure to construct sufficient
number of fishing harbours and
to provide landing facilities. (62)]

“That the demand under the head
‘Fisheries’ be reduced by Rs. 100.”

[Need to provide funds for
survey of marine fisheries re-
sources on the cnast of India.
{63)3
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“That the demand under the head
‘Fisheries' be reduced by Rs. 100.”

[Neeg to develop deep sea-
fishing by fishermen, (64)]

“That the demand under the head
‘Fisheries' be reduced by Rs. 100.”

[Need to provide more material
and equipment for fisheries as
gift. (65)]

“That the demand under the head
‘Anymal Husbandry and Dary
Development’ be reduced by
Iis, 100"

[Need to supply more frozen
semen 1o agriculturists, (71)]

“That the demand under the head
‘Animal Husbandry and Dairy
Pevelopment’ be reduced by
Rs, 100.”

[Failure to  assist sheep
breeders by providing necessary
funds to buy sheep. (72)]

“That the demand under the head
‘Animal Husbandry and Dairy
Levelopment’ be reduced by
Rs. 100.”

[Need tp start training courses
in dairy development in all
agricultural universities. (73)]

“That the demand under the head
‘Animal Husbandry and Dairy
Development’ be reduced by
Rs 100.”

[Need tp produce more vaccine
to protect the smumals from
diseases. (74)]

“That the demand under the head

‘Animal Husbandry and Dairy
Development’ be reduced by
Rs 100"

[Need to set up village clus-
terms of sheep around all existing
sheep farms. (75)]

“That the demand under the head
‘Animal Husbandry and Dairy
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Derelopment’ be reduced by
Rs, 100"

[Need to produce more wool
80 that we can export it to other
countries to earn forelgn ex-
change. (76)]

“That the demand under the head
‘Animal Husbandry and Dairy
Development’ be 1educed by
Rs, 100.”

[Need to increase assistance to
marginal farmers ang agro-
labourers for crosg breed heifers.
("]

“That the demand under the head
‘Animal Husbandry and Dairy
Development’ be reduced by
Rs, 100."

[Failure to develop fodder
necessary for the cattle in our
country, (78)]

“That the demand under the head
‘Amimal Husbandry and Dairy
Development’ be reduced by
Rs, 100.”

[Failure to conduct state cattle

and poultry shows every year.
(79]

“That the demand under the head
‘Animal Husbandry and Dairy
Develrpment’ be reduced by
Rs, 100."

[Need to provide more funds
for dairy development (80)]

‘“That the demand under the head
‘Animal Husbandry and Dairy
Developrent’ be reducted by
Rl_ Im-ll

[Failure to run Delhi Milk
Supply Scheme efficiently, (81)]

“That the demand under the head
‘Animal Husbandry and Dairy
Development’ be reduced by
Rs, 100.”

[Need to incresse intensive
cattle development in backward
areas. (82)]
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“That the demand under the head
‘Forest’ be reduceg by Rs. 100.”

{Failure to utilise the forest
produce to the optimum level
(86)1

“That the demand under the head
‘Forest’ be reduced by Rs. 100"

[Failure to preserve wild life
in forests. (87))

“That the demand under the head
‘Forest’ be reduceg by Rs. 100.”

[Need to increase =zoological
and public gardens in the
country. (B8)]

“That the demand under the head
‘Forest' be reduceg by Rs 100"

[Need to reforest the degraded
forest areas. (89)]

“That the demand under the head
‘Forest’ be reduced by Rs. 100.”
[Need to have mixed planta-
tions in waste lands and Pancha-
yat lands. (20)]

“That the demand under the head
‘Forest’” be reduced by Rs 100.”
[Failure to have more water
and soil conservation schemeg in
the forests, (91)]

“That the demcand under the head
‘Forest” be reducedq by Rs. 100.”

[Failure to protect forests
(82)]

“That the demand under the head
‘Forest’ be reduced by Rs. 100."

[Need to develop family forest.
(83)]

“That the demand under the head
‘Forest’ be reduced by Rs. 100
[Neeq to ralge forest in cyclone
vulnerable centres. (84)]

“That the demand under the bead
‘Forest’ be reduced by Rs. 100"

[Failure to arrest podu of
shifting cultivation (85)]
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“That the dercand under the heaa
‘Forest’ be reduceg by Rs. 100.”

[Need to increase soil conserva-
tion works in the water sheds of
River Valley Projects. (96)]

“That the demand under the head
‘Forest’ be reduceq by Rs. 100.”

[Need to conduct survey ree
garding foresy resources in the
whole country. (97)]

“That the demand under the head
‘Department gf Food® bg reduced
by Rs. 100.”

[Failure to export wheat.
(102)]

“That the demand under the head
‘Department of Food' be reduced
by R’. lmllh

[Fadlure to construct the
necessary godowns tg stock the
procured foodgrains (103)]

“That the derand under the head
‘Department of Food' be Rs. 100."”

[Failure to export sugar (104)]

*“That the demand under the head
‘Department of Food' be reduced
by Rs 100.”

[Failure to reduce establish-
ment chargeg of Food Corporation
of India. (105)]

“That the demand under the head
‘Department of Food' be reduced
by Rs. 100.”

[Failure to purchase paddy in
Andhra Pradesh ai procurement
prices. (108)]

“That the demand under the head
‘Department of Food' be reduced
by Ra. 100.”

[Need to provide more cold
storage cemtres to
vegetables and fruits. (107)]
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“That the demand under the head
“Department of Food" be reduced
by Rs. 100.”

[Need to produce more nutri-
tiug foods. (108)]

“That the demrand under the head
‘Department of Food’ be reduced by
Rs, 100.”

[Need to train farmers in

storing grains, (109)]

“That the demand under the head
‘Department of Food' be reduced by
Rs, 100.”

[Need to intensify ‘save grain

campaign’. (110)]

“That the demand under the head
‘Department of Food' reduced by
Rs, 100."

[Failure to give bonus on

procureq foodgrams. (111)]

“That the demand under the head
‘Department of Food' be reduced by
Rs, 100.”

[Failure to modernise rice

mills. (112)]

“That the demand under the head
‘Department of Food' be reduced by
Rs, 100.”

{Need to strengthen Fruits and

Vegetable Products Corporation.

(113)]

“That the demand under the head
‘Department of Rural Development'
be reduced by Rs 100."

[Need to develop rural markets

in a big way. (118)]

“That the demand under the head
Department of Rural Development’
be reduced by Rs. 100.”

[Need to provide more funds

to develop desert areas (119)]

“That the demand under the head
‘Depaitment of Rural Develop-
ment’ be reduced by Rs. 100"

[Need to provide fundg to
copstruct godowns in markset
areas. (120)]

“That the demand under the hesd
‘Department of Rural Develop-
ment' be reduced by Ra 100."

[Need to provide more funds
to develop rural roads. (121)]

“That the demand under the head
‘Department of Rural Develop-
ment’ be reduced by Rs. 100.”

[Need to encourage sports in
rural areas. (122)]

“That the demand ynder the head
Department of Rural Develop-
ment’ be reduced by Rs 100"

[Need to develop cultural
activities in rural areas, (123)]

“That the demand under the head
‘Department of Rural Development’
be reduced by 100.”

[Failure to set wup rural
development cells in all umvers:-
ties. (124)]

“That the demand under the head
‘Department of Rural Develop-
ment’ be reduced by Rs 100"

. [Need for providing more
funds for rural development
(125)]

“That the demand under the head
‘Department of Rural Develop-
ment’ be reduced by Rs. 100.”

[Failure to have small farmers
agencies in D.P.AP. areas also
(126)]

“That the demand under the head
‘Department of Rura] Develop-
ment’ be reduced by Rs. 100."

[Failure to implement ‘Work
for Food Scheme’ in South India
on a large scale (127)]

“That the demand under the head
‘Department of Rural Develop-
ment' be reduced by Rs 100.”

[Need to provide more funds
for areas (planning for full
employment. (128))
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“That the demand under the head
‘Department of Rural Develop-
ment’ be reduceq by Rs. 100."

[Need to provide more funds
to strengthen Mahila Mandals in
the country. (129)]

*“That the demand under the head
‘Department of Agricultural Re-
search and Education’ be reduced
by Rs. 100"

[Need to provide more funds
for Agricultural Research, (136)]

“That the demand under the head
‘Payments to Indian Council of Ag-
ricultural Research’ be reduced by
Rs. 100.”

[Failure to step up research in
soi] conservation to suit our con-
ditions. (139)]

“That the demand under the head
‘Payments to Indian Council of Ag-
ricultural Research’ be reduced by
Rs. 100.”

[Need to increase funds for dry
farming research, (140)]

“That the demand under the head
‘Department of Irrigation’ be reduc-
ed by Rs. 100.”

[Need to intensify the collection
of basic hydrological data. (145)]

“That the demand under the head
‘Department of Irrigation’ be reduc-
ed by Rs. 100.”

[Need to apply space technology

for water resources. (146)]

“That the demand under the head
‘Department of Irrigation’ be reduc-
ed Ly Ra. 100.”

[Failure to settle Narmada
waterg dispute, (147)]

“That the demand under the head
‘Department of Food’' be reduced by
Ra. 100.”

[Mailyre to remove all restric-
tions on movement of rice though
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the whole country was declared
as a rice zone. (157)]

SHRI PURNANARAYAN SINHA
(Tezpur): I beg 1o move:—

“That the demand under the head
‘Department of Agriculture’ be re-
duced by Rs. 100.”

[Need to give adequate assist-
ance to small farmers and agricul-
tural labouiers (0]

“That the demand under the head
‘Animal Husbandry and Dairy De-
velopment’ be reduced by Rs. 100.”

[Lack of assistance to small far-
mers and agncultura]l labourers
for Cross Breed Heifer (83)]

“That the demand under the head
‘Animal Husbandry and Dairy De-
velopment’ be reduced by Rs. 100.”

[anlr. of assistance to small far-
mers and agricuitural labourers,
poultry, piggery and sheep produc-
tion (84)]

“That ihe demand under the head
‘Forest' be reduced by Rs. 100.”

[Improper survey of forest re-
sources (98)]

“That the demand under the head
‘Forest’ be reduced by Rs. 100.”

[Insufficiency of mixed planta-
tion on waste lands as pilot pro-
jects (99)]

“That the demand under the head
‘Forest’ be reduced by Rs. 100.”

[Integrated soil and water con-
servation schemes in Himalayan
region (100)]

“That the demand under the head
‘Department of Food' be reduced by

Rs. 100.”
[Inadequacy of subsidy payable

to Food Corparation of India on
foodgrain transactions (114)]
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“That the demand under the head
‘Department of Food' be reduced by
Rs. 100.”

[Anomalous modernisation of
rice milling procurement and sup-
ply of foodgrains (115)]

“That the demand under the head
‘Department of Food' be reduced by
Rs. 100.”

[Need to create a separate unit
of Food Corporation of India for
Eastern India (116)]

“That the demand under the head
‘Department of Rural Development’
be reduced by Rs. 100."

[Insuffictency of grants for
small and marginal farmers (13)]

“That the demand under the head
‘Department of Rural Development’
be reduced by Rs, 100."

[Insufficiency of grants for
tribal development (132)]

“That the demand under the head
‘Department of Rura] Development’
be reduced by Rs. 100.”

[Innumciency of grants for
Panchayatli Raj Instilutions (133)]

“That {he demand under the head
‘Depariment of Rural Development’
be reduced by Rs. 100,

[Issue of wheat to construction
agencies in lieu of money (utilisa-
tion of foodgrain stock) (134)]

“That the demand under the head
Department of Irrigation' be re-
.duced by Rs. 100.”
[Ineffective working of the Cen-
tral Water Commission (149)]

“That the demand under the head
‘Department of Irrigation’ be re-
~duced by Rs. 100."

[Insufficiency of floed control
measures in Brabmaputra valley
(150)]
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PROF. SHIBBAN LAL SAKSENA
(Maharajganj): I beg to move:

“That the demand under the head
‘Agriculture’ be reduced to Re. 1.”

ailure to nationalise the sugar
industry (11)].

“That tBe demand under the head
‘Agriculture’ be reduced to Re. 1.

[Failure to develop the khandsarj
and gur industry properly which
consume the largest amount of
sugarcane buli which ig taxed out
of proportion to 1its capacity (12)]

“That the demand under the hecad
‘Agriculture’ be reduced to Re. 1.”

[Policy regarding sugar and
sugarcane development where
after 40 years of so-called develop-
ment the recovery of sugar from
sugarcane has gone down, duralion
of sugar crushing season has been
reduced yield of sugarcane per
acre hag fallen and size of sugar
factories has not increased appre-
ciably (13)]

“That the demand under the head
*Agriculture’ be reduced io Re. 1"

[Blfurcation of the original
Single Council into Indian Council
for Development of Sugar and
Indian Council for Development of
Sugarcane which is unscientific and
harmtul (14}]

“That the demand under the head
‘Agriculture’ be reduced to Re. 1"

[Failure to increase the average
yield of wheat and rice all over
the country to 5 tonnes per acre
as is the case in Japan and other
advanced countries by evolving
improved varieties of seeds and
their wide circulation (15)]

“That the demand under the head
‘Agriculture’ be reduced to Re. 1.”
[Failure to substitute short staple
cotton crop by long staple Egyptian
cotton crop all over the country
(18)]
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“That the demand under the head
‘Agriculture’ be reduced By Ras. 100.”

[Failure to issue orders that no
sugar factory will be allowed 1o
vlose in this crushing season until
it has crushed all sugarcane in its
zone and hag paid for it the mini-
mum cane price fixed by Govern-
ment (48)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

]_FaUure to translate the results
of agricultural research to fields
of cultivators (-IQ)]

“That the demand under the head
‘Agriculture’ be reduced by Rs, 100.”

[Failure to set up Coimbatore
1ype sugarcane seed breeding sta-
tions un a really grand scale at
Gorahhpur and Meerut (50)]

“That the demand under the head
‘Fisheries' be reduced to Re. 1.”

[Exploitation of fisheries in the
1iners of the country and along
the sea coast which are not de-

veloped (52)]

“That the demand under the head
‘Fisheries’ be reduced to Re, 1.”

[Failure to develop a large scale
fish export industry by full ex-
ploitation of country's fishery re-
sources (54)]

“That the demand under the head
*Animal Husbandry and Dairy De-
velopment’ be reduced to Re, 1.”

[Complef.e lack of any compre-
hensive plan 1o replace the present
breed of inferior caitle by Haryana
cattle breeds and other improved
breeds from all over the world by
castration of inferior cattle and
provision of Haryana and other
superiod bulls in large number®
(87)]
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“That the demand under the bead
‘Animal Husbandry and Dairy De-
velopment' be reduced to Re, 1.”

[Fnﬂure o draw up any com-
prehensive plan for supply of
fresh milk to every child, woman
and man i India and to imple-
ment it (68)]

“That the demand under the head
‘Animal Husbandry and Dairy De-
velopment' be reduced to Re, 1.

[Failure of any comprehensive
plan for provision of adequate
fodder for cattle by large scale
cultivation of suitable grass and
setting apart of sufficient grazing
areag in every village and in
forests (69)]

“That the demand under the head
‘Amimal Husbandry and Dairy De-
velopment' be reduced to Re. 1.”

[leure to prohibit complete
sluughter of mileh caitle and their
progeny Ly law all over the coun-
try (70)]

“That the demand under the head
‘Forest’ be reduced to Re, 1.

[Failure of any plan {o make
the Forest Research Institute in
Dehradun a fully autonvmous body
charged with the duly of taking
adequate measures for doubling
the forest wealth of the country in
the quickest possible time (85)]

“That the demand under the head
‘Depariment of Food' be reduced to
Re. 1.

[Failure to abolhish the Food Cor-
poration of India and resort to
complete decontrol of food when
we have adequate food stocks and
can meet any crisis that may arise

(101))

“That the demand under the head
‘Department of Rural Development’
be reduced to Re. L.

[Failure to draw up any com-
prehensive plan of rural develop=-
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ment whose implementation may

provide pure water and sanitation

in every village and complete

electrification (117)}

“That the demand under the head
‘Department of Agricultural Re-
search and Education' be reduced to
Re- l-"

[Failure to draw up any plan to
provide B.Sc. and M.Sc. courses in
every degree college in the country
by subsidising every umversity and
college to promote teaching in
agriculture (135)]

“That the demand under the head
‘Department of Agricultural Re-
search and Education’ be reduced by
Rs, 100."

[The activities of the Indian
Sugarcane Developemnt Council
which meets once a year for a few
hours and makes little contribution
to development of sugarcane
(137M)]

“That the demand under the head
‘Payments to Indian Council of
Agricultural Research’ be reduced to
Re 1.

[Failure 1o provide adequate
tfunds to the Council to carry out
comprchensive research projects
for development of agriculture
(138)]

“That the demand under the head
‘Department of Irrigation® be reduc-
ed to Re. 1.”

[Failure to sink at least two tube
wellg in every village of Pharunda
tehsil in district of Gorakhpur in
U.P. whose area of 5 lakh acres 1s
wholly unirrigated and js gubject
to severe droughts every year
(142]

SHRI DAJIBA DESAI (Kolhapur):
I beg 1o move:

“That the demand under ihe head
‘Agriculture’ be reduced to Re. 1.”

[Need for remunerative prices
for agricultural produce to culti-
vators (17)]
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“That the demand under the head
‘Agriculture’ be reduced to Re, 1"
[Lack of coordination in the
production, marketing and trade
of agricultural commoditieg (18)]

BHR1I AMRUT KASAR (Panaji): I
beg to move:

“That the demand under the head
‘Fisheries’ be reduced by Rs. 100."”
[Failure to solve the conflict of
the traditional fishermen and the
trawler owners in the Union terri-
tory of Goa, Daman and Diu
(151)]

“That the demand under the head
‘Fisheries’ be reduced hy Rs. 100."
[Failure b supply patrolling
boats to the Government of Goa
Daman and Diu in order to enable
them to implement the flve fathom
rule protecting the fishermen(152)]

“That the demand under the head
‘Fisheries' be reduced by Rs. 100.”

[Failure to protect the tradi-
tional fishermen on the West Coast
ot India (153)]

“That the demand under the head
‘Fisheries’ be reduced by Rs. 100."

[Failure to bring about legisla-

tion demarcating the flshing zones
for different types of fish (154)]

SHRI MANORANJAN BHAKTA
(Andaman and Nicobar Islands): 1 heg
10 move:

“That the demand under the head
‘Department of Agriculture’ be re-
duced by Rs. 100.”

[Mlure to introduce area de-
velopment programme in the Union
Territory of Andaman and Nico-
bar Tuands (164)]

“That the demand under the head
‘Department of Agriculiure’ be re-
duced by Rs. 100.”

[Failure to reclaim saline affect-
ed areas of Rangat and Diglipur
Tehsils in the Union Territory of
Andaman and Nicobar Islands
(165)]
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‘““That the demand under {he head
‘Agriculture' be reduced by Rs, 100."”

[Need to supply adequate quan-
tity of fertilizer and pesticides in
the Union Territory of Andaman
and Nicobar Islands at subsidised
rate (160)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Fallure of Agrciultural Depart-
ment in Andaman and Nicobar
Islands to control the pest attacks
on the paddy crop causing serious
crop failure since last two years
(167)]

“That the demand under the head
‘Agriculture’ be reduced by Rs, 100.”

[Failure tv increase the procure-
ment price of paddy and rice in
the Union Territory of Andaman
and Nicobar Islands (153)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Failure {o reduce the prices of
pesticides and fertilisers through-
out the country (189)]

“That the demand under the head
*Agriculture’ be reduced by Rs. 100."

[Failure 1o implement Soil Con-
servation Scheme in the Union
Territory of Andaman and Nicobar
Islands (170)]

“That the demand under the bead
‘Fisheries' be reduced by Rs. 100.”

[Falure 1o gainfully wutilise
marine resources in the Andaman
and Nicobar Islands {l‘?l)]

“That the demand under the head
‘Fisheries' be reduced by Rs. 100.”

[Need to investigate into the
work done by the Fisherleg Direc-
torate of Andaman and Nicohar
Islands by an Expert Committee
72)]
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“That the demand under the head
‘Fisheries’ be reduced by Rs. 100.”
[Need to formulate a Scheme for
deep sea fishing in the Union
Territory of Andaman and Nicobar
Islands under public sector (173)]

“That the demand under the head

‘Fisheries’ be reduced by Rs. 100.”

[Need to stop importing fishing
trawlers from outside the country
(174)]

“That the demand under the head
‘Department of Rural Development’
be reduced by Rs, 100."

[Failure to provide training and
assistance in the setting of village
and block level workshope to pro-
vide repairs and maintenance
facilities for agriculfural jmple-
ments (175)]

“That the demand under the head
‘Department of Irrigation’ be reduc-
ed by Rs. 100.”

[Need to provide irrigation faci-
hties in the Union Territory of
Andaman and Nicobar Islands
176)]

“That the demand under {he head
‘Depariment of Irrigation' be re-
duced by Rs. 100.”

[Failure to construct dam on
Kaipong river in North Andaman
for providing irrigational facilities
to the farmers (177)]

“That the demand under the head
‘Animal Husbandry and Dairy De-
velopment’ be reduced by Rs. 100.”

{Failure to supply milk at Port

Blair under operation Flood

Scheme in spite of repeated re-

presentations (us)]

“That the demand under {he head
‘Animal Husbandry and Dairy De-
velopment’ be reduced by Rs. 100.”

[Failure to improve high breed
milch animals in the Union Terri-
tofy of Andaman and Nicobar

Islands (1‘?9)]
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“That the demand under the head
‘Animal Husbandry and Dairy De-
velopment’ be reduced by Rs. 100.”

[Failure to provide adequate
veterinary services in the Union
Territury of Andaman and Nicobar
Islands (180)]

“That the demand under the head
‘Animal Husbandry and Dairy De-
velopment’ be reduced by Rs. 100."”

[Faiiure to provide assistance to
small/marginal farmers and agri-
cultural labourers for cross breed
heifer in the Union Territory of
Andaman and Nicobar Islands
(81)]

“That the demand under the head
‘Furest’ be reduced by Rs. 100."

[Fm!ure to provide sawn timber
from Chatham Government saw
mill, Port Blair, as house building
material to the pecople of Andaman
and Nicobar Island on moderate
charges (182)}

“That the demand under the head
‘Forest’ be reduced by Rs. 100."

[Need to examine the circumst-
ances under which the wood based
indus‘ries in Andaman and Nicobar
Islands were asked to pay 33 per
cent more on the rates of timber
after ten years which may lead to
the closure of factories (183)]

“That the demand under the head
‘Forest' be reduced by Rs. 100."
[Need to spare arcas for village
forest before demarcating the areas
tor reserve and protected forests
in the Union Territory of Anda-
man and Nicobar Islands (184)]

“That the demand under the head
‘Forest’ be reduced by Rs. 100."

[Need to relax forest laws to
allow the killing of wild deers and
pigs in the areas of North and
Middle Andaman to gave the crops
from the deer and pig menace
(185)]
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“That the demand under the head
‘Department of Food' be reduced by
Rs, 100.”

[Failure to increase the quantity
of rice per head from 5 to & kg. In
the Union Territory of Andaman
and Nicobar Islands (186)]

“That the demand under the head
‘Department of Food' be reduced by
Re 100.”

[Need to despatch rice and
wheat for human consumption to
the Union Territory of Andaman
and Nicobar Islands (187)]

“That the demand under the head
‘Department of Rural Development’
be reduced by Rs. 100."

[Failure to implement the nutri-
tion programme under community
development in Andaman and Ni-
cobar Islands (188)]

“That the demand under the head
Department of Rural Development
be reduced by Rs. 100"

[Need to evolve a strategy of
integrated rural development for
growth with soclal justice and full
employment within a time of ten
yvears based on deceniralised micro
level block planning for the Union
Territory of Andamon and Nicobar
Islands (189)]

“That the demand under the head
‘Department of Rural Development®
be reduced by Rs. 100.”

[Failure to implement the scheme
for generating gainful employment
by utilisation of foodgrain stocks
in ihe Union Territory of Andaman
and Nicobar Islands (180)]

“That the demand under the Head
‘Payments to Indian Council of Agri-
cultural Research’ be reduced by Rs.
100.”

[Need to investigate into the
functioning of the Associate Pro-
ject Directorate of ICAR, Port
Blair (181)]



321 D.G.—Min. of

*That the demand under the head
‘Payments to Indian Council of Agri-
cultural Research' be reduced by Rs.
100,

[Keeping potato experts at Port
Blair where potatoes are not grown
(192)]

SHRI P, K. DEO (Kalahandi): 1
beg to move:

“That the demand under the head
‘Fisheries’ be reduced by Rs. 100.”

[Desirability of developing the
marine fishing off the Orissa coast.
(193)]

“That the demand under the head
‘Forest’ be reduced by Rs. 100.”

[Urgency of taking up planta-
tion work on the Indravati catch-
ment area and on the hill
sloper of Kalahandi District to
stop soil erosion. (194)]

*That the demand under the head
‘Department of Irrigation’ be reduc-
ed by Rs. 100

[Urgency of completing the Up-
per Iudravati Project according to

the time schedule. (195)]

“That the demand under the head
‘Department of Food' be reduced by
Rs. 100.”

[Failure to realise Rs, 241
crores from the defaulting rice
mill owners of Kalahandi district.
(252)]

“That the demand under the head
‘Department of Food' be reduced by
Rs. 100"

[Urgency of establishing a lat-
est Rice Mill in Government sec-

tor in Kalahandi district. (253)]

“That the demand under the head
‘Department of Irrigation’ be reduc-
ed by Ra. 100.”

[Failure of the State Govern-
ment to utilise the Central assist-
ance to flood-affected people in
Kalahandi district. (256)]

(53¢ L.S.—11
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“That the demand under the head
‘Department of Irrigation’ be reduc-
ed by Rs. 100,

[Desirability of defining the cri-
teria for minor irrigation projects

in Orissa. (257)]

SHRI K. LAKKAPPA
1 beg to move:—

(Tunkur):

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100."
[Failure tp introduce crop in-
surance to help farmers against
losses incurred in farming due to
natural calamities. (196)]

“That the demand under the head
*Agriculture’ be reduced by Rs. 100.”
[Failure to conduct comprehen-
sive surveys of underground water
resources, especially in dry farm-
ing and backward areas. (197)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Failure to evolve new varieties
of rice. ragl and other grains for
obtaining increased yields. (198)]

“That the demand under the head
«Agriculture’ be reduced by Rs 100.”
[Failure to distribute high qua-
lity seeds to the farmers with a
view to promoting increase yields.
(189)1

“That the demand under the head
‘Animal Husbandry and Dairy De-
velopment' be reduced by Rs. 100.”

[Failure to introduce cattle in-
surance, (200)]

“That the demand under the head
‘Payments to Indian Council of Agri-
cultural Research’ be reduced by
Rs. 100.”

[Lack of appreciation towards
the pioneering research work done
in different flelds of agricultural
science by I.C.AR. and other bo-
dies and lack of interest in putting
newly developed technology to
practical farming practices. (201)]
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“That the demand under the head
‘Payments to Indian Council of Agri-
cultural Research’ be reduced by
Rs. 100."

[Attempts to belittle the contri-
bution to agricultural science made
by eminent gcientists. (202)]

“That the demand under the head
‘Department of Irrigation® be reduc-
ed by Rs. 100.”

[Failure to take even prelimi-
nary steps in regard to the linking
up of Ganga-Kaveri rivers which
1s highly recommended by ex-
perts for combating floods and in-
creasing the irrigation potential.
(203)]

“That the demand under the head
‘Department of Irrigation’ be reduc-
ed by Rs. 100.”

[Failure to take even prelimi-
nary steps 1n regard to linking up
of the major rivers of the South-

ern States for irrigation purposes
(204)]

SHRI ANNASAHEB GOTKHINDE
{Sangli): I beg to move:

“That the demand under the head
‘Department of Food' be reduced by
Rs, 100.’

[Need to rectify the Injustice
meted out to Maharashtra, Karna-
taka, Andhra Pradesh, Tamil Nadu
and Pondicherry Zones while fix-
ing the price of levy sugar. (208)]

“That the demand under the head
‘Department of Food’ be reduced
by Rs. 100.”

[Failure to honour the recom-
mendations of Marathe Commit-
tee and Bureau of Industrial Costs
and Prices while fixing the price
of levy sugar. (207)]

SHRIMATI PARVATHI XRISH-
NAN (Coimbatore): I beg to move:—
“That the demand under the head
sAgriculture’ be reduced to Re. 1.”

[Failure to ensure remunerative
prices to farmers. (208)]
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"Ti:at the demand under the head
‘Agriculture’ be reduced to Re. 1.”

[Failure to nationalise the
Sugar industry, and to ensure
payment to farmers for sugar-
cane. (200)]

“That the demand under the head
‘Agriculture’ be reduced to Re. 1."

{Failure to implement land re-
forms, ensure minimum wages to
agricultural labour, and distribu-
tion of surplus fallow land to the
tiller. (210)1]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Need to ensure employment to
agricultural labour throughout the
year. (211)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100."

[Need to develop more agro-
based industries and thus gene-
rate employment in rural areas.

(212)}

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Need to ensure remunerative
prices to farmers and to safeguard
them from being forced to go in
for distress sales. (213)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Failure to introduce a graded
system of land revenue with ex-
emptions for uneconomic holdings.
(214)]

“That the demand under the head
sAgriculture’ be reduced by Rs. 100.”

[Need to ensure adequate credit
and cheap electricity to small and
medium farmers. (2156)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100."

[Failure to undertake crash
housing schemes for agricultural
labour, (2167
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“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Failure to allot housing sites
to agricultural labour, (217)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Failure to provide adequate
financial assistance outside the
plan allocation to the cyclone-
affected people of Andhra Pra-
desh, Tamil Nadu and Kerala to
enable them to rehabilitate them-
selves. (218)]

“That the demand under the heaa
‘Department of Irrigation’ be reduc-
ed 10 Re. 1.7

[Fajlure to take steps for a
speedy solution of inter-State ri-
ver disputes. (219)]

“That the demand under the head
‘Department of Irrigation’ be reduc-
ed to Re. 1.”

[Failure to undertake crash flood
conirol scheme (220)]

“That the demand under the head
‘Department of Irrigation’ be reduc-
ed to Re. 1.”

[Failure to undertake irrigation
schemes in drought-prone areas,
including the urgently required
Pandyar-Purrampuzha scheme in
Coimbatore District. (221)]

“That the demand under the head
‘Department of Irrigation' be reduc-
ed by Rs. 100.”

[Failure tg undertake an all-
India jrrigation system ensuring
irrigation facilities to drought
prone and desert regions, (222)]

“That the demand under the head
‘Department of Irrigation’ be reduc-
ed by Rs. 100."

[Fuilure to take steps to imple-

ment the Ganga-Kaveri scheme.
(223)]

SHRI P. K. KODIYAN (Adoor):
8ir, I beg to move:—
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“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Need to improve the quality of
seeds produced by the National
Seeds Corporation. (224)]

“That the demand under the head
‘Agriculture be reduced by Rs. 100.”

[Need to set up more mechanis-
ed farms for the production of
foodgrains, fibre crops, plantation
crops. oil seeds and vegetables.
(225)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Failure to supply agricultural
machinery and implements and
various inputs for agriculture at
cheap rates to farmers, (228)]

“That the demand under the head
‘Agriculture’ be reduced by Rs, 100.”

[Failure to exploit ground water
resources, (227)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Failure to work out a proper
scheme to provide all financial
and technical assistance to allot-
tees of surplus lands. (228)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Very slow progress in imple-
mentation of land ceiling laws.
(229)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Failure to implement minimum
ways rates to agricultural work-
ers working in wvarious State
farms. (230)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Need to further reduce the pri-
ces of imported fertilisers to be
supplied to farmers. (281)]
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[Shri P. K. Kodiyan]
“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Failure to pay due considera-
tion to the recommendations of
Agricultura] Prices Commission in
regard to procurement prices of
wheat. (232)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Need to provide more liberal
assistance to States for taking up
soil conservation projects. (233)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100."

[Failure to tackle the problem of
pests which limit the production
of cashew nuts, (234)]

“That the demand under the head
‘Agriculture’ be reduced by Rs. 100.”

[Urgency of evolving and imple-
menting an extensive plan to de-
velop cashew cultivation in the
country with a view to attain gelf-
sufficiency in the matter of pro-
duction of raw nutg within a spe-
cified time limit. (235)]

“That the demand under the head
‘Fisheries’ be reduced by Rs, 100.”

[Failure to protect the interest
of traditional fishermen who use
country crafts for fishing as
against mechanised fishing. (236)]

“That the demand under the head
‘Fisheries’ be reduced by Rs. 100.”

[Giving undue encouragement
to deep-sea fishing by monopoly
houses as well as multi-national
corporationg to the detriment of
the interests of traditional fisher-
men and those who use small
mechanised fishing boats. (237)1

“That the demand under the head
‘Fisheries’ be reduced by Rs. 100.”
[Need to organise traditional
fishermen into cooperative flshing
ventures using mechanised means
of fishing. (238)]
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“That the demand under the head
‘Fisheries’ be reduced by Rs. 100.”

[Need to provide housing for
poor fishermen, (239)]

“That the demand under the head
‘Fisheries’' be reduced by Rs. 100."

[Inadequate allocation being
paid to the development of inland
fisheries, (240)]

“That the demand under the head
‘Fisheries’ be reduced by Rs. 100"

[Need to eliminate middle men
from fishing industry who exploit
the traditional fishermen (241)]

“That the demand under the head
‘Animal Husbandry and Dairy De-
velopment’ be reduced by Rs. 100.”

[Need to extend the scheme to
assist small margmal and agricul-
tural labourers in poultry, piggery
and sheep production, to the new
areas. (242)]

“That the demand under the hecad
‘Forest’ be reduced by Rs. 100.”

[Slow progress in carrying out
pre-investment survey of forest
resources, (243)]

“That the demand under the head
‘Forest’ be reduced by Rs. 100.”

[Failure to check ruthless ex-
ploitation of forest workers, par-
ticularly tribal forest workers; by
contractors and the lack of any
scheme to protect the interests of
such workers, (244)]

“That the demand under the head
‘Forest’ be reduced by Rs. 100.”
[Need to enact a law to protect

the interests of workers engaged
in Tendu leaves industry. (245)]

“That the demand under the head
‘Forest’ be reduced by Rs. 100.”
[Need to have national forest
poliey for the preservation, pro-
tection end expansion of the coun-
try’s forest wealth. (248)]
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“That the demand under the head
‘Department of Food® be reduced by
Rs. 100.”

[Need to nationalise sugar in-

dustry. (247)]

“That the demand under the head
‘Department of Food' be reduced by
Rs. 100"

[Failure to set up a net work of
fair price shops to supply food-
graing to vulnerable sections of
the population at cheap and con-
trolleg prices. (248)]

“That the demand under the head
‘Department of Food’ be reduced by
Rs. 100"

[Need to restore food =zones.
(249)]

“That the demand under the head
‘Department of Food' be reduced by
Rs. 100"

[Failure to control black mar-
keting and profiteering in food-
grains, (250)]

“That the demand under the head
‘Department of Food’ be reduced by
Rs. 100.”

[Need to fix targets for procure-
ments of wheat and rice. (251)]
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SHRI ANNASAHEB ©P. SHINDE
(Ahmednagar): Mr. <Chairman, I am
thankful to you for calling me to speak
on thig debate. I would only crave a
little indulgence from you because I
have to speak so much and, I know,
the time is limited. I seek your in-
dulgence to give me a few more
minutes than stipulated.

At the outset I  wish to give com-
pliments to Shri Barnala and his col-
leagues. Last year I gave compli-
ments to Shri Barnala and later on
Shri Bhanu Pratap Singh ji joined. I
have all the goodwill because there is
one common interest between them
and me that agriculture of this coun-
try is dearest to all of us. I wish to
pay compliments for two-three import-
tant matters which have happened in
our country during the last one year.
First of all this country has attained
record production after 1975-76 and
perhaps this year’s production may
be a little more than 123 millions ton-
nes. Secondly, this country has ex-
ported foodgrains to Vietnam, Indone-
sia, Afghanistan and also the Govern-
ment of India has succeeded in having
a deal with Soviet Union and persuad-
ed them to accept the wheat which they
had loaned fo us. That was also a
great achievement. Those who under-
stand agriculture and who know the
history of agriculture know that....
this country started importing food-
grains in 1918 and all the data avail-
able. Every year we had fo import
larger and larger quantity of food-
grains. Now, this is a great historic
event in the history of this country
that this country ig no longer required
to import foodgrains and now this
country ig not only in a position of
being self-sufficient but also in a posi-
tion of exporting quantities to outside
countries. This particular point is im-
portant because I consider agriculture
is important just as in the world oil
power is being talked of, petro power
is being talked of; I see the potential
of the Indian agriculture which is so
rich that India can become an agri-
power, as more powerful than oil
power or petro power. Therefore, it
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has all the potentials of becoming the
first-rate agricultural country in the.
world.

Then, the Punjab State from which
the hon, Minister comes, aftained a.
very high level of rice production this
year ang I also give compliments to.
him for that. But he will appreciate
that agricultural production does not.
come over night. Those who under-
stand agriculture will know that it is.
a tortuoug job involving wvarious pro-
cesses like research extension and
building up of infrastructures during.
the last two decades. What has hap-
pened this year is the work done
during the last two  decades in this.
country, and as a result of that, this.
country is a proud country today.

Now, I would _also lik criticise-
th int ”}suﬁ'rjg.—gt/_:;&.mses

As L said to
back the MinfSters_ sholild not con-
sider themselves as. gings who used-
to say in the good old days that “Kings.

of the Government of India and he
will be in a position to understand the,
spirit behind the  criticism which T
shdll be making. I have also one
more point to make. Last year, I gave-
you compliments and I am glad that
you have agreed to the principle of”
having the buffer stock. Last year
some hon. Members from the Treasury-
Benches made some speeches against.
buffer stock. But fortunately good
sense had prevailed and now the Gov-
ernment of India has agreed in princi-
ple to have buffer stock. I am only
sorry that despite the buffer stock,
the Ministry and the Government of
India could not give any relief fo the
poor people during the last year and
also to the poorer sections of the-
society. Despite a sizeable food stock,
prices of the foodgrains could not be
stabilised. About 40 to 50 per cent of’
the people in this country have only
50 paise per head per day fto spend..

Dhatiaji-some time—
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Therefore, to what extent they must
have been adversely affected because
of the price-rise of food articles, you
«can well imagine,

1 am only quoting some portions of
the Report of the Ministry of Agricul-
ture and Irngation of 1977-78.

“The annual average index for
cereals at 161 for 1977 was higher
than the previous years average
index of 152 by 59 per cent”

Again on page-6, it 1s stated like this:

“However, the average index for
rice for 1977 at 164 was higher
than the previous year's gverage
mdex of 155 by 5.8 per cent.”

“The average wheat index for the
year 1977 at 156 was higher than
the previous year's average of
151 by only 3.3 per cent.”

Even then, i1t was higher despite re-
rcord production of wheat,

And go,

“The average index for pulses at
198 for 1977 was also higher than
the last year's average index of
144 by 37.5 per cent.”

So, this ghows clearly that the Minis-
try has failed to supply foodgrains to
large millions of our people at a stable
price despite a large buffer stock And
my charge against the Government s
that the Government has in its policy
tendency to favour pnivate trade. This
naturally gives encouragement to
speculation hoarding etc. Again it is
the responsibility of Government of
India to give marketing support to
agricultural commodities But Gov-
ernment has totally failed in this
Canegrowers are in distress. Thou-
sands of onion growers in Nasik dis-
trict are totally ruined. Take the case
of the tobacco growers of Andhra Pra-
desh; you will find the same distress..
(An Hon. Member. In Gujarat also)
Yes, Gujarat also. I am not referring
to all because the time is limited.
But my point is that you have failed
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to give protection to the farmers In
this country. You have not succeeded
in glving them adequate marketing
support and therefore you have failed
to that extent in your responsibility.
Take again the potato growers in the
north. It is a very imporiant crop.
Recently. as a result of research, the
farmers of Punjab and U.P have be-
come important growers of potato; a
stage has come when the highest per
acre production of potato is possible
in this couniry. But unfortunately
potatio growers have suffered badly
this year. I say this because of two
reasons. The Ministry has wntten in
ity report thet fhere 13 an export
division also. I would ¢ome to sugar
later on. As far as export policies
are concerned, I ghould hike to submit
that you have a very special responsi-
bility to protect the interest of the
farmer. Why have you agreed with
the Commerce Ministry to ban the ex-
port of vegetables? You say »ou want
io give employment. There 1s no other
field or sector of agniculture economy
where you can give as large employ-
ment as i1n the case of vegetaliles You
know the farm management studics;
they have given the employment ratio
as 1:5 and 1:10. Employment votential
is very high in vegetable growing But
unfortunately you have agreed with
the Commerce Minister to ban the ex-
port of omions, polatoes and vegetables.
1 thunk it 1s totally wrong. You should
persuade the government to remove
the ban on export.

With regard to import also, I have
this to say. I have already referred
to this matter when I spoke on the
Commerce Mimstry., Swadesh: phil-
osophy does not apply to industrial
products alone. We are all swearing
by the name of Gandhiji; much more
the Janata Party. Then why are they
importing cotton and oil seeds worth
crores of rupees? Through trees of
forest origin 10 lakhs tonnes of oil
can be obtained. Why do they not
give them more incentives. Whatever
incentives are given today are not
adequate. You have to give them
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more incentives; at least ten lakhs of
adivasis will get employment, you will
get more than a million tonnes of oil
seeds. Please see that you do not
allow indiscriminate import of agricul-
tural commodities into this country.
Otherwise the agriculture of this
<ouniry will be ruined. Just as in-
dustries required protection against
indigcriminate imports similarly agri-
cultural commodities require protec-
tion from indiscriminate imports.
Therefore I have suggested to the
Minister that they must have a
DGTD-like institution presided over
by Secretary, Agriculture or whoever
¢lse it may be, a person who under-
stands the problems of agriculture, so
that no agricultural commodities are
allowed to be imported into this coun-
iry without the permission of that
institution.

I have another charge to make
against this government. You talk
loudly of land reforms. I have grave
doubts whether you really believe in
them. I have one  specific instance.
Take the case of Gujarat. The Prime
Minister comegs from Gujarat. Why
should he not use his moral influence
to persuade the Gujarat Government,
if they helieved in land reforms, not
to accept their recommendation. The
Gujarat Government had appointed a
vommittee and it made a recommenda-
tion that ceilings should be increased.
I wish, that at least when it comes to
President’s assent—they cannot enact
a law without your concurrence—they
will not agree to that proposition.
Otherwise every state will come with
a similar request and there may not
be an end to it

SHRI HARI VISHNU KAMATH
(Hoshangabad): Has any Bill been
introduced?

SHR1I ANNASAHEB P. SHINDE:
*The report of the committee has been
Teceived. It was a committee appoint-
ed by the Gujarat government. If
you have real faith in land reforms,
you should see that guch a proposition
is not accepted even if it comes from
Gujarat government. I particularly
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charge the Prime Minister why he has
not persuaded the Gujarat Government
not to appoint such a committee. Last
year I gave compliments to Karpoori
Thakur, he is an honest and sincere
man, I have no doubt about it. The
problem of share croppers is serious
in Bihar., What is he doing? All
quarrels about reservations and other
things are going on. I stand for pro-
tection of all poor people in this coun-
try. But the basic issues cannot be
ignored in Bihar. Unfortunately Shri
Karpoori Thakur is not in a position
to attend to this. I charge the Janata
Government that they are not serious
ahout land reforms.

1 have also another charge: the Jana-
ta Government is against modernisa-
tion, against development of science
and technology and modernisation.
Why have you allowed the Planning
Commission to appoint a committee
to examine the problems of tractors in
this country, whether tractors are re-
regired for agriculture or not? Only
last year, the National Commission on
Agriculture, of which Shri Mirdha was
the Chairman. they submitied a report
and they made some recommendations
to the Government of India. All those
detailed recommendations are available.
Then a number of other Commitiees
like National Council of Appled Eco-
nomic Research, Institute of Economic
Growth, New Delhi, Administrative
Staff College of India, Hyderabad, all
these bodies have gone into the prob-
lems of tractors in this country and I
am quite sure that in the Agriculture
Ministry both the Ministers are so
knowledgeable and they have a very
competent team of officers and if they
have asked them to give their opinion
on this problem, they would have given
their opinion that tractors are not
harmful in this country. ¥You know,
some of my colleagues also have doubts
that the use of tractors would displace
labour. It is entirely wrong because
vou have to be guided by practical
experience, Punjab has the largest
tractors population in this country and
today I have seen that with my own
eyes that labour from Bihar are requir-
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ed to be employed in Punjab for agri-
cultural operations. That means they
are totally short of manual labour, As
a result of tractors, unemployment
would not come. Of course, as a re-
sult of tractors, bullocks’ employment
would come down, but bullocks are
totally inadequate in this country.
There had been a number of studies
on this problem about the availability
of draught cattle and all the studies
have indicated that there is no ade-
quate draught cattle in this country. I
have no time to go into the details.
I would only make one suggestion.
Even the fodder resources are inade-
quate and if the fodder resources are
to be utilised for the maintenance of
cows and not for the maintenance of
bullocks, it would be better for milk
production because our children are
alsé starving for lack of milk and
nutrition.

SHRI HARI VISHNU KAMATH:
There is Janata Tractor now.

SHRI ANNASAHEB P. SHINDE:
Janata Tractors? Some of you do not
understand the problems of the coun-
try. Kamath Saheb, you will excuse
me. They have come out with a de-
claration that they have exempted
tractors below 12 h. p. from excise
duty. Now in this country there is
hardly anybody who purchases and
uses tractors which are below 12 h. p.
So to come with guch propositions like
this, it is only an attempt to deceive
the public opinion. I wish the Agri-
culture Minister would be jn a posi-
tion to cfrify this mater.

Then about science and technology.
The Government of India have taken a
number of decisions like, not to have
a nuclear explosion, the way CSIR has
been reorganised, a number of things
may appear to be unconnected and
what happened at Pantnagar, apperent.
ly one would think that these are not
connected things. To my mind, the
Government of India has started neg-
lecting the scientific organisations and
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started taking political decislons in
regard to scientific matters. The
world knows how because of political
interference, the Soviet Union suffered
in the field of science and research.
We know China’'s recent experience,.
as a result of the Cultural Revolution,
they have a terrific set back and in
fact recently the present Chinese
rulers are trying to rectify this. Please
see to it that there is no political inter-
ference in agricultural research acti-
vities. I am sorry that some of the
Janata Members—I do not know who
briefs themw—they signed a memoran-
dum against some  scientists. 1 am
glad and I congratulate Shri Bhanu
Pratap Singh for the stand he has
taken in the matter, He has also
issued a statement clarifying the posi-
tion. But why should this position
come? My only advice to the Govern-
ment, if you think it worthwhile, 18
that whenever you have doubts about
the functioning of gcientists, please
appoint a competent team of scientists
to go into their working. Fortunately
in this country we have very good
talents, very good scientists and they
will give you very good advice. Appoint
it necessary the scientists in whom you
have trust and do not be misled by
your political judgements or other
judgements. Otherwise, that will land
you in  trouble. Therefore, I would
beseech you not to have any political
interference in scientific activities in
this country because we have the first
rate talents in the world. Our success
in wheat production, in rice produc-
tion, our new discoveries in the field of
cotton and potato, and a number of
other things are merely because of re-
search findings and wherever research
findings have not been there, for in-
stance, in pulses, we are still struggl-
ing with fhe problem. Likewise, jn the
case of oilseeds we have no research
finding and we are struggling with the
problem. So, what i8 necessary is re-
search finding and we have to strene-
then the hands of our scientists, fortu.
nately, this country has the best scien-
tific talent in the world. The way our
agricultural institutions have been rpe-
organised, I am quite sure they will
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Dbe in position of considerable strength.
1 bope you will be guided by com-
monsense, I have a grievance that you
have not issued that statement which
Mr. Bhanu Pratap Singh issued. You
are the President of ICAR and it was
your duty to do it. When the eminent
scientists are openly criticised, people
expect a statement from you. You
have let down the scientific commumty
badly. It is not a question of indivi-
duals, individuals come and go. It is
a question of the prestige of the scien-
tific community. Whenever such things
arose, Shri Jagjivan Ram and other
eminent persons who headed this body
always defended the scientists without
any reservation. You should have
also done it.

14 hrs.

1 also make the charge that you have
started neglecting the scientific institu
tions. All of us know what happenel
in Pantnagar. I agree that these are
not areas for trade union agitations
Therefore, your responsibility is a!l
the more. If the scientists or other
poorer sections who work there have
some grievances, you must be very
alert and attend to their problem. The
problem was kept pending for a few
months. Nobody attended to it. Now.
it ig an institution with world fame in
agriculture. What will happen to re-
search there? There wil] be a set-back
of ten years. It is not easy to rechfy
it by words or statements. You have
miserably failed in your duty. It is
a joint responsibility. There also, it
is the Janata Government. I wish
you will not neglect our research in-
stitutions.

You have a rural development de-
partment and you have a responsibility
to provide employment to the vural
people. In your report, you have re-
ferred to schemes of Rs. 20 crores and
you have been tom-tomming about it
and about the scheme "Food for World
Programme’ etc. My charge against
you is, why has Presidential Assent
not been given to the Employment
Guarantee Scheme of Maherashira?
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After all, the rural development de-
partment has a special responsibjliLy
in it. You think prohibition should be
given greater priority. I am not
against prohibition, but we know what
happened in  Maharashtra. For 20
years we tried prohibition there., I am
glad some senior Janata Party mem-
bers including Kamathji have becn
bold enough to make a statement
against the Prime Minister.

SHRI HARI VISHNU KAMATH: I
wish it success, but it was a flop 1n
Meharashtra,

SHRI ANNASAHEB P. SHINDE'
There is a common talk in the town
and 1 hope the minister will take the
warning. They  say, Mrs., Indira
Gandhi's government was defealed
because of nasbandhi, but Shri Morar-
ji Desai’s government is going to be de-
feated because of nasbandhi. Please
take the warning. We should know
what should be the first priority. The
Janata Government people are all good
and I am sure they would like the yural
poor to be provided with employment.
Have you any difference with any pro-
vision made in the Maharashira Gov-
ernment’s Employment Guarantee
Scheme? I will read the provisions

“to make effective provision for
securing the right to work by
guaranteeing employment to all
adult persons who volunteer to do
unskilled manual +work in rural
areas in the State of Maharashtra.
Whereag it is expedient to make
effective provision for securing the
right to work leid down in article
41 of the Constitution of India by
guaranteeing employment to
adult persons who volunteer to do
unskilled manual work in rural
areas in the State of Maharashtra.”

All this has been envisaged in the
Constitution., I was trying to under-
stand why Shri Morarji Desai is not
agreeing to it. I listened to his argu-
ment. He says, the State Govern-
ment should have pilor consultation
with the centre. That is a technical
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argument. I tried to understand the
real thinking of the Government of
India. Fortunately I came across g
speech by Mr. Lakdawali. He iz The
mentor of the Government. These
are the theoretical objectiong why they
are not giving special attention to
the Employment Guarantee Scheme.
He said:

“In Maharashtra, where the
scheme is most developed, ang pub-
lic works are better planned they
have to be adjusted to the locale
and seasonal employment cycles of
the unemployed which makes it
difficult to achieve a proper bene-
fit-cost ratio or encourage proper
migration.”

I really pity Mr. Lakdawala. T
would like to submit that gne hag to
understand the problems of agricul-
ture in the country. We have jrri-
gation. You may invest 40 per cent
or 50 per cent on agriculture. But
that is not going to solve the pro-
blems of poverty in this country.
Then, there are g number of studies,
I need not go into them. Even the
latest study is by Mr. V. Sarveswara
Rao, Agro-economic Research Centre,
Andhry University. There, they have
studied the problem of Ramachandra-
puram taluk of East Godavari Dist-
rict and this Report was submitted
only on 25-10-1976. In all these re-
ports, whether jt i{s the book on
poverty by Dandekar & Rath and in
a number of other books you will
find that only development does not
lead to elimination of poverty. if e
have to eliminate poverty, we must
see thut the people are employed be-
cause in the rural areay 40 to 50
per cent are under-employed or un-
employed and that is the basic rea-
son of their poverty and that is why
they earn less than 50 Paise g day
and they have nothing to spend.
About the cost-benefit ratio, jn this
country, even while the previous
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regime wag in power, some distor-
tiong were coming up as far as the
agricultural sector is concerned be-
cause the rich are becoming richer
and richer and the poor are becoming
poorer and poorer, and some recti-
fication steps were necessary, There-
fore, a number of steps were taken
at that time. For instance, all the
Schemes—the Smal] Farmers' gcheme,
drought-prone area schemes, schemes
for weaker sections, schemes for tribal
areas and hill areas, all these gchemes
provided rectification mechanism. Not
that they would solve the whole pro-
blem. Mr. Lakdawala says about the
cost-benefit ratio I wish he appreci-
ates human consideration, If you
bring in cost-benefit ratio, you have
to examine the cost-benefit ratio in
respect of prohibition. ] challenge
the Planning Commission whether
they have examined the cost-benefit
ratio of prohibition. I also challenge
them that it the cost-benefit ratio js
to be taken into consideration, all
these schemes for weaker sections and
smal] farmers will have to be given
up. What iz this approach of the
Planning Commission? I do not know.
Mr. Lakdawala does not understand
the aspiretions ©f millions in this
country. The main reason why the
Janata Party’s support is being erod-
ed very fast is that they are totally
failing to understand the socio-econo-
mic problems and urges of the mil-
lions of poor people in this country
and that is why you are in difficul-
ties. Mine ig a criticlsm not with
any animosity, but in order to make
you think about some of these pro-
blems and I hope that you would be
good enough to use your Ministry's
influence with the Home Ministry to
get the Presidentia] assent to the
Maharashtra Employment Guartntee
Schems,

Then, Sir, on sugar, I think here
also it I can say in one sentence,
you have succeeded in mismanaging
the sugar economy and sugarcane
economy of this country. I have very
sound reasons for that. There iz no
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time for me to elaborate. For ins-
tance, you announced the minimum
sugarcane prices based on a recovery
of 8.5 per cent. I ask you this ques-
tion: Why did you announce it? Be-
cause, formerly this price mechanism
is used tor fixing the levy prices.
You have given up that principle.
You gre not using that price mecha-
nism. 7he prices which you have
anhounced, you are not giving to the
farmers. Then, why did you announce
this? What is the purpose of this
announcement? Only in order to de-
ceive the people and hoodwink the
public opinion? This is my question.
Secondly, about the way you are
fixing up sugar prices, the hon. Mem-
bers will be surprised to know about
this. Take the case of Haryana, for
instance. Haryana sugar price is
Rs. 187 per quintal while Punjab sugar
price is Rs. 232 per quintal. This is
the contro] price, levey price which
the government fixed. What s the
difference between Punjab and Har-
yana——the same agro-climatic zone?
The difference is so much. Again,
what js the price in Andhra and
Karnataka, Maharashira and Gujarat.
There is so much difference. Andhra
price 15 Rs. 180 per quinta] and
Karnataka price is Rs. 159 per
quintal. Sir, 65 per cent of the pro-
duction is taken at this price. Simi-
larly, what is the difference between
Gujarat price and Maharashtra price?
Maharashtra price is Rs. 173 per
quintal and Gujarat price is Rs. 189
per quintal. I tell you that the
reason is, you took a Cabinet decision
because this Government in  your
wisdom referred this matter to BICP,
which is known ‘as the Bureau of
Industrial Costs and Prices. Now,
normally, sugar is a very sensitive
subject, because even with a differ-
ence of one rupee in the price struc-
ture, crores of rupees will move this
side or that side. Therefore, it has
always been the convention that the
sugar price should not be fixed arbi-
trarily, but it shrould be done on the
basis of some technical reports, re-
ports of Commissions etc. You took
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a Cabinet decision on that that gugar
prices would be fixed on the basis:
of the Report of Bureau of Costs &
Industrial Prices and you made a
public announcement. But when it
came to the fixation of price, you did
not stick to the Cabinet decision.
Are you aware of what is appearing
in the press about what you have
done? The country will ask you, will
hold you responsible, now or later
on; you should remember this. You
have committed a very serious wrong
by having arbitrarily announced the
price of sugar. There js a signed
article in a magazine of the Ananda
Bazar Publication which says:

“According to informed sources,
the sugar levy prices fixed by the
Government for the 1977-78 season
are without any scienific basis and
would not stand in a court of law.
The sugar levy price is the procure-
ment price for buying sugar for
distribution through fair price
shops. The levy price, fixed by
the Government for the October to
September sugar season, was raised
by Rs. 18.08 per quintal for all
factories in the 16 zones of the
country.......

Under the uniform price increase,
east U.P, south and north Bihar
and Punjab have benefited the
most while west U.P, Andhra Pra-
desh, Haryana and Maharshtra have
not. But the interesting part of
this story concerns the people who
exerted the pressure for the move.
East UP benefited because Bhanu
Pratap Singh, Union Minister of
State for Agriculture, is from there.
Punjab was favoured because of
Barnala but why was Shanti Bhu-
shan interested in south &nd north
Bihar? It is alleged that the Law
Minister pleadeq the cause of south
and north Bihar? Itis alleged that
the Law Minister pleaded the cause
of south and north Bihar and the
Punjab because that is where the
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Thepar Group hag its sugar facto-
rieg.”

'This is from Sunday of 2nd Apnl.

Now you have given up all princi-
ples over-board by announcing this
price. There are basic flaws in this,
because you amre encouraging uneco-
nomic production. Land in this coun-
try 1s hmited. We have to make the
land tp the maximum use. All along,
a number of Commissions and expert
committees have gone into this and
they have all said: wherever the
sugar recovery is the highest in this
country, you should really try to en-
courage production in thmt area. But
what you are now doing js that you
are encouraging production in an
area where land can be profitably
useq for other crops, which is against
the national interests. I think jn
regard to land use you have to revise
your policy. As far as the farmers'
interests are concerned, wherever the
farmers can get the maximum bene-
fit, in whatver part of the country jt
may be, 1t should be encouraged. I
stand for it but I have grievance
against such a policy. I am only
against your following a wrong
policy, because these are very serious
matters and against national jnterest.

You stopped the export of sugar
last year and this year also. For
what purpose? Many hon. Members
<are not perhaps aware of how serious
the situation js. I guite agree that if
Sugar ig required for domestic con-
sumption, by all means, do not export
it. You can even keep 10 per cent
reserve, over and above the domestic
consumption reguirement. But this
Year we are going to have a produc-
tion of 60 lakh tonnes. We have &
<arry over stock of 16 lakh tonnes,
making a total of 76 lakh tonnes.
“The total requirement of this country,
even if you liberalise the supply,
including the requirements of the
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defence services, js 45 lakh tonnes,
What are you going to do with the
surplug of 31 lakh tonnes? You are
going to export 6 lakh tonnes. The
rest of the sugar is going to rot at
the expense of the country. Already
you hmve taken the country into a
reverse direction, because the growth
rate of export has come down. You
are not allowing this surplus sugar
to be exported and the result is that
hundreds of crores worth of sugar is
rotting in the godowns. I do not
understand this policy of the Govern-
ment.

You can export more. In fact, this
position has been exammned by a
number of Commissions. One of the
most important Commissions that
examined this question was the Sen
Commission in 1964-85, which said
that this country can export 5 to 10
lakh tonnes, In fact, you can export
more than 10 lakh tonnes. Particu-
larly from States like Maharashtra,
North Karnataka, Gujarat, Andhra
Pradesh and Tamil Nadu, you could
earn Rs. 6,000 to 7,000 rupees of for-
eign exchange per acre even at the
lowest price which is prevailing in
the international market, Just ima-
gine how much you have lost during
the last two years. You may say
that there will be price fuctuations
and losses. Why don’t you have a
Price Fluctuation Fund for covering
that? So, that is not an argument.
You have already committed this
mistake. But, if you are going to
rectify all the mistakes of Mrs. Gan-
dhi, why don’t you rectify this?

You say you are getting up com-
missions and expert committees, I
challenge you to say whether you
have fixed this price on the basis
of an expert committee’s report. Why
should you make a departure from
the recommendations of the Bureau
of Industrial Costs & Prices? You
use commissions only for political
purposes and not for economic pur-
poses. For politicians what i neces-
sary is to see particularly that com.
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far as economic matters are concern-
ed, because that is a very delicate and
dangerous fleld.

it is a good thing that you are
having additional irrigation, I wel-
come that, but there is a very im-
portant factor which is a missing link
in this country. There are vast
drought-prone areag in Haryana Raj-
asthan, Bundelkhand, Madhya Pra-
desh and in the south. In the rainy
season there is a lot of surplus water
flowing in he rivers. All this water
should be taken to the drought areas
and canals should be constructed to
enrich underground water, so that
the water level does not go down. It
is possible ty do this. I think you

should prepare a master plan for
that,

In this country, terrific erosion of
land is taking place. It was Plato,
the great philosopher, who said that
when erosion takes place, the vege-
tation cover iq destroyed, it is like a
body without flesh, with wated bones.
The Himalayas and the Sahyadri in
our country are in a very unfortu-
nate position, and the only possibility
of developing this country is by grow-
ing more trees, by afforestation. This
15 what John Kenneth Galbraith said
recently about China:

“The hills of China, which I had
always heard of as being bare, are
no longer so. Everyone one sees
evidence of the most enormous
amount of afforestation—some of
its deciduous that I cannot identity,

some that looks like Norway pine.”

Unless we take up this programme
on a massive scale, there is no future
for the country, and there will be
serious difficulty, and the prosperity
of the future generations will be
affected.

I am thankful to you for giving me
this opportunity.
ot Tm i () o guha
wErr A B AATS & e
654 LS—12
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TIr gMTE | AR F v & gt
ara &g, AR fwod amgw & e
N gT W FEAwE g WX g
e fr g8 1 fm® wTew oF
TGW A WATY AR ATTA FIHIT
Fofy e ¥ s R IR
ooat AT afEaEt woTeT Amew
¥ favor ardr ) gaq gt 9%
a1 mafeat v wgrw & dar gi
wir gurt gew A forg aeg & el
g-—3ar F1E forw I Y fram
¥ ¥ U ST qBAT «WTEAT F—
frest 25-30 I & STy H few
NEAR T WA WrLg g &
wfeg dgwr ! 9@ wroew wrm,
ar widT ST ¥ faarr g F amy
¥ ol gI S IEFT SAT o frEw
q7F ¥ 80 Wradl wrawy wrRvor A
R TER WA A eR &, wiey we
wamifa §1 Y gL | Iw sWW
A AT T AT w6ty fea
a4 ¥ qFge WrHr AT ¥ Fwearsy
F TR AT AT F AR Y ATH
TEA EATA TAT, &/ T q0F SATT T
Wiz 7@ a7 frar mar fie T
sram &g fey w@w, garé wEgrw
HUTg SiA, TP ag ovd, wgl
w1 GUTAT W, AfET £w aon s
a1 feavwat fr g@ 3w & so wradY
am feg O aw ¥ formly 9@
T R, IH fad Wrgo frar o,
I € qrawEw ST g AT I o
BHCHIE 7 gEa & dfed-wra
Wt femc, wox w3w g wEt-oEr
wwe-HIfa &, I @i wr few wET
o it w1 A v e
w1 fawr T FTar §, wALT T
AT LA § 1« wrfeEw il wY
FaF fumraeqy § W 7 TA7-HIC WY
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ferweft §, wife I wWrgs ad
Fruar g

feuré & W & Wad-107
faferqr By wefty WY feaord
R w7 wow wAaT A a7, AT w@x
wrel F 24 41 25 dredt ¥ Tl
fear ofewr mi v ab ) Ared
oy o fearf @ sfer wvet g€
a1y W a¥c atef Trorr w7 Med
wat Pk & oveest g€ ) ot AT
# 12 foferaT fadaT w1 W& T
war gy i 4 fofray PEac{ @
qrar | @ wirai § o xa vt s @
& ot oY W & T, S
!t e, ITH AT 9T FTE At
oot art | gEAT TWOAE T
2ot fyaar xer oy AFF § IW
sfrmst wam il & TR
wTeTT, WAIEE ¥ ATE WA W
sqrx faerr wrgAT F 1 W W
fewro qgre & Ay, A A
wrer® feadt ger gt A g o
feadr wer ol qedr § Afer
wfw ® avE G A ogt T woET
wdff § ¥ 7 oqrar wif @ gt o
oWt dar g @ o W Wz fea
fox e gy agr = o §an
W T W ogwa g fagre &
Zo @Yo 7 AT Wfirw ¥ amw o
oW aferor w1 wraesET Mt wT SN
€1 =i 9013, 14 g forwd
gt safe praEi 10, 11 WRE
woarer agY gy a1 e fas
w T @ a7 forgror A v
T WY AT A% FORTT X W &
antqg wrf @ aff war) @
AW & v & forgror & fawerefy Y
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ot ooy § i feady wofmr & &%
T T wifgy, cawr Wi G
wff wwar war | gajerd § wEw
QefY greft weft o @Y &1 ww @ oav
& war E ol IO xw af  grew
gfd Iow wwT W W ww
aor dar G o fer et et
ot vy | gufag & Wi ot ¥
TE ary A TowETer wear g fe o owor
T ¥ T WAWEHAT ¥ A AT
tfe gr ow f @t w1 gF AT
o wATgT W@ W7 TE AT
sy s ¥ wwr wrg feo 70 wradr
wrffae &Y o1 wrewre §, e
g @& qF gg§ wAwr gor
GETTATE | AT FUSTCET I wfww
¢ fv sy fasaed &2 feami
¥ #7¢ s7qr @¥ fear o WX T
a7 da1 fed wg fE g # o
IJTXEY, 7§ WS P AT | D ;W
v gifew gy o€ @ gwrt  agl
TE wT vere wgnr wwrmr @ W
wT wary &t s w0 omf &)
AT wgr W fewrier @y & 39
w1 [T g7 qESTHA TR N T
qFF ¥ ¥ T QY yEfag
W I o yeer g fradt w1 ARRT
CHIA JAMT AT M A G AR

T AN TR WH WY &
#ifwc 1 15 20 a9 ¥ @R 1
120mw = § wr FAR wOR 1
uTe A ¥Y 17 wrwzA gy WS W
g ot e wife W W e
TN T IG™A [I wrw W oy
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& srevt aff Wy ¢ wedigw
¢ davare w9 1951 ¥ 50, 51 wWrw
=t e 25, 26 gy AR &
ACAE FCX 10, 12 AW T T Te
ark ¥

ﬂaibi%gﬁg

131
t

gt gew ¥ 1951 H-40 ¥
w47 | A AF ¥ 55 W
g€ Wit wa wlx ¥ g0 wxIW
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STy wit § 1 fornft g svardt
oy & Y vu fogra ¥ gt darw
w wy ot d ) W W
2.6 WT¥T 1.9 I ™1 AR
qew ¥ ¥aw 12 fefgww oW ¥
wgi AT Y W T 5 9@ g Iy
ot gw s fefew @0t wwi
15 9CEE G & 5@ oy § Forey
oF TFT X 6 ot €IF &7 AwT gwT
w1 weAr S ol w1 ogEw
Hq¥ god 39 9@ SO F WA
oc ¥ @ i 1 X® S
%7 70 HEEr wrmr feaw & w0
# qreivoy R} & W wTAT §1 T
¥ 43 wredr grafaal ¥ o 9w
dr b wer w1 26-27
Sradt 3y v & foad g WK
afmaft g, o e fEE g @
W R ¥ Ty §1 W daa
weft @ orar &, artem g 9w
@ y5 fam war g ug e
I yee

gL e F 52 WA wre
e W W g seiR E )
B2 47 YA ¥ T T gt g},
QY arer Y &1 ardarT WX e
# Wt 912 & & AfeT 9% e 9o
amr ¥ e §, a8, whemer
R tfzamew & w8 Fmafesy
1 A% gy wifvef geg dwed
gor ag 2X E fs s dw g
g Ay wy: W S Al
® WrEEr A W s owE
A e R AT @
N g g S Wy e ¥ fag
At afw @ g age v
¥ fag WY wemr qar wT W
IR TS | Wrw T W @w

k|
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Y gy W qEraT sTAEr 1
ttﬁrnitfmitm Nt dg
g zﬁfﬁ!ﬁwﬁ'ﬁﬁﬁ'aﬁm
aifgr 1 @it SraE & f 7 @@
GOT WEBT R 1 wT ¥W FW &
w1 ¥few gwrd wew ¥ 9TRRET
® G A war g fE w A
qTE A1 A @ Tw T W
g ¢ & st mora fire oo A
iz ag ww ag gea § el

¥ mar W o oI oave wmA
oisfas avar warg f& & or
o mfefer gy A w7 fr
foa® @@ aeF &Y qEv & oA
TE g WY1 g SFEfF oF
e ¥ wee? $TETE Ad §7 gwAr g |
#fgw wwar anfeler frad m-
fefes ¥amume w17 oxwEmT
T a7 §weAw 9 gEm @eae
a8 g AT aF ¥ qavawr Agl &
aydr & 1 fow 7T u=8 sqEE
& dig sofa Rgar wEE§ ¥ 0%
FHET FAEY OF  fomd sy sAfeny
YT QYTgAt TS FT  OF TGT 99T
§TAA WG T WIS § gqdr 4 fE
EHTR HET ¥ 97 gUEN g1, WVer
aeEr s | AfFT ag W wwEIWiT
& ww ¥ o iy | fawie a1 fE
s wafeqr & g@er g oWer

®r gt ¥av g, I gwhr ¥ wer g%
qrar AT wF | wEwrd M w3l
& or o wx fama ¥ 237 sqr AW
& sxdt 3 wwd) gwr 7y fy
W AT F Y o e § Aoy
e auier ol fox T8y agd & f
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Tl qafer oy § ¢ vt woeft § 1€
war qrer odt 8 ) orw wwer ¥ ol
wr of aw sqrw war fin §o TATEA
¥7 fowwmr g wifgd anfie Frrd X
g1 Uw A Ay 3, W€ aw , wfew
AT T G 0T wog ¥ ww A A A
HEAT | Y LT AATATT AT ARG
ag, gud a<fasrs oA wfEgd | w-
o Qv AT WY TATIT GHACATT FEAT
wifgd | GfEAmErT WA AT ST
&Y 99 TAvF ¥ T4 FAiET ®) IqTET
Farer firerrT Sl aq wE A faw-
eV ENY | R ST A ST AT
¥ f qEe e WY ITRT ATEAE EF
faraelt sYT ety WY 77 @ & fRT 9]
w7 foFT rfy ® ¥ 7w FIY
HTET FHATE ¥ WAL AT § 9TOH 7Y,
g TS Ty AT ArgAT | Frwe ofre
wew ¥ W ¥ wad fad A wnlf
T ¥ orwew & 1 w7 wE fawe &
arer ogF e17 AT qma fi gEn faw
SIS ¥ e &, AF IA®T % faA )
Sd A% TE TET EHIT a qF AT ] A
§ &7 B g TAM | TE G A
aF TE g TE qF HTH AL TAAT )
FRET TOFT, T T I ST
TEqT X STy oTd | HE qAHT Wq
IT AE IAW WE w@AA AT Y R
g oAt wger § fF g aTT w0
@ I 6 &2 xaw fod o o o

wTET § | TG HE WS §, WOHTT
et § f w2 paeiy «F, WiT
ST CHT ALY FIT AT v ;e ot
ALY Y TTE WY F § 2K Tt oA |
Ffw e v & wrd & ford QAT
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xr wifygd, W W@ aw dur A
ww 7Y WA

, wwratx 7w, @A w1 aga Wi

Wtﬁﬂ%wmqﬁmﬁmﬁ

¥argraTaar » fad Al F3T AN
a5 Sy A e g aFAT R W
e qATEAT A A Y X@E BN
wTe aut wedY g1 A8 &Y BHA weet &Y
ﬁﬂtqﬁgiﬂmmaﬂfr
AT FTH AT A AL L) e
140 fafAgq = wAT® %7 IIA K AL
qarar &, 1978-79 ¥ Ia% ¥T A
weft o @A fip $ g TTIE T A
a6t g1 wid A TWE @ &) I, SR
W At aY & AT AGTAT T 7L B
qq T a4, 9 KA A AW @
arfr ga Y SH 1 TATEF |

faart & ard ¥ ¥ ag w7 AEw
g fir gaTd dwr ¥ TowqT A TG
T w2, gfivan & Aol gady ad
farava Y1 g QA A § FE agT
* 2t & w9d %Y varer 72w faw
ForreAt redY €W T WY TATAT AT AF IR
TATATHIER | QA ToreaT Y JHA
weft afsra § ot adfy darary Y 9wA
GEfafady &1 foad ot ¥ S
w1 AT 9 GF AT wried arfE gt
aew ¥dTrar g |

hrg ¥s A g S

S AT, TR G EY T, HOET T Iy

¥ aw # wren & Forery qorg & ®G H

fafe R WY g | O AT wITR! sA

R wifgd | WK ¥ faeed A SArda

it g & qefeddr fire et diT

. g} ¥ Ferr a0 9T W A oA
fis g wiks K | O MW F 0T

wfegre & wora ¥ oY feeelt ® o
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waw ¥ A4 Yoard 100 A F A
wr § S IAAY @ IA4T foaweiy § 4y
T fasew IOC NAW W AEE ST
& | mrr A it 50 T AT | Afww
w7 aF IR fee g T 4@ s
AMMITICABTEATY | T AT
FofY 27 Gz g 7€ Y Ty g A
Talay Ha a0 qEEaT 2w IAT
q297 w1 &7 &1 AISTAEY BT U FIR |

oF a1 ¥ a3 9T wot & fr aqi £y
AL ¥ EAR ek ¥ qFY aga v g,
o ar %y Wy Frferw Gy Tifgd fe gard
A TG WOT AT AC G FT GIATL A
ST ¥ T FTLAVYT e ) for s
AT T FAT AT § 6T &y F A H A
aFai fwar mr 48 gz, weaEE,
Ty, weltng afteg forell # OF aw o
#r o LA F wgraar fret | qet
it darar w@y fe Sl § gage
Hagi) wCEIEF NS
e fgedi & o Sorar wrg, wedw
fipar s o & gz woar g fe gar
qgr a1 #Y T 7€ wrar ¥ e fal
BT Ao WY AT FHAT ST FEL ToF WY
@1 TR | ¥ T F Ay oAy g
=ifgd |

To d¥e & aimr a% fegdl #w wAaT
wga wraew ¥ Foadr Sfedfedt
oy o weraar # &, Jadt foet oy
Fafi & up ) wHE dwET F W
¥, e 3 orr Fi Afe 3 et ager
& oy &, & ot W 5, 6 g NgE
qreft TgaT & | WTwT oY AuTer & s
g, 7g Wt aHE A ¥ W §, g
12,13, 14 ST FA® 9y oY ¥
AT | T AT B WA i
waT fegd wiw vy ¥ wraavdy Y of
Ay 1 g Arawrf ey tew
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[ Tw gfa] ar¥ W ywd e f o dere
v § s A ot gfeware dw w ok

oY onft wTgTr IuY X 100 fRE w9
¥E 9T &% TATar o wwar § forad
T FON wae, fieeare faoeht
Ffr T e Y @w ww w1 IO
fomfax ft @F | =g wge W
faroreft xw® am wwalt wYT 71w Y W@
AT oy o Gt e qT wrar @
g, afisw & fad qrftsY faef &
wYLZ Y WrdR | yaied fepdr W
o atw § 1 oft W sy g o, o
¥ war @ SoUndw ¥ gy A &,
It fedie s o O fed o

wH ¥ AT % uvY § fy fres fen
AT T & N gr IuNY fAnIT AW
W §ETHY #W, STy § Ak Wy
ot 2faafedt ¢ 1w ag oA
ot gY W &Y forrar oY gATIT g ¥
T ¢, IuT waw, fagre, st ame
w7 fararely @ Fararsl) gRIY 1T &Y & ot
TAAT 9T E fF g T A ¥ qw
w2

T FTAE Ot OF  GRIfeT® W
%, SER I R R Fn wilgd o wedy
T qTelt &)

S W17 GATATT WY AP A W P
§ w7 ayw w9 @ w) oy Far
wigk & o v AT o7 STy T « figd
fie g3 ford ¥ wwwY w1 o faw W
T\ AT AT it saTE g wfigd e o
SaTeT davaTe gY o guwt SAdfew w vw
Wi 1gmr A e frcomg + ow
qur wifeefar du g wigd o e
fras 8| ITHN AW EY dw T
o ¥ T STy ST TR | I wReNw
v semag i sem A ot
g wrfed | e TR¥ 10 W WA

4

T WY o aTE o el off o sy
fear wrgar g, e v §, fec ot
Wt 39 43 o Wt §, & s=w o g
fir I 9T sqTr fray EdAT | T WAL
Fga N At A ygqaew fod g,
IT6T K wdT vOHE |

SHRI RAJARAM SHANKARRAO
MANE (Ichalkaranj) Sir, I rise to
speak on the Demands for Grants of
the Minstry of Agriculiure and Irri-
gation

Over 70 per cent of the population
depend on agriculture and allied acti-
wities for their hvelhhood in this coun-
try and 50 per cent pof the nationak
mcome accrues from these sources
The basy, problems of agriculture are
the low fertihty of land and cattle,
and 1ls needs are development of irn
gation, soi1l conservation, terracing,
bunding, levelling, distribution of
better seeds and fertilizers and such
other things Many schemes which
have been introduced by the Agn-
culiure Department of the Govern-
ment of India and the State Govern-
ments are some meang for meeting
the needs of the agricultural class
of this country But Agriculture is
a State subject and hence there iz no
programme of coordination among
the Departments of Agnculture at
the Central Government level, the
State level and the district level also:
that 13 my observation

We have tried to give reliaf through
muny Five Year Plans and tried to
give full justice to the agricultural
class and agricultural lsbourers in
the rural areas, but we have not suc-
ceeded so far We have tried our
level best to meet the requirements
and demanas of the agricultursl class
irr thig country but we have neglected
the rain-fed aress in a major portion
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gone to those persons and classes who
have some means of livelihood and
not to those classes who have no
means of Hvelihood at all. This can
be seen from the pecords and can be
ebserved also.

Secondly, when the Government of
India in the Agriculture Department
sanctions funds for the development
of the agricultural classes and agri-
culture at large, a major portion of it
goes to the staff and establishment.
This is because there are ng funds for
the development of the Agriculture
Department—the various branches of
Agriculture Department at the dis-
trict level and State level. This is
what I observed when I was Presi-
dent of the Zila Parishad, Kolhapur.
There is no coordination at the dis-
trict level, 1n the local sector, State
sector and the Central sector glso,
among the Agriculture Departments.
There should be perfect coordination
and team-work in all the Depart-
ments of Agriculture,

Then, I think that, with all these
Five Year Plans, the Government in
the Agriculiure Department—which
is an important Department of the
Government of India in this country
at least—have not succeeded in giv-
ing drinking water supply. There
is acute shortage of water supply in
the villages, and supplying drinking
water is prima facie the work and
duty of the Agriculture Department.

Then, tliere are no approach roads
in the villages of Mmharashtra State,
especially in the hill areas and tribal
areas in the country at large.

No sufficient funds have been pro-
vided for minor irrigation also. There
are two or three major categories—.
major irrigetion, medium irrigation
and minor irrigation. In regard to
minor irrigation I would like to quote
the example of Kolhapur district in
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Mzaharashtra. There {s a programme
costing Rs. 150 lakhs. TFor one year
the schemes bmve been sanctjoned,
works have been going on and agen-
cies have besn fixed up but, while
the programme is to cost about Rs.
150 lakhs, the DPDB (District Plan-
ning and Development Boards) has
been provided only with Rs. 20 Jakhs.
This clearly shows that even in re-
gard to on-going schemes, at this
rate it will take about 10 to 20 years.
Then, what about new schemes? 8o,
1 would request the Hon. Minister of
Agriculture to look intp the matter
_personally in regard to Kolhavur Dis-
trict in Maharashtra and provide the
maximum funds for minor irrigation,
which is more fruitful than medium
and major irrigation in this country.

Further, for some medjum irriga-
tion projects like Chikotra, Kasari,
Kumbhi, Vedganga etc. which have
been approved by the State Govern~
ment, technical sanction has been
given, but mere token provisions
ranging from Re. 50,000 to Rs. 1,00,000
have been made for these projects.
They require enormous sums. So,
the Minister may kindly look inte
this also. The medium irrigation
projects also should get sufficient
funds so that they may be completed
within the scheduled time, that is,
at least within three to flve years.

No irrigation facilities have been
provided to the rain-fed areas in this
country. Those areag have so far
been neglected. This problem, there-
fore, requires an urgent attention of
the Government. Irrigation facili-
ties should be provided by the Gov-
ernment to these rain-fed areas.

The present agricultural schemes of
the Government are such that a poor
is becoming poor and a rich iz be-
coming richer. 'This situation re-
quires to be corrected.

It is very important that there
should be good linking roads in the
rural areas and the hilly areas. Pro.
vision should not only be made ta
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see that such roads are there in ‘he
villages, but these would require to
be maintained also. Special atten-
tion neéd to be paid in the State of
Maharashtra where Sayadari, Arvali
and other mountains are there.

Now, I would like to say a few
words about the land reforms. These
have not been carried out properly.
The Consolidation Act has not been
applied all over the country. I would
like to mention that though the policy
and objectives of the Government
and the Ministry of Agriculture, in
particular, are quite good, but the
departments responsible for imple-
menting these schemes are not doing
their work properly. There are so
meany procedural difficulties, ‘The
result is the persong for whom thesc
schemes are intended are not getting
the fruits, but the unintended peo-
Ple are being benefited. I would,
threfore, request the hon. Minister
to see that these schems should be
implemented in a proper manner; the
procedural difficulties should be obvia-
ted and if required, the Act should
be amended suitably so that the poor
classes, especially the backward and
weaker sections of the country are
wble to enjoy its fruits.

The Consolidation scheme has been
formulated in such a way that there
is a provision for making money avail-
éble to the people on the basis of 25
per cent subsidy and 75 per cent
loan. The loan has to be repaid in
a period of ten to twenty years. The
Jands on which the terracing cultiva-
tion has to be done are very poor in
fertility. I would, therefore, request
fhe hon, Minister to make a provi-
sion for giving hundred mner cent
grant-in-aid for development of such
land by these poor class of agricul-
turiste in India. Further, the rates
of the high-yielding hybrid seeds
which are being supplied by the Agri-
cultural Department to the agricul-
turists engaged in dry farming in
these areay are very high and the
poor people cannot afford to purchase
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these. These should be made avail-
able to them at a subsidy or 50 or 75
per cent or these should be given to
.nem free of charge in the interest
of agricultural production.

Sir, the water rates of the irriga-
tion projects are very high, At ieast
in Maharashtra, thesg rates are very
high. These should be reduced, I
would suggest that a Committee
should be appointed to reconsider
these rates, The water rates for the
lift irrigation schemes especially in
the western Maharashtra need to be
reconsidered.

The present practice of reviewing
the Agricultural schemes by the Agri-
culture Department is very faulty.
The Government takes a review 1a
terms of the money spent on the
scheme and not the physical achieve-
ments in the fleld of agriculture, I
would request the Government to
review these schemes in terms of the
physical achievements and not in
terms of the money spent.

In Kolhapur district in Maharash-
tra, they have demanded three more
sugar factories having a crushing
capacity of 1250 tonnes each but the
Government of India has been hesi-
tating to give these new licences.
Kolhapur is a district where the land

18 very good for producing cane crop.
Kolhapur, therefore, has every claim
in have new licences for sugar fac-
tories. I would request the hon.
Minister to look into the matter and
grant new licences for these factories.
The proposals for expansion of the
sugar factories in that area, that is,
of Kumbhi Kesarli Cooperative Sugar
Factory and Datta Cooperative Sugar
Factory should alse be considered
favourably by the Government,

There is a whole village develop-
ment scheme of the Ministry of Agri-
culture. This has, however, remain-
ed as a neglected scheme till today
in the country. This scheme is very
nice, but it has not been executed
or implemented in a proper manner.



369  D.G—Min. of CHAITRA 29, 1000 (SAKA)

.Just to give a demonstration, let us
have a good whole-village develop-
ment plan in each tehsil of this
country, so that the other villages
would get the benefit of guidance-—
technical and scientific. There are 3
lot of schemes like the DPAP, SFDA,
Fisheries and Forestry schemes which
are very restricted to some limited
areas of this country 1 will request
ithe Minister of Agriculture that these
are very nice schemes and they should
be introduced ‘n the rain-fed areas
+snd for poor agri:ultural classcs cf
thig country. The area covered by
these schemes should be gpread over
a maximum possible area so that better
facilities could bc made available to
the poorer classes of this country

1 have some suggestions to make 1o
the Minister.

There should be perfect co-ordina-
tion and teamwork among all the
Branches of the Mimsiry of Agricul-
iure.

The DPAP, SFDA, Fisheries and
Forestry schemes should be made
available to the maxinum area of
the country.

The ceiling limit for minor irriga-
tion project should be doubled. To-
day it is Rs. 25 lakhs. The rates
have gone up. The Planning Com-
mission has fixed the ceiling 5—10
years ago. I will request the Minis-
ter to double the ceiling for minor
Jrrigation and fix it at Rs. 50 lakhs.

Justice should be given on an
equitable basis to all the regimes and
the Statee while formulating :uch
schemes and in the case of backward
areas and backward classes these
schemes should be implemented on &
100 per cent grant basis.

More emphasis should be given on
minor irrigation projects than the
major and medium irrigation projects
because for minor irrigation projects
the completion time is much leas and
they give immediate fruits and

Apr. & Irrgn, .« 370

help improve the standard of living
of the people of the area and also
increase in agricultural production.

The departmental officers - are not
made accountable at all for failure
of the schemes or for slow progress
of the schemes. They should be held
responsible and made accountable for
the schemes because the State Gov-
ernment and the Central Govern-
ment are spending lakhs and crorcs
of rupees. If we do no get the bene-
fit of the schemes, nobody is held
responsible. So I will request the
Minister to see that the departmental
officers are held responsible for failure
or slow progress of the schemes.

Incentive prices to the agricultural
gommodmes are to be given. Today
incentive prices are not given. For
cxample, in UP the rate of sugar
cane is Rs. 8.50. At present the cane
crop is much high and go nobody is
c_aring and even factories are not
lifting the cane. 71t is being sold at
Rs. 5-6 per quintal. It is a tragedy
on the part of the Janata Govern-
ment because the Janata Government
atte:: all have to stick up to ‘heir
manifesto which they have given at
the time of election. I will request
the Janata Government to build a
modern India in practice and not on
saper alone which they are doing to-
ay.

With these words, I conclude.

SHRI P. K. DEO (Kalahandj): In-
stead of dilating on the various as-
pects of this large Ministry, I would
like to pinpoint my observations on
Some very salient features which
affect my constituency.

9th of April 1978 will be remem-
b_ered 88 & red letter day in the
history of Kalahandi when the Prime
Minister visited my constituency and
laid the foundation-stone of the Upper
Indravati project to usher in a new
era of prosperity to that area and a
Persistent  effort of 40 years  has
borne fruit. This multi

Indravati project will irrigate 5.5 ;.ug:
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acres of chronically drought-affected
area of thug district which witnessed
to worst famineg in 190685 and 1974
of the century. At the same time it
will generate 600 mw of hydro elec-
tricity which will cost Rs. 232 crores.
If 1t would have been started in 1969
then 1t would have cost Rs. 88 crores
but price of everything has escalated.
Now the estimate is Hs. 232 crores.
I most respectfully submit that the
Government should stick to the time
schedule, The work has to be .om-
pleted within a period of nine years
and at the time of laying foundation,
the Prime Minister hammered this
point—that all those who delay 1n im-
plementing the project will be taken
to task. [ have my personal doubts
so far as work of this project accord-
ing tp the time schedule 13 concern-
ed. The way things have been mov-
ing, it does not go to prove that the
Government has been serious about
it. In this year's Orissa Budget a
paltry sum of Rs. 1-1/2 crores has
been provided. In a period of nine
years they are going to svend Rs
232 crores. The Chief Engineer and
other field staff have not becpn ap-
poimnted as yet. There have been va-
rioug pulls which are at play in the
appointment of the Chief Engineer.
I would like to stress that there should
be time bound programme for the
fleld staff and at the same time there
should be time bound programme at
the Secretariat level also. No paper
should be delayed. I need not be
processed from the L.D.C. level to
the top. So, I resepctfully submit
that at the secretariat level an Uvper
Indravati Cell should be created aud
all the officers—of the Irrigation and
Power Department, Revenue Depart-
ment and Finance Department—shaull
sit together and they should joinily
decide and they should arrive at a
quick decision. I am sure that the
Government will appreciate the sug-
gestion and effective steps should be

taken.
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I am glad that the World Bank 1s
interested in thiz project and they-
want to bear the cost. I was fola
that this project can be completed
within a period of six years. This 1s
a very redeeming feature if it 1s so,
I would like to have an assurance
from the Minister that they are gladly
accepting the offer of the World Bank.

1 would Like to touch upon the latest
thinking regarding agriculture on ne-
rennially irrigated areas. The form-
er thinking was areas having 280 days
of inundation will be defined as peren-
mally irrigated But the latest think-
ing in this regard 1s that the lund
should be given sufficient time to dry
up. otherwise problems like water-
logging, salinity and drainage will au-
tomatically arise asitis happening in
Punjab and Haryana So, in this re-
gard I would hke to submit that in-
stead of creating more swamps ana
having perenmially irrigated arecas of
5 1/2 lakhs of acres, the ayacut should
be spread and that benefit should be
distributed to the larger areas. W.th
the same quantum of water, mrre
areas can get the benefit. [ would
lLike to submit that at the time of
aligning various canals and distrihu-
tarnies they should take into considera-
tion that the ayacut should be exten-
ded beyond the Sagada river and they
could cover thousands of acres ol
area 1n the Sadar subdivision of XKala-
handi District. Sir, uptill today we
had been chanting

T THY g

We had been praymng Indra for rawus.
But our problem could be solved to
a great extent if Indravati project is
completed in time, So far as the cut-
chment area of this project is concern-
ed I beg to submit that this is an area
where people praetise shifting culti-
vation, that is, pady cultivation. Most
of the areas are barren and all the
solls are being washed away and so
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large seale afforestation programme
and soll conservation practices sheuld
be taken up on a war footing in the
catchment urea list the life-span of
the dam will be ghortened by the silt-
ing up of the dam. Even in summer
if you go to the Indravati area you
will find that because the gradient is
80 high soil is washed away by mithons
of tonnes every year and even in the
summer the water is muddy.

15.00 hrs,

1 would now come to the prohiem
of rehabilitation. 17000 and odd peo-
ple are going to be displaced, They
are mostly tribal people and they have
to leave their hearths and homes to
provide a better future for others. 8o
they except that the rehabilitation of
the people effected should be taken up
with a humanitarian point of view.
They should be gettled in the cultiv-
able waste land of the Indravati Aya-
cut. They should be fully compensa-
ted for their hearth and homes and
for everything that they lose at the
present market price. With all fhe
emphasis at my command I reques: the
Minister concerned to see that thig is
given the topmost priority befoce you
ask them to clear out from their
hearths and homes. So far az the
local people and Kalshandi labour-
force ig concerned they are very h:rd-
working. You find them working in
the Pong Dam of Himachal Pradesh;
you find them working in the Ravi
Project in Jammu and Kashmir under
very difficult conditions. They should
be given top priority when this pro-
ject is taken up in their own district.

So far as Class III and Tlass IV
jobs are concerned—Ilike drivers, clean-
ers, khalasis etc., as far as possible,
they should be recruited from the peo-
ple of the local area. Qur sad ex-
perience is this, After Kalahandi
State's merger with the State of Orissa
we find that when an engineer is trans-
ferred to that area, in its trial, this
transfer also brings in a horde of his
own favourite contractors and, the
local people don't get any opportunity.
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Even drivers, cleaners and peons are
recruited from the other area. 1 re-
quest that the job opportunities crea-
ted by this projeet should be exclu-
sively earmarked at least in respect
of Class III and Class IV employees.

Then I would like to submit that in
order to Iook into the progress of the
project a Project Advisory Body, con-
sisting of the Minister concerned, the
people’s representative and the Chief
Engineer should be appointed to muni-
tor the progress of the works and to
see the implementation of programmes
like rehabilitation, afforestation, la-
bour welfare etc. and work being un-
dertaken according to the time-sche-

dule.

Sir, we must have the capacity to
spend. 1 would respectfully submit
that most of the Central assistance
that hag been given to the Orissa
State lately for the flood.affected
areas, has not been properly utilised
and, by the end of the year, much of
the money have been surrendered.

So far as Kalahandi is concerned,
there was adebate to last Septemoper
and I took the opportunity to point
out how the district which had never
seen the havoc of floods was subject-
ed to floods by the bursting of the in-
complete Plparvala project by which
even the district capital wag about to
be washeq away with a considerable
damage to the standing paddy snd
sugarcane cropg as also to govern-
ment property. Buildings and roads
have been damaged. The district
headquarters till to-day have been
completely cut off from all sides due
to dislocation of all communications.
Even though the Central assistance has
been given, I am told that Government
of Orissa could not spend Rs. 8 lakhs
earmarked for Kalahand{ and the
same has been surrendemed, ‘That
was because the work could not be
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So far ag these works are concern-
-ed, I would like to point out that for
the mistake of one person, for the
mismanagement of thingg by a single
person, we had to face all these cala-
mities. So, the responsibility hags to
be fixed upon the ghoulderg of chose
who had been responsible for the
bursting of the Pipalnala minor trri-
gation project. We faced Hoods
which we never had during our life-
time, .

In answer to an Unstarred Queslion
.No. 4593 dated 25-7-1977 regarding
the arrear dues of some rice mill-
owners and purchasing agents who
owned to the FCI and Orissa Govern-
ment to the tune of Rs. 2.4] crores in
Kalahandi District alone, nothing has
been done to realise their dues from
them. We are not only losing the
tax-payers’ money and interest but
not a single gtep has been taken In
thig regarq for realisation of the dues
even though the Minister gave an
assurance in a half-an-hour discus-
sion on that unstarred question that
steps will be expeditiously taken.
The social offenders, hoarders, vlack-
marketeers and smugglers go scot
free. On the other hand, the poor
cultivators owing Rs, 100 to Rs. 200-
taccavi loans and cooperative duecs
are pressurised and certificate pro-
-ceedings are being started and their
bullocks, agricultural implements gnd
other utensils are being auctioned at
throw away prices. These socalled
blue-eyed boys of the Government get
& V.ILP. treatment in Government
functions which add an insult to the
injury. The Government, Janata Gov-
ernment, ig of the people and for the
people, it ghould sees to it that there
ig no closure of the rice mills. This
year, even though there has been a
‘bumper crop, cultivators faced a great
-calamity because they have to pay
the Government dues. So, they have
to sell their produce. Ag there was
no buyer they had to vart with their
produce at much lesser than the sii-
pulated ‘Government price because

APRIL 19, 1978

Agr. & Irrgn. 376

they have to fulfil the personal, the
social obligation and -to pay Govern-
ment dues, That is why § must res-
pectfully submit that the Government
should establish g latest rice mill
either through the Food Corporation
of India or through any other Gov-
ernment agency. It should be most
up-io-date. Indravati Ayacut is one
of the main rice bowls of the Orissa
State.

Lastly I would like to point out
that a very good suggestion has heen
made by my friend, Shri Rama-
murthy, that a land army should be
created. Students from the univer-
sities should be inculcated with the
idea of dignity of Jabour. They
should not feel ashamed to do manual
work. They should spend part of
their time and vacations by participa-
ting in various irrigation project and
agricultural operations. They should
feel proud that they have participat-
ed in re.building this country.

Sir, there is tremendous irrigation
polential especially in view of our
better relations with Nepal as all the
tribularies of Ganga—whether it 18
Kali. Karnali, Sarda, Ghagra, Sanu
Kosi or Raptl-—come from the snow-
fed Himalayas gnd i we can go ahead
with joint ventures in this regard
with the Nepalese Government not
only will we be able to” provide irri-
gation to the entire North India but
also at the same time we can gene-
rate tremendous power and provide
enough power not only to this coun-
try but to the entire South Asia,

Lastly 1 would like to point regard-
ing marine fishing. 8ir, our tremen-
dous potential in the sea has not
been tapped go far. Marine fishing
has developed to d great extent on
the West coast. According to ‘Tl-lm;;
expert rts East coast is 1
Tuna, l:,ape‘;trel. Prawn and Pomiret
ang various kindg of sea-food which
could be fully tapped. I am glad to
know that some fishing harbours are
going to come up on the Orissa coast,
They should be fully utilised. They
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will go not only in solving the food
shortage in this country but also will
be our major forelgn exchange earner
80 far as exports are concerned. I
beg to submit that the eastern coast
should be fully developed ang all im-~
petug should be given to those enire-
preneurs and private individuals who
are coming up to put up fishung traw-
lers and do marine fishing on scienti-
fic basis.

Bir, lastly a word about algea in the
sea. This algea could be fully deve-
loped. It is full of protoin. I am told
some research was conducted on this
a few years ago at Mandapam. They
were capable of producing some food
out of algea. I believe the tremen-
dousg algea avallable in the sea and
other zeatweeds which are full of
protein should be fully utilised. It
will go 5 long way to mecling our
food shorlage.

Wt Ao feg  ( wwET )
I quTafa wgYET, YT 7 AT §
f& 30 @rer ¥ sz gy WY AT
FTETT & 9% HaT a979 508 fog &§
FTFTT T G 41Z 347 §, GATT ST &Y
Tt e T agw fF wpwr §
q12 AW WY Oy IR o v §9 Fw T
fgr gFm 1 9 W iy g 2w g,
afea ¥ 2w ¥ faodr goee o 30
e @ Y, faemt war swtaT Y T,
ux frami ¥ fad avlt g9 Y
afew FaxT groa &1 OF 18 7 @ ofY
T wiw @1 fvarw & @9 ¥ o oz
q9 FETEE & g H | I vy
frar & g0 & oft i AT qg A
ot & w4 g s AgrT 91T
far et w1 FrerT STt oY, wrer ST
a¥ &1 fs ITEY w7 97 fr Feara & ey
ST AE W 6T WIAG &Y gAY gy WY
e gt | EfAE Iy IrwsT
e Y €T €Y 24T |
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BT 3w ¥ oz T 83 Pt fyewr
A Ty WY gHL o 7 Frer R
& Fes 17 Sredy vt awan § o e
®TUT 9T S| Gy, Farel), arely, Sreee,
frr sy g grd Ao Has v d )
A Y 14T 97 wgT F wwEr §
W 3qiz g A fymar 21 80
WEET #Y 3 ¥ WIT 20 FEEY W
80 397 ToraT €Y AEY TE 83 HraEr A
e g v gad ey R ¥ g &,
o oY gfeas & g 10 ey frrerar €
w7 83 HwEr wnefEi w § fr
wiar § | s wfaw # 10 HreEr
"t grer w7 § ST 90 BRAEY Wy
VIET &7, 80 WredY & 10 WY 20 BT
& 90| o fama WX W ¥ Q1w
w1€ T weut Y g AT = waik
T G EY ¥g wETT Ry g

e amag & fa =if I
2w % G gy €, Forawy Frer &av w0
ATHT, FATA FTAT AT A FTATET 1 FEH
IS e SAHT, [ATH FIEHT HETT
& fEd o1 aat T SgE M1 T
X AT FATIT TTAINET, AT WHT TAHL
G & T oot T =T ST WAt oy
¥ ag ® W &, afer @
aw % frarr & swom gar § Forad
ST HoF BT A WT AT ¢ CF T
Tz Al sqEg< fvemw ¥ wmq g

# nalY whag ¥ wg fr T waw
B FTHT E, AT TOG 30 Y 0 GEE
e T G

Ol A3 UF ETEH 9T FEAE
fafmze & o wyg fear f& W
frwma Y s e g dEr @ E onk
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% arerar 7 ot oft g dwee et €
ay o gR | IE §HY A 14 GATCHT
WTET §T W WIW 45 EATT TG ¥7 Wy
t mgwdt a1 SwT W
¥ 30 g WY sy WX wE
wrafiat % gedwre ¥ Wi A W
¥t e fod Tw g oo gy ) ¥
g aard § fw wwer ay a1 fewr
i ¥ e ag arafy 7 fewm
®r 9 waw § 70-71 ¥ v W ;W
76 W fear W< wrw 112 AT W
quare @ § 1 W 30 TWEE TW A
waw & T g uw 5 o oo WY
ag YW Far § 9T & W WhR
X 8T T AQ | WX W IH T
w< fear forg & S@wTETE s o

at & g el ot ¥ gy fw
¥ XH AT ¥ AW, a1 A7 GO wind
ot fear # qerare §F W ¥ §
feaTT Wt ag T § ar foaR onT wad-
qE wor @Y e, Surwew fearddiz @
T & 9w H W 9w v wr W aw
g1 wwegd fogw A & Afew
A IT PNt A AT wg faar e gw ot
e agl & v Ao vy frelm 7
WY TT W g7 AT & 4T ow
T AT T Y o

FO N gE &1 qw gEE A
7% & fr wma w1 §fr wEnr Wi faer
ot IR & w7 A wrr Ay fawrr
ofy fawr § & ww § foarl & www)
® @t i ¥ qar wifyg 1 Fefeerr
w7 JET @ & gt v wifgg « ¥ qg
wff sy fe d-fra w1 Fwr oy
ot § 1 Wy g wwEl ¥ A g
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& ot agr av W gur? WA war
wF garg fag o WY @mr oW ¥ 0
uw fram e g AT sw A ger fF
WY 99 9w W1 AT ®
WAt §, TA% WY aTEE) WG g gE 2 Ar
Jadr mifge & gaw faar e safeg
T gf i gurdy aoTe 9 &, o faeey
7 38 & 78 AEy FgAT fEar # ave )
IR ¥ATAT fr WY AW guredT
fafrex & fyw 3R o fmEmm =E
& ot 7€ of fawrr 75 & 1 @i-
waC fawmr w1¢ Sg aver AT g—
wqifer werr @, g wew &, oal-
T 9T O § WIR G973 arer fawmr
w1 ¢ | 9w ar gg e fawmr
™S T B @ &% frEm ¥ wer
FETErEwaT & | ¥ W ¢ fE ax
SeW ¥ g 9r<r fawnit o7 oF & A6l
g wifgq | I aamar fe gemR
W T F9 7 A §—aar TE gEEwH
FA@T A7 91§ SamET—ag Us QET
afiy & fomer afear atc afear &t

gt $fa el A W Ay A
W WY aaT ;%Y | oY W AF €T
T oY WY FHT GHW T TET AWy
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oF ara ®1 " T OET e
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1535 hrs,

[Mg. Dzeury SPEAKER in the Chair]

AT §9Y 9 AT WA AT 3 ¥
11 9% swfer gfire 9 firoret € orreft )
W §AY 4T GAAE qA 1975 W 85
Frare faorelt ¥ w7 11 Far wfr g,
9 fat 7 § ¥ HrgwT wiAw ger &
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ot 1 ol fawelt T o
qer w0w 1 derwfr ghz wmr & o
oy o da7 e §—18 W A Wi ¥
o & 11 9 ¥, firw W12 fager WY )
W TRTT WT % FeIRT WET WY O
n faed & sror o fawe ofey
& 0T 31 FOT TET $F AT FUT )

2ar oy Y gift w0w 50 w0 T
B 1 W g feeml &1 T e
g ot gx wift 1 wow oar gt & 0

i g foy ;ST
wrea, & W w7 gerATe Re g Wi
W g W A A W ok §, o
Wy v F o

SHR1 SHYAMAPRABANNA BHAT-
TACHARYYA (Uluberia): Sir, I shall
take only a part of the time because
some gother memberg of my Party will
speal.

The Janata Party wasg very serious
about the election and in the general
election the Karnal seat was won by
it with a margin of 2,87,000 voies
But in the recent bye-election for the
same constituency, the margin came
down to 17,000. So, gerious thinking is
required on the part of the party
leaders to see how to overcome thia
swing of tthe masses from the Janata
Party and how they could be brought
back. They should give gerious thought
to this problem.

A few days ago a report appeared
in the newspapers that a doctor ope-
rated and removed a 35-kilo tumour
from the stomach of a lady and cured
her. The same is the position of
Mother India. In our rural economy
60 per cent of the fwnd iz conliolled
by 10 per cent of the families, who
are mnot tillers themselves. The Raj
Committee on Agriculture has stated
that 10 per cent of the families con-
frol 2/3 of the total agricultural pro-
duce, Such being the case, whatever
money ig invested is devoureq by a
few and that money doeg not develop
the vitality of the nation. It is
because of this tumour that the vita-
lity of the nation cannot be developed.
This situation developed during the
colonial Tule and not earlier. They
took away the tillers’ land and made
the zamindars the owners of the land,
and then Government became the
ownerg of the land. They sald noth-
ing to the tillers. From that time of
landlessness has grown poverty, has
grown the enrichment of the land.
lorda
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Thirty years of Congress rule has
only increased this tumour, this ex-
ploitation, thought croes of rupees
‘were spent. When Mr. Mohan Dharia
was the [Planning Minister, he pub-
lished a book, “Task Force on Land
Reform”. Therein he definitely said
that the Government had no will to
-execute land reforms, and go nothing
could be done. All was on paper, in
the form of resolutions or enactments,
but no implementation.

Now, you have got your manifesto.
¥ou have asked the people to be
brave. You have said that property
is not absolute, that you are going to
-do away with it. If that is the case,
why don’t you operate and take out
this tumour from the body of our
motherland and distribute land to the
scheduled castes and scheduled tribes
people who are landless .with other
agricultural labourers and poor pea-
Bants -in  general? Definitely the

disease will then go j#nd the vitality

of our country will be restored,

Japan hag done it. There is no
socialist society in Japan. I do not
mention China which has done much,
but Japan, though it is a capitalist
country, hag done away with this
feudal exploitation gangd thus they
have created an economy which ig
much better. After that it has been
accepted by the best economists of
the world. Why can’t you do that?
If you do it, you can end this growing
poverty, you can end this rural star-
vation . you can end the so-called
scheduled castes and scheduled tribes
problem, because it ig the landlords
who are the cause of oppression of
the scheduled casteg and scheduled
tribes people. If you give them land,
they will no more depend on the
landlords and no one will dare op-
press them. This is possible. All
your planning regarding industries,
rural development etc. will be success-
ful if you do this; without this, you
cannot succeed.
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This is the whole questien. 1 do net
say thig for the sake of gpeaking. E
ask you to think sineerely and serious-
ly and do something so that you cam
really do good to these vast masses
of workers. Then, the situation which
ig deteriorating now will turn im
favour of .the Janata Parly, and the
Janata Party, if it is serious about it
manifesto, should do much better tham
they have done so far. Not only that.
The impression will go that the
Janata Party is not serious about the
sufferings of the masses. A If you can
produce gsufficient commodities, indus-
try will grow, unemployment will be
ended or there will be more self-em-
ployment, you will be able to feed the
rural masses because they will have
money. Do you want to keep them
poor and starving? Let me tell vou
that by export alone you cannot save
the situation, Take sugar. Can a
poor country compete in the world
market? Can poor India compete in
this world market? It can sell its
blood and nothing more. According
to a report, in 1974-75, some multi-
nationals in the developing countries
spent 13,000 million dollars but some-
how they drew out 23,000 million dol-
lars only by taking over goods at a
very low price and selling their goods
at a higher price. For our own
motherland Jou must be serious. If
you can end this disease. operate it
do some goog for the country and alse
for your Party.

it gwar fag feeat (smaae) -
IqrsTe wEA, § giFeaT #Y feume
FTHTETFATE | A A A ava & fw
AT 19 F UG F AT g9 WrIEA F
TiftFeaT & foe sarer T @ € ¥
TF T SArouTofo ¥ TiHewT 50
T F FOT dEFwT AT @
g AR gEY FFd 7 WY 50 Brady
F F0F egowa 1 &1 Sarewy
g, §e ¥ 60 FWTT FIUS TYAT
A F IR W FACEATINE FT qGAT
fer-afaq agar <@t 21 w9 T
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¢t gt &) v vl &ty & g o
Qo At wrfelt A oe m oW
Mo iR 1 7, s e K o ¥
WYTTHTA?Y arET T u¥ o1 arar wiike,
wfis 3 qrt &7 oY fis g ol ol 8,
wre i wedwrer mft Y T W7 ww fw
wrard w7 YT T A @, orx fis
e ® AN agy wnr e,
orar 9T, BTN ¥ vedmre * foad g
W 0% ¥ wrrer wor wifgd
foad Iawr W ¥ W @R
TIT Wrak WX wEe B oW
WA ¥ g WITRT ST AT WITHA |
vt Wy ol & e ¥ fed W
woiwnT & A arex dorw et gy Ay
wf, dwrT A gHA AT AT WS AAA
& o1 FaT o anf ot & SEd O
gfote ghar &, 39¥ 20 ¥ 25 o<z
warar {FAwT &Y @r & & ar 3@
wgm fs tfotor & sorew oo®
arg @ §Aw ¥ Aoeea e feen
g wfed | aeit g wr feear
g wrfed, e f @ ok Ay
zgada Y fefrr §, ag W are @
arfg¥ 1 Qar Tl @ arfgd Ay qew
nfar ¥ gfeaT Toee ar a T T
afFt aga T THAT IR AITT A
or agqr § | Ay gAYy § 5 A @
areftT ot STt @ 3

AT FgaT 28 & e st WY iewa
# Naw g 97 a9 g Wi da
Sgady gfdwT & araw ©F wifgd
o fewdr §, garo agx warar P
YT & I FTE, (FAT OTESTA AN
QAT W QUF §T g9 g7 5y
wrgar | &feT fewdt & frd grage
T N A XX E 1 ¥ wTET AT
2 TR § i wdvr & aadra @ wifgd
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Because of the inadequate alloca-
tion made for agriculture, the average
arowth rate of sgriculture is gradual-
1y declining. Only 12 per cent of the
districts In India have achieved a

day is comparatively very poor.
948 the per capita availability of
foodgrains per day was 417 grams.
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welf-sufficiency. Despite our claims
of enormous allotment for high-yleld-
ing varieties, gubseidised fertilisers and

<ulture, the average yield per hectare
in India is very low. When we com-
pare our average yield of wheat and
paddy with other countries, we are
ashamed of our position.

8o far ap wheat is concerned, the
world average yield is 1727 kg. per
hectare. Our average [y only 1388 kg.
The average yield of developed coun-
tries is 2208. THe average yield of
is 3528 kg. We are in g l#
higher position in Asia. The
in Aslan countries is 1350
our average is 1368 kgs

o

1

Bo far as paddy is concerned, the
yleld per hectare ig still

i
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is responsible for thig unsatistactory
position? Are our farmers not will-

the government? Certainly not. Our
farmers are hardworking, law abid-
ing and vicarious. They are ready i»
respond to all our guidelines and
adopt all improved methods. But the

I know the criticism against our
farmers from soms  quarters—
that most of our farmers still adopt
only primitive maethods of cultiva-
tion. They hesitate to implement
new programmes in agriculture.
They do not use the required chemical
fertilizers to the crops. They are not
eager about buying modern imple-
ments,

According to Dr. Sethnm our agri-
culture is “labour extensive instead
of labour intensive.” This sort ef erl-
ticlsm, In appesrance may be fair
and welcome but in fact they are the
outcome of quixotry. Nothing is axio-
matie,

The policy of the Govt. and the
manner in which it approaches the
problems are mostly responsible for
the slow progress in production and
slackness in adoption of modern tech-
nology by the farmers.

Our farmers are capable enough
and enlightenej enough to adopt im-
proved methods of cultivation with all
modern {mplements but their hands
are tied down due to ghnormal prices
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for loans. When they gee the latest
implements at Agricultural Exhibi-
tion, they smile with curiosity. When
they hear about the prices of the im-
plements the same smiling face gets
contorted anq they sigh over their
sheer inability.

In 1967 the price of Massey Fergu-
son tractor wag Rs, 21583. Now it
hag increased to Rs. 45583. Similarly,
the price of the tractor international,
in 1967 was Rs. 21610. Now the price
of the same is Rs. 47220, The vprice
of 5 horse power electric motor in
1867 was Rs. 784. Now the price ias
Rs. 1822,

The price of Kirloskar Diesel
Engine 1n 1967 was Rs. 2,740; now
the price of the same is Rs. 3,580.

It 15 needless to mention how the
price of fertilizers is soaring with
speedy wings. For the last five years
due to the abnormal increase of pri-
ces of fertiliser, the target of our
production has been geriously affected.

The price of the fertilizers:

1973 1978
Ras. Rs.
Urea 1050 1550
Ammonig Sulphate 580 685
Calcium Ammonia 645 1015
Ammonium Phosphate 1335 3000

Despite gome reduction, concession
and subsidy, the prices of the ferti-
lisers are not within the purchasing
power of the small farmers. The far-
mer is enlightened enough. He is
aware of the position that the in-
creased doses of fertilisers will in-
crease the yield of the crops, but
they are not able to use the fertl-
lisers according to the requirements.
Consequently, there is a fall in pro=-
duction end there is lower rate of
consumption of fertilisers per hectare.

rectare. : .
In Pakistan — 208 kgs.
South America -— 288 kgs
China -— 451 Xkgs.
Israel — 1861 kgs.
Japan - 4341 kgs.
Indla — 169 kgs.

I know what would be the answer
of our Minister to this position. He
may boust of increase in consumption
of fertiliser from 2.6 million to 3.4
million. Without considering the
vastness of the area and 600 millions
of our population, mere mention of
increase in consumption of fertiliser
from one year to another year, may
be helpful to astound the innocent
people but it would never convince
the enlightened persons.

Another factor which causes seri-
ous concern is the cost of inputs
which §s playing its adverse rale
egainst the farmers.

The index of Agriculture inputs

In 1078 it was 146.61
1974 179.30

1075 217.76.

It this position is allowed to continue
1o increase in the same ratio, our
earnest efforts, restless works, and
selfless service will be reduced to
nullity, It is unfortunate to mention
that the Government is not serious
in arranging financial facilities for
obtaining verious kinds of loans by
the farmers. In the Fourth Five
Year Plan the estimated requirement
was Rg, 2000 crores but the actual
payment was only Rs. 1200 crores.
Similarly the present estimated re-
quirement of short tferm credit is
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Rs. 3000 crores, but the actua] faci-

lity rendered is only to the extent of

Rs. 1700 crores. In addition to the
paucity of funds, the misery of the
farmer is aggravated by abnormal
rate of interest collected by the finan-
cial institutions. This House is aware
of the fact that 92 per cent of the
villages ig covered by credit facilities.
In India there are more than 1,23,203
active credit societies. The total
members of these societies are 36 mil-
lion but only 38 per cent of the mem-
bers are able to utilise and get the
benefit by borrowing Ioans from
these societies.. 9 millions of mem-
bers are defaulters. (Others are not
able to utilise the loans because of
the abnormal rate of interest. The
State Cooperative Banks get the loan
from the RBI at the raite of 7.5 per
cent but the primary credit societies

collect it at the rate of 12.5 per cent

to 15.5 per cent. In brief, our finan-
cial institutions which are intended
to help our farmers in rural areas are
almost functioning like avaricious
marwaris.

The rate of interest is high, the cost
of the inputs is abnorma] and the
price of fertiliser is exorbitant but
the market for agricultural produets
is poor and the fixation of support
price by the Government for paddy
and wheat is not at all corresponding
with the cost of production, Neither
the previous Government nor the
present Government seemg to have
realised the burden on the farmers
imposed by the abnormal cost of
production.

The most alarming factor is that in
fixing the support price for paddy the
policy being adopted by this Govern-
ment is highly objectionable and this
ig to be condemined by 3all. It seems
that this Government as well as the
Agricultural Prices Commission are
always under the undue influence of
the wheat lobby. I charge this
Government,

In 1974-75 the support price for
paddy was Rs. 74 whereas the price
for wheat was Rs. 95. The difference
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was only Rs. 21. Now the support
price for paddy is Rs. 77 but for
wheat it is Rs, 112-50. The difference.
now is Rs. 35. In 1974-75 the differ--
ence of price was 28.4 per cent but
now it is increased to 46.1-per cent.
From 1974 to 1978 only Rs. 3 is in-
creased for paddy but for wheat
Rs. 17-50 is increased. Thus there is
an increase of 4.5 per cent for paddy.
but 18.4 per cent for wheat. In other
words the rise in price of wheat is.
more than 4 times the case of rise for
paddy.

What- is -the sin committed by our
paddy growers? Why should there,
e this step motherly treatment against
paddy growers? Is there any justifi-
cation for this discrimination? No.
Government with a sense of responsi-
bility will adopt this partial attitude.

But, this Government, without any
justification, acts against the interests
of the paddy growers. I am not
against the fixation of increased price
for wheat. I welcome the same. My
humblg plea is that since the cost of
production of paddy is high, Govern-
ment should at least fix the price
which it fixes for wheat. That is the
policy being insisted upon by all the
State Governments from the South.
But, the propensity of the Cenire is
always against the prosperity of the
paddy growers. I may tell you that,
whenever we refer to the derisory
price of the paddy, our Minister is
asking us to compare the price of
rice with that of wheat. We are
thankful to the Minister for not ask-
ing us to compare the price of dosa
with that of chapati!

I remind you, Sir, that the farmers
produce paddy and sel} the paddy.
Therefore, it is quite natural that we
must compare the price of paddy with
the price of wheat. There is no logic
involved in the argument of the Min-
ister to compare the price of rice
with that of the wheat.

If we examine the yield of paddy
crops per hectare and the cost of the
produce of paddy, you will under-
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stand how the paddy growers are
seriously affected by the fixation of
this derisory price.

The average yield of wheat per
hectare 1 1368 kgs. But, according
to the present support price of the
Governmnt, the income 1s Rs. 1,589.00
for the wheat growers. At the same
time, the average yield of the paddy

1per hectare is 1861 kgs. The income
for the paddy growers will be Rs.
1,436.00. That meang despite the in-
creased cost of production, the jncome

: crores. Bven in 1070-71, it was mere-
ly Rs. 25 crores. But, after 1970-71
it increased by leaps and bounds, In
this year's budget, there is a provi-
sion of Rs. 456 crores. From 1970-71
to 1978-79, the allocation of total
amount under the subsidy scheme is
Rs. 2,450.35 crores out of which more
than 75 per cent has been utilised
for wheat. I want to know how
much amount was granted for paddy
under the scheme. Let him place the
details before the House. I am quite
sure that not even one per cent is
granted for paddy.

Sir, the Centre fixes the price for
foodgrains. The pecullarity of the
position {n the South is that the far-
mers are agitating against the State
Governments. They are forced to
gfve more price than what you fix
“Wou hawn fixed Rs. 77/- per quintal
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pheric esrbon dioxide in the presance
of interme sinlight Water iy an
important ingredient of our products.
Therefore, any water allowed to ge
is nothing else but allowing food-
graing to go down the drain

Sir, in recent days we h:::nd been
imperting several typess of ucts
such as cotton and oilseeds. By im-
porting these we are subsidising
foreign farmers besides giving subsi-
dies to industrie; at the cost & our
tarmers. Why is this necessary when
withun the country we have plenty of
possibilities of producing more then
what we need and can as wejl exporf
large quantities. Thisg iz not some-
thing for which we have to wait for,
In fact, demonstration has been given
by exporting wheat and some quan-
tity of rice. Therefore, I would urge
the Government to jmmediately stop
imports of any agricultural produce.
In fact, they must progressively build
up exports of agricultural produce in
annual stepg of Rs. 3,000 crores,
Rs. 5000 crores and even Rs.
10,000 crores, This is not some-
thing which is very diffcult to
achieve.

As 1 mentioned for doing this we
have to have all the infra-structure
particularly pre-sowing arrangements.
One of the difficulties we are having
is pre-sowing arrangement. By this
arrangement we must provide the
necessary inputs before-hand because
when the farmer has to go for sowing
he hag not got the high-yielding seeds,
fertilisers, pesticides, etc.  Bupport
prices are not declared. The pattern
of crop which he should raise is nod
known, All these should be provided,
On top of all this we do not have
agricultural produce prices stabilisa-
tion board. We should have agricul-
tural produce prices stabMsation Board
and also commodity credit scheme,
We do not fiave these at the moment
with the result that there is a gharp
fall in ';’.WM ei‘ cotton ;EI gur
prices, e 18 no possibility of
supporting the prices which Govern-
ment Huve announced. Thepn there is
no disagier coverage fund existing in
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our country today. We have This
disaster coverage fund in all the ad-
vanced counries. This year we had

1o a country of our-dfie. THetefore,
I would suggest that disaster cover-
age funds should be provided.

Another suggestion is that high-
yielding seeds ghould be prowided in
advance. For example, last year,
groundnut seeds were provided which
gave excellent fojlage and there was
a bumper crop of about 25 lakh tonnes
of groundouts. The argument ad-
vanced was that last time the ran
would not come and hence the pods
would not form. But the rain did
come and there was an excellent foil-
age but no pods, Everybody expected
at least 25 lakh tonnes in Gujarat
alone, but unfortunately it ended up
with 18 lakhs tonnes or so. So, good
seed is of necessary for  increasing
the production.

Now, Sir, I would request the hon.
Minister that we should have a pro-
per training and extension facilities
for agriculturists There are alreardy
21 Agricultural Universities in our
country. There should be at lsast 50
Agricutural Universities for a country
like ours. It 1s not very difficull to
have at least 50 Agricultural Unsver-
sities. There are facllitieg existing in
this country and a large number of
people could be taken care of under
this programme,

Now, there are small-holdings and
large-holdings problems. This has
been mentioned by my hon. colleague
Shri Shinde. If one hag to hsve small
holdings, then how we can talk about
tractors. On the one side, we talk of
small holdings and on the other side
we talk of mechanisation, If the hold-
ings are small, then we have to go-
in for no-till or minimum till. Re-
search development work required in
this respect should be adopted at the
earliest. This ig already adopted in-
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America and it is catching up in all
parts of America very fast and it w'i
catech up in India also in course of

tLime,

Now, on R and D we ere spending
very small amount. We are spending
through ICAR a very small amount.
But the plan provision is about
Rs. 500 crores and compared to the
value of Rs. 30,000 crores worth of
agricultural produce, even if we
work out at the rate of 1 per cent
:apnually, the amount would be
s, 300 crores. That means for five
years, it will be Rs. 1500 crores per
annum against the present expen-
«diture of Rs. 500 crores.

Recently there was some criticism
about our scientists by a Communist
Member The strategy is to discredit
and demoralise scientists, create scar-
cities, food riots etc. and take over
the country. The Commumst philo-
sopy 18 that the take-over 15 only
possible when people's stomachs are
empty. Our people are well fed
today.

Now, multiple cropping can enable
one to take 5 to 6 crops in a month.
This is only possible if there are
village nurseries. I would suggest
that some sort of nursery crop will
have to be provided so that this can
be taken up in smaller plots. Multi-
ple cropping can provide additional
jobs to 17 mullion people. Now, we
have a large quantity of foodgrains
in ‘CAP'. Today we have a storage
capacity of 20 million tonnes of food-
grains I would suggest that by bor-
rowing money or through some other
way we should create silo storage
capacity to the tune of 35 million
tonnes.

Sir, we should provide at least 45
million high-yielding milch-cows to

would suggest that we should take

oft yrfewors frerdY (siereior) :
Farermoflt, §¥ quw qfreews frfaedt
o Qar wwr < §, gt guier
g B, feeft o frelt wir ¥ guitew
aowe o & @ ¥ ey o aw-
a2 feediew §—m, oitwewy, i
A, Faad ol s Faamde |
oY w7 ¥ fr v o &0 ¥ o feard-
¥rew afy S g & v v, ot foraray
®Y ST g gAwr §, I FF qoer )
et § ar Ao & o ww o gy @
awet § 1 g ¥ ¥ afe v W fearddz v
wier & wqx gur @ fax wwe f
wferw 8, 7 fare o werrk g} aweft 3
ot dw Y uw & gfer Y wwet
ax ¥ rerde iy T g 7 ga-
faferdt &1

wrx ferar ararw gw ) fraar §—
aebfrer vo #Y dwar wifer o oy o
foovd 7 47 2wt e e fafirdr v
wfr & ¥fer 10 of ogr ¥ fgerw
Ot o agt ot §, o o o v R
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wifgy | wg Wt ey o e Qoo o
o ¥ wiifafody ¥ ogt ¥ roet ¥
¥z F qw arar § av oft arar &1 wwt
o gy & aF gt E—agr et ¥
for arer wgr Difwir + weT agy @fag )
Afiex vy Ty & five ¥ Hafse [P
§, firr qolfz v e & dfafee
£ 1 ¥ arr 777 8 Tedz A wfuw A
ety aw so e R § o
a% frr wv ww #T FrAw agr W
gfsadt fiforg | g F o g, o=
¥ ore dur v T W ¥ uw wdT
¥ oYc gr g% | W7 Ty oy e ¥
aift—age & Tiw o4 7 A e
AT A AT 1 I g TweT Y Y
ar oy &, qrir Y w @ o §
Y ? iy frsw v qadar g §
fr ¥ uxudz 78 1 Tufas afg g
TP Y AY §F 9 WY Farare fear o
o 70T ) oy o frwr 9% gad fad

§¥% T T FET ERU

ot ay ¥ ag frdwsr w6 TIgU
F—HAT TP W A W R @
¢ 7 afz wr srwwww awgr 3, wgr wfw
THT 20 7 AT §, AT 4O HAFT Z AV,
Az v AT wfew dav Wi Wi
T FgHT ) wigw dar v g¥ar
«fs gt ggr e o o g
Wz 98 g aref v quar B, @ fay
AT wqTET wraw Ay § 0 qg v &
e Sevv grovr 59 W 8, afwr
et Ty wgr & foraw vy el frrer
[ | HAT T AW A AT, R w7
wrT oy T §, RO T AT Wy T
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¢ 3 & grefeww ot vt ot o ax
qa A {—xufed v 20 T 25
w ity qwe qrer §, & awi war o¥
arer §, Fora ot @ aroarvey wgY we awd
B & wrvam wger g3 & sSheww
w g & fag wrw ¥ s o fe
t'i'

ot W gEl Y ¥ A v QR
T A gw ¥ ¥ fod B—
Report on a visit to South Korea,
Japan, Hong Kong, Thailand and
Singapore by Nana Deshmuk, MP
General Secretary, Janata Party

& ag fafae v 7a ¥, I ag fe”
dt —amr &

“Qutside or Tokyo, near the Tachi-
kawa Air Base, I wisited a willage
that was described as an ordinary
farm wvillage and it appeared to be
s0 In the course of the vasit, I pick-
ed for scrutiny a recently harvested
peddy fleld where an alg couple wag
working The couple owned that
land, a total of 14 acres On this
one and a half acres, the couple—
they have a son and a daughter who
occasionally help—produces 18 tons
of rice and as a second crop 24
tons of tomatoes The produce fet-
ches US $ 30,000 The inputs, s#part
from their labour, cost US § 6,600.
Thie leaves the family with a farm
mcome of US $ 23400 per year,
plus all the rice they consume™

ofs 7 & AT qT ¥T FIT T wE
I AFTy AT FIHCT @Y W T PRt
) w1 fewra gF0 1 wT 9.7 BT
W T AT-Iy AT AR HEOET
TAIFTF AT 9T X[T Y AT 94Y,
IqF E-IF X A et -

“In a Saemaul Undong developed
village I visited some 30 miles out of
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[wfr yrfownme frerdy)

Seoul, ] went into a home and found
it had a refrigerator, television, gas
cooking range. The house was own-
ed by a couple with 2 children.
They had 14 acres of land on which
they raisg two crops ang 8 buffaloes.
The income of this family of 4 is
US $ 6,000 per year.

I ST ¥ §1 ww o fifwg )
wifear # foraar g &, fggem &
o= e G wx & & 7 fear wfaw
Tt & fan fesmodt ot 7 s
s 1% fewwa gl

wir site fewrf st (st goofiw
fog wovrenr) @ A T 9T yAwEHT
e 2

it grfice are fverdt: wy & Tgr
oA Ewaefrosmr ¥
froaxfafey P v g
% v &1 3% frfrwey § fwr i eaw
¥ qw Ay 7 writ § e o ger? ot
T Y ¥ w47 O, A 99 B e
X WY T AEw 4t
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wg wafeawr off §1 W A
TH O Ty

ot W Wit ot ohelf feird
g o W I oy, oY
wg gfcaret ff gfcarety feark 2T
e dar s § & O ot W &
¥fiesr I & AT & i g § oqr
T Y wrepw v § A g gor Y Y
g owgwgEt AW ¥ gyt Y oW
*Y guar w7 § A wew v § fe
gwTt Tgt §9 T ger ¥

16.54 hrs.

[SERr M. SATYANARAYAN Rao in the
Chair]

wT & qgt N g¥ feurdde & wrae
vy §, N Y07 A T § WY
geamt st A wf g qe e A
sEeraT g, s v A ¥ iy ¥ go
AT wgar ¥ fagre & oWt ¥ xw
Ared AET w0 O F wowe § @ o
at v & fe & fawelt Y Y § 97 Wt
wik dar oY 7 &1 gt g =
&Y vk & i agt 39 w7 wver A farwar
§ 1@ ¥ a7 g ¥ fodwew g
aua | Sumwtwog fege  for
¥ 7 AT Sy W o faedr
foral ot 1 wTeafy firs @ wTIRERT
a1 | WgE 7T I W g9 2z W W
ared dwhw ¥ ga ¥ qar o€ fer
IH W OIY WO §IF & w0 I 6T
wra ¥ frerer feor 9% wdsler oY
Y fer B W frated ¥ cuy grovifie
T F Qv aret Sl T Wi @
wTaTFE AT YT | Yok A quTec Iw AT
ger<r wret faar dte fagedr & W aT
g w1 o fem ) qonde w foar
o wTad ot ot arefr qr Tww Qe
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xz v v Y AT A werae ¥
WY T ¥ @ FT W oA 9y
wrg ws ) faa ey weR g2 T
I WY o w7 ofF 7Y faw awar 3
@ AR F g v o 3T Ay
oY | ST gARAA A ATV 97 qE@wT
¥t wfge wifs gadr g ag &=
Y W gwAT ¥4 IEWT OF g gl
T TN ¥ ATAE T gWT @ i war
I Tige Wfgw aF ar FT I W F
arqE gem ) ot IR gE 9ME ™
o 7@ faer AwaT @1 sEoww
TR WIS 4gd AW 7 Atew 9V
ol s@T | T AT AR g e
ar W) TREAT  GiFew< ¥ W &
IZ AR E) AT 1 FW T wE L oW
graw § ¥ wgr i o wre et o soraren
wrforg fir w1 wret ST # o gl
o & a@ whw dtw T g ¥ v
o T & IART §S 7 Fo Ay fiver oy
ST ATE WT AT J) TARAT IFTT ATAT R,
afe weY gaT 9w A FFTC qiv-a
FATT 39T AT FARAT FWT § 1¢ &
w ¥fefer T gy qedw fem @
¢ 7 | WY 3a% fag 2 7 € Sur
wiforg foadr fin wleedie o air
% gif7 7 g1

#5 st sy s e ga A
¥ farerr wear wmifefrs Fad Y @
g1 =gt Tedt vt I Wt g R
T FEAT § B WA T Jw A
#rr et #F qrft 1) a7 w9 ww|P
o et § 1 wa gt forsd ¥
S ¥? waR g ¥ fae iR
zge § forad s s F A ¥
ur wgd § fir @ da ¥ a7 & W
amifeez &1 Afew oweY Soefer a
) s Smafew g @ s 9%
wraton & fiv  Enifeet & gane
554 LS—14,
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fiear 1w Sa¥ firg o miwTEY
Ffra ot fazrar o1 Wi 9 weer
foa¥e ot &y oy FeilE ¥ Y gure
fa % & 37 T7w o W o
feam )

Wl e WA &1 faee
q W7 wuET F18 H7 Sfa )

=it mifoet a1 fremdt a8 da-
gsdr fame aifen 1 @ w1y TARE
Fr & 1wy Fopem wwr far @4

wwrafr s - o7 gfafaae
& &, wF w1aT wer faar mw g
oY ®1 a1 §I70 g0q TG firer mww_T )
frchy eiw Amge T A FRTE, W A
T/ ¥ @E

wit grfow e frwrdt . & sowy
Tt ArgAn § v T oA gy
Ag & AH AT FT A A0 A Pyt
(AR E CERIE LI CERE (f

“The claim that Sharbati Sonora
hag high lysine content jg not subs~
tantiated.”

“The lysine content of Sharbati
Sonora could not be as high gg that
of milk.”

17 hrs,

FHtT F a2 WY wgr 2 % TEwr
TS WW AATG A GHT AT LT «@qh
Hd W Y we ) Afew i oad
g1 u%, wAr T §B A T ) THA
a7 firaT @ W e % & IR wurE
 forar | 3T VAT BYE FT IFW AW
FR &Y F7 far | gwd A TN
FgT fF arorg gT-gaeT 87 faaes it
2 M gEd are K gw WY qET I
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IR A gy ar, WY daww g o
& Y awary | A A sivege fera &)
g o frod § 3w Ao 3 gEH
v SregE § 23 47 T P )
ar Ty wrgfewe o w6 W QAT WTES
& Wi gk o wAY A I q0E
& urd | W = sarfei ¥ Y feTe
fear, Fowy wefewe fram ) W@ oAt
Fqrq fear @, ar wveT T wwwar 8
waTe a1 ¥ 5wy § 1 ww foEwr @t
# WG §, TH GO A TERTEFT
FAWA 4 T w3 &, GE T FAT &A1
HEAT R | A% 10 9T fear § —

“At the IARI some of us met a
cross section of scientists, junior and
senior, ang we found to our dismay
that ;n the minds of most of them
there wag & sense of disappointment
dissatisfaction ang frustration and
even fear”

ag 7@ g § fF 97 anfeer afen
gwr, JuR frad fer, 3a% Ay e
1 wifewr 7@ & 1 a7 Y fr @fi
F v srEAY s wrt S ST
2 &Y ¥ FgrT ¥ Fav T3 Far Wy
afew Iy iy frad 2

¥ o ¥9 & 94 qvATAT WORw
w foaer a1 24-9-77 FT @y ¢
wgr 91 | Arzfere & fraw & ag a7
gy & Frmifomer Y & S Al £
IgxT Tfeaq wmow F qaw w o
9T | 9EY FI BT 2 [T ¥R
HT g ATH WIET Y WT R 1 gWA war
a1 fr wmsfefer @ & wor ifeq
Iva w17 gfafa &t qu 1 g Wik
qrlt w7 9t §Y wid, Afs TErAr
ag¥ F s T faur | Swww 6
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bR Rl (R LR o
fr 9 anefese &< 95 @ §, IO
wgrar §fod | A gaer A o
# sifer gr &t &1 7@ K ol A
€ wg W g 78 ¥ THATETT wHEY
# feqid @ar @ g fr fom o7 amow
sqr gy femr —

“The Head of the Division does
not give facihties for work ang fav-
ours go to those who work for um
There 18 no academic atmosphere, as
there 15 ng free discussion and re-
search projects and results obtained
Sernuor scientists mnsert their name-
mn the research paper, even though
they do not do the actua] work”

M g® @7 A fes ¢ W oTe W
T & WY AT e aw e W
qudY TR Fear § AT Arw firaA
finfwsra g IR ereizad —

‘We see that most of these com-
plaints are genuine and they shauld

be remedied "

T gi ¥ 7w wwTy et @
fir fige wrf amsfeer wedwe 7 urew
AT HX 7 AT AT IAEY rz gt ?
A AT W w1 ¥ e
afeew 4 | I g aga wgegel
2 | g IEERT Cr e ¥ sree
w1l ¥y ¥ 7 g 7w wfemrd
g IR v A wgfa gt —

“Persong not qualified 1n a parti-
cular discipline are appointed in
that discipline "

g 9 w1 qrgw § o qf o qF
fefafor &1 747 WA &, AT T
Wt Wy wgrw g 7R W@ gED w A
A1 w i g | e g agfefiew
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g  a ff grar T, AW
AT AT qr F T W oAvE wOAT adlt
Y AT w1y @, ag £ g1 78w ?
B EEY W AW /&Y, CCRGA w2
& fag gt Ao w78 & 1 SwEx
wefye, qerer o Qe wzid o Ay
o fe 3w ¥ a3F warw A fmar
AT #

gl a% sfamea 97 w3 g,
WY qET fagrv R rsw WTATE Y | W
1 wgrer fger W sedEgee
FaTemTs, § OF ¥ § | THE Iy
ozt ) dmeraz ¥ Afew
w91 O §7 WTAT &, W ALY 9%
HET & | 9B TH NTAGE 9T @H FT
TEHE 64 T F9F 4T, AT wF
9% 250 FT ¥94 £ | A@ET ®
feo d wgrmar § fr g% fx dw =fw
7 fg = s zfemr & 1 S
T 7 AT 97 TFT 7T FAGT ) AT
AT TATRT T T & | TH ATHRE T IHE
TRRAEFQEQR 1 A qg it
& fir of srw FwTe X grg ® o g€
¥, % oredy qut fargr i, A wewT
%1 WY wTHEAT g §% WX qEEq AWt
T WY AT EY, AT qT gw AW T
w1 vy @ WY fwf w1 W e
7 ¥R, A FHIIT FYAT SATE FHIT, TEAT
¥ AT AT AT Y ATEAr )

wgT AET T AT qEIA AT gUT
Ik awT WA g € fv o
#F gUTd gFE AT TF S E | 9N
727 ¥ FraY & wiww e g 7R E )
wet wew @ § fag gww olewe
= ff s fam waT Qe §, v
we W avhe aAE § 1 8 agE
ot wgr & fF ST W@ ATHFIT wET
fr §, oY o7 CRiEEA S 9 ooy
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B9 A A A, g7 w1E 3w Y & 1 Afww
THA wGX 79 F A forar |, A famre
maARE ¥ qTEE aAAT Y &, o €%
™ ¥ T Afew AT @ f5oAw
Fﬁ’f’ﬂ'ﬁwms;

avl €9 #=F § g W7 Ag &
IR At fFm a1 To swio
To ¥Yo THo Fo & AWAN ATET A
ARz w1 QA fear & fr ag oo
21 ag o w2 a 90, o5 faAT
F &ar< g 8, Jafs A 135, 140
fadt & dWT g § 1 9T FT ;E
araF A 7 uw-fagrt g faw
AT & | WY A RA 9T &, AT A
amgw fawam 1 gafag W wE
awera fe waaae 18 feafsfaaas w7
@ & 7 feafwfwdom w1 =
TATE | G REWHT AT HY ATTATLS
X ® WA N Agwr Ay vEd
wte fwc T fammed | W SR
I AR A F A AT FAF
fora g, ATEA FIE A A @@ AfET
F9 AT %[ AN GH AYG A& T§ 3%
adr &1 wwfae & Fgw fr osmaw
IZEEY TRam T TATAR e |
(=awarr) |

SHRI M. R LAKSHMINARAYAN-
AN (Tindivanam): It iz not 80 days.
It iakes mimumum 135 days.

ot afoerm faerdt G qiEeT
grar &, ov2ay s aw Framr g 2 7
50 ¥4T, 60 &7 fages | AT FT AN
gz wan f& ¥w @ fefesframm
AT ? TgaT e ara gwir 1 gt
& gg *gm f5 &= o #7 T@E g
0 gay ¥ & waAaT §7 0w Af w7
aEATE |
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[ arfowrrd faurdt)

qa ¥ A 7g w0 & W wew
fw@q &1 1% ag T WH wFET awl
IEY TIAET T 9%AT §, A A1 qIww
& AT «TST TAT L, T 37 6
FAYT A A gRaT |

*SHRI K. T KOSALRAM (Tiru-
cnendur): Mr, Chairman, I raise to
say a few woids on the Demands for
Grants of the Minstry of Agriculturc
and lingation My hon. friend, Shri
Arunachalam, in hig speech made a
fervent plea for a non-partisan ap-
Proach from the Central Government
towards the paddy-growers in the
country. When 1 hear the speeches
from the Ruling Benches, I am at a
loss to understand thejr comprehen-
sion about the problems of paddy cul-
tivators. 1 am sorry to say that if a
Central Minister haily from Maha-
rashtra or from Punjab, he js not the
Minister just for Maharashtra or
Punjab. For instance, Shri Barnala 1»
not merely a Minister for Punjab,
He 13 the TUnion Minster of
Agriculture for the entire country.
He cannot afford to adopt parochial
approach to national problems. He
cannot also lock at national problems
from his Party's view point. Politica]
predelictions must be set aside in
trying to resolve issues of national {m_
portance If thig 1s not done, I am
afraid that the country will come to
gricf We have suffered anq spent
several years in prison for the coun-
try’s freedom We are confounded by
the Janata Party's policleg ang pro-
grammes and I am constraineg to re-
mark that the nation will be torn as
under if the Janata Government docs
not mend its ways of working

Sir, wheat gets Rs. 18 more and
rice gets only Rs. 8. 1t Is not neces-
sary to dilate on this difference. The
Central Government ig responsible
for the violent farmers' agitation in
Tamil Nadu, The Janata Govern-

” %The original speech was deliveredin Tamil.
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ment at the Centre cannot escape
from the blame for the Police Firing
in Tamil Nedu which ended in the
loss of many valuable human lves.
The Stale Govermment has no part
for the worsening situation in Tamil
Nadu. 1 charge the Central Govern-
ment for formulating and i1mplement-
mg such policies in the agricultural
sector, which ig vital for the wvery
sutvival of the nation.

In the North thousands of wvillages
are ravaged by roving flood walers
with monotonous regulanty. Acute
drought stalks the southern earth with
no iniermission. Unforiunately for
years gnd years we are the silent
spectators of varying fury of Nature.
Sir C, P. Ramaswamy Iyer, some four
decades ago, talked of linking Ganga
with Cauvery for saving *‘he people
of the eountry' from this eternai twin
misery, Shri K L. Rao tweniy years
ago emphasised the necessity for im-
plementing such a scheme in the in-
terest of the nation. Now Dastur
Committee's Report about this scheme
18 with the Central Government. Shri
Barnala cannot also controvert the
World Bank’'s willingness to lend &as
much money ag is required for ths
project. The Minister of Agriculture
will glso agree with me that this pro-
ject has the potential for <olving the
ever-aggravating unemployment pro-
blem in the country. This project,
bezides solving the problems of floods
and drought, will generate unprece-
dented enthusiasm for national inte-
gration T request the hon. Minister to
bestow his personal attention on this
project and initiate the necessary pre-
liminaries for which the nation will
be grateful to him.

I will now come to the waste of
water from West-flowing rivers in
Kerala, to the tune of 1250 ctt. The
Irrigation Commission recommended
the constitution of a Tecthnical Team
for formulating proposals for the uti-
lisation of this water for irrigation.
The concurrence of the Kerala Gov-
ernment was also obtalned, In reply
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to my Question, the hon, Mimster of
Agriculture stated that the Team
would start functioning and submit
its report within six months, Unfor-
tunately, even aften four months of
this reply, this Team has not vet
taken off the rails, When I enguired
from the Department about this, I
was told that the Kerala Government
has not yet communicated the name
of the Engineer to be appointed on this
Team. In the presence of the Prime
Minister the Kerala Chief Minister has
given the concurrence. I begin to
doubt whether there is a Government
ot all gt the Centre. [f it is there,
why should there be such inordinate
delay in the matter of utilising 1250
cit, of water which could cullivate 12
lakh hectares. The Department of
Irrigation continues to be a dumb doll
so far as thig project is concerned I
want to the Minister to comment on
this. Unless the constitution is amen-
ded 1o take the Irrigation from the
State and include it in the Union list
no meaningful result will be ohtained.

-
The Irrigation Commission has also
1dentifieg drought-prone districts in
the country. In Tamil Nadu, Tirumel-
veli and Ramanathapuram Districts
are declared famine-affected areas.
The hon. Minister has replied to ano-
ther question of mine that the work
on the exploration and exploitation of
ground-water resources in these areas
has already started. 1 do not know
whether the technical people are so-
journing in Himalayas or in Kanya-
kumari, as I do not see anvone of
them at work in these areas. Sir, the
only way to solve the problem of
drought in Tamil Nadu is to explore
and exploit under ground water re-
sources and West flowing rivers.

Kanyakumari is an Assembly Con-
stituency in my Parliamentary cons-
fituency. Tt has been declared 2
Backward District by the Planning
Commigsion  iteelf. Yet nothing is
being done to develop this area. This
part abounds in marine wealth. I
have been informed in a reply to my
question that the Planning Commis-
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sion has sanctioned the development
of Chinnamuttam Fishing Harbour. I
am also told that techmical approval
has glso been accorded for this scheme,
It is Inexplicable to me why this
scheme {s still hibernating. 1 wonder
whether the hon. Minister is aware of
things happening around him. Shri
Bhanupratap Singh has stated on the
floor of this House that he was not
aware that we are exporting crore-
worth of prawn fish from this area to
Japan, America and Australia. Later
on he corrected hig reply. It is re-
grettable and equally reprehensible
that the officials of the Ministry do not
properly brief the Ministers respon-
sible to this House. During the Bri-
tish days, small fishing harbours lLke
Kayalpattinam, Kulasekherapattinam
etc. were doing roaring export busi-
ness in fish, Now they are in disuse.
That is why [ demand that Chinna-
muttam Fishing Harbour project must
be implemented without any (elvy.

Besides earning valuable foreign
exchange, filsh as a diet will improve
the health of the nation. Only 3 rer
cent or 4 per cent people are vege-
tarians and the remaining 97 per cent
people are non-vegetarians. By giving
due importance to the growth of
fishery, we will be able to increase
the food supply to our people. The
Agriculture Ministry should pay at-
tention to the development of inland
fishery also.

I do not know which Minister of
the Ceniral Government is correct,
Shri Charan Singh, our Home Minis-
ter, who claims to be the sole leader
of farmers in the country, says that
70 per cent allocation in the Budget
is for agriculture. Shri Barnalg says
that 40 per cent allocation is for agri-
culture and irrigation, If it is true
that 70 per cent has been given for
agriculture and irrigation, what is the
dificulty in allotting 30 per cent for
irrigation schemes? Nanguneri Taluk
in my constituency is a permanent
vietim of famine and drought. The
former Chlef Minister of Tamil Nadu,
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{Sh1y K T Kosalram]

Shn Karunamdhi, lad the founda-
tion stone for three wrigation projects
in this afea Now the present Stele
government puts forth the plea of
paucity of funds for not implementing
these schemes The State (overn-
ments do not have adequate resources
for implementing such minor irrigae=
tion sthemes Water 15 the basiC
necessity for agrnculture and if 1t 18
supplied m ahundance the agriculture
develops which in turn raises the
standard of lLwving of the farmers
The Central Government should come
10 the assistance of State Government
in implementing such vital mnor firl-
gation schemes

Commg now to sugarcane Punjab
occupies premuer place n getting
Rs 180 per quintal of sugarcane, UP
comes nex{ to that and Maha~ashtra
occupies the thrd place But the
sugarcane cultivators in Tamil Wadu
and Andhra Pradesh get the lowest
price for their sugarcane Shn Aru-
nachalam referred to Wheat Lobby
7 wall refer to the Sugarcane Lobby
of the North which deprives sugar
cane cultivators of South from xrething
even a fair price for their product
Tn these circumstinces how can you
condemn the slogan North waxes and
South wanes? If this policy of dis-
erimnation 15 prepetuated I am afraid
{hat that the country will go to pleces
1 warn e Central Government fo do
<omething positive in this matter

Under the provisions of Wild Life
Protection Act the agriculturists bv-
g 1n the foot-hills of Western Ghats
in Tamil Nadu are compelied to pay
fines amounting to thousands of Tupees
for granng their cattle even in adia-
rent open spaces to the foreat area.
Sir the cattle is the back-bone of our
agriculturists Where will they =0 for
grazing their cattle” If necessary the
Wild Life Protection Act must he 80
amended ms to enable to the agricul-
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tunists to graze thier cattle in the open
spaces rear the declared forest area
and one-mile beli can he declarcd as
permissible for this purpose

Sir 1n Ambasamudram and Kanya-
kuman forests about 5000 acres are
ihere wathout trees and plants This
areg should be developed for the pur-
pose of re setthing the refugees from
Sn Lanka who gre pouring in Rama
nathapuram and Tirunelveli Districts
As these people gre mainly plantation
labour I suggest that thig area should
be developed for cardamom cultiva-
tion which would earn foreign ex-
change for the country

It 15 necessary to refer th= preval-
ence of bonded labour among fisher
mepn in my area Some mddlemen
own al]l the catamarans and the nvlon
nets 'The fishermen are exploited as
their bonded labour 1 suggest thai
this bonded labour must be abolished
by the Government providing cata-
marans gnd nylon nets to fishermen
directly and rescue them from these
human sharks As T said earher
prawn fish worth 25 crores of rupees
are exported from my area For want
of a processing unit we are unable io
augment this export trade A proces-
sing umt must be set up here near
Tuticorin and export through the
Tuticorin Port must be encouraged,
rather than gending them through
Cochin Port

It cannot be genleg that agro-based
fndustries should come up in rural
areas But without adequale infra-
structure in the rural areas they can-
not be a success T suggest that what-
ever financlal and physical facilities
are required for the establishment of
agro-based industries in rutal areas,
the Government of India must extend
them by formulating broad guidelines
for the same

With these words I conclude my
speech
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T wRoT wT AT F oy F asfer
9T 41, WOy Y IO 4 ¥ § it wdr

& 1 wTorEe T AW T 70 wrEEr ofart
et ¥ tar & A% ¢ o |y ¥
&1 80 et afcare vt Iu< fagre &
90 FradT ofEry e ) = ¥ AN
g

warafe wg@w, Ao gmw
FEAT WTEAT § 6 a0 %7 79 Fraw
7w o Hify gt =rfigg
ST it & e ST W oow ad g
g mar & & ge wwar g v owe
oF A ¥ 2y v g gae @
T aT @y fFar &7 ¥ wr wew
s xw T A IeEr & 7 & wwwer
g o av gfa gt ¥ ¥ W
AT-Hiew 93, W FH F oA FH
@ groem fear STgar G aw Rw
& W= W AT AT J9 guT ¢,
ST WA G g & W faw W Qqu
WTET ¥ ATHT WA AT @R &, ud faw
arr A g A ¥ frec @ @ g,
BT GHEITH 9¢ @R #r Ay ar
¥ | gawar g o § oo ew ol
gt ar 7w & e wpzd we gt ot
ATt W St sl A7 ST 73 gy,
& ago wier swrears 3 ) & 77 Y
oy § fr | vereTAe e d2 & oix
g o gAY, W FTYw SwwsTe
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[t wrarr AT W)

AT & wWesl ¥ @eqer wifw Agr g
% & & quwar g fr o 3w g wfa
& T T 1 5y . Am A qR |
wofg & wrr wvar § 5 oy Ay
FTH §H AHAEIT FT FW AT | WTA
AW ¥ A A9 2T FIAT 3 ag A B,
AT T WrEAT § AW AT B, A A
TATAT § TE AT F | TH ATE ¥ G
WX grafren wiaw a1 == q@wW
W 7 w3 frar v | 3w T e
& for o oY &y & S Farerrs WO
qu’iﬂflg'ﬂﬁﬂmm%7
AR T AN £ i W o TTodAE
W mfaw wfwr 3ot = & gt &
& for it & gray & AR wTE 91
forr =i & zray oo 2, WA E
I A 9T ¥ o1 wow AT B w AR
TR # &t TiE T oMM ST
T A F ZraT & AT w7 wies
afer g™ & v @y W wfq g
wfr @ 72 2wl W A AG A
W 21 3 AVEIT F1 O & ARA
q7, FTHAMHT 77 SqTT ZAT A0 |

it w27 Ty fe 71 FW afa@rd
Ft g W A 1 & wad g arEar
g fs wiogd 71 gen?  afvay w1 97
A & fan @ o A o, AT
Aefrar aaT ZmT 37 %W 71 7T AfeAr
¥ fead am ¥ fa@d f aem
garg ¢ ° fevr A w1 e
z et faer &7 & wed A
oF IXPI YEAT Al § | 9EAT
F WA §EIIE WIH A
wiw ¥1 g o ofr &1 I\
faar mar 3 —

“In the wake of poor pedsanis
movement 1 early seventes, an at-
tempt was made by the State Gov-
ernment to give legal ownership

right to almost all the rural poor at
least with respect to the homestead

APRIL 19, 1978
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lands. n a sample of 15 villages in
North-West Bihar, we found that
88 38 per cent of the poor peasanis
householdg who after having receiv-
ed the ownership rights, contlnued
to work at their farmer overlords’
place on the same oppressive terms
ang conditiong of work. Thus, this
grant of legal right was not suffi-
clent to free them from the infor-
mal bondage Such is the extent of
ruthless domination of the rural
nich over the poor peasants”
2w Avan & ) gefew & v
arga § fie gar? @ ¥ A s {@ O
freré A3 wvr @ W ofy ¥ afe
7 37 B wuvr & 9 80 GrdY W7
T & o ¥ T A & fag
T A g @ 8, N FT A A
& T T wrT =EeT ¥ 0

AT FY ACH ¥ HE q @
et T AT o7 @ FE o
srefver ety 2, 9% SR vy wramw & fag
7 F77 % fag Ao & W TFTE A
F fo o aqm Y 2 F ammm F B
AT wfvew ¥T 98 TEAT FEH FET
=i 1

afer
3 | afay wOw! 4y S w0
wifgd fe e GHm 250 FAT T
I Faerar =g ot @fewe wogred,
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Fogew & fr @ & ¥ g7 O

g & vl ow aga &€ G R, A
1957-58 W 16 9T OFS FHIT FT
fark &1 wEw W 9T, S A

i ¥ faard &1 waw wreA frar g
fafea @1 AT @€ dAH 97 WA &

T ITS

i ey ase s & s rEar
g fr vaw fag ®Fe o w9 S
W E? W gAY quTiTe ¥ 97
s Y Pearr qforar, sgwar 917 a7wm
T goTeT o ag § ag f WA F
whwr @ &, o avg wWaw geen
firwsty g1 Snaef, agT a1E FT WETT qWIT
v s qtaw W 0
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st dare & e 9 g g
TEE STy A g€ & 1w I
AT F AT FT YT GIIET &Y, A EE! WY
&1 wrydeet far AT, WA JAW
W et e, oYt gwwy W am
foormr, afe afrard®t am g w
TETE | WA A T T
N % fewrem & A wrev A

dmare fawdt dar gnn, fred 34~
T FY fawer w7 a€ qwEr &+ v
AEdar &t

T W N, B, IW FIIE AT
ary fawre a7 ms fgar s &
¥ enfr o & s g 5 Ao
0 § Ay Frew & fgowre, g
% 94T & e smard ) ewAw E
W {19 wrE w9y &7 1y frar o,
qne aTHY AX 4T AHEEL W KRR
F AT AGT § ) Tg FIHW @G
w9 TET ¥ | wAT AT AEEy W i
w1 FEA AR §, N I Ifrdh
qEEAT FT FA TIAT WIET |

AT GCRIT HAHA R BT HH
T aTRaY &, At 5u & fon W aremm
FT AT IT AT Z | @ % T
FT grEed 8, AIFT T AT
A Ty @ AfT ag oY ST Frormi
w oW Te ¥ A Al 2T gEdew
AEATERITE & g 4% §HIT 9% IqE-
da Ay, foed o feamn w v
ot o o 1 w2 e o
&Y T AT & QT A AT A
IqT IFA TWIT I 2
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[ " wrTe w7

qur 3w ast 9% fedy woar § WK
T W w20, 25 HEd & S
farr€ ot o Y T W § gl
so St wfw fearf ¥ ghramwr
& ¥fe & ot e o7 fede Aty
TAR 2 ® AW 60, 64 HrNEY
gt &7 I9ayr g et § ) feerT ¥
AT ot 8, W g AT wfe
afeqt xzr & afeT gw ¥aw 18 B
qrt TR FT 9T & T AR O
F 9T e & O ATAT @ | IH A A
T FT @RS FT T FAT W

< fagre a1y & AE R
wiY< aferor frgre g & gafog afaor
fagre & arara, wrET W17 o7 Wiz
T W awedr s wifew
Tay aga wwy &1 Fw fwe ) e
M #r fR & qufew A
fage & feet drvia § @ ded aniw
7% $ofr g afed) €1 aAA €7 AT
¢ SfeT I 2T qWT AW AW |
gafqo warzr G @¥ FE T ¥
aret %1 g% darer & g7 WYY Fawrr
ﬁmtzﬂrﬂwmm,mmm
qaTT w1 O PR, wgr WY AeTd
WY X XY WIT aat ax fdean Ao
gewra fom o )

w7 wrar & e fagre & 20 &
wwr faegm dwTC § 1 §THIT A 0w
FTT ¥ 60 T WINY ®Y KTH T AT
R e R

faar s
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TRT-A™ ¥ Qweme & g
grw femw N Wt wwesr s
arfge 1 faure, arg-frgaw ol «=-
Trqor & WY B & SN 9 ARy W
gwarTd 1 www fag o & g
fomr oz o ghwfedw &
fomfadt w1 Wt wrgew
arr ) & wwwmrg fegw swi
B9 WNIT W 7 17 X T W]
FIT0 # WA TS 87 T G A
T |

st agow fawt  (Ami)
At wgEy, mT ¥ 1 faa qgy
T H O AN qED AQF WA
S W7 97 AT JGH GAT § 9%

arare ¥ wor fear @Y w9 T
Frratzamr v ? ag 17 mw
1 531 91 | ¥ IaET AT o FWT )
frar & fr 2400 frwrfeor Y, @ @
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a §TX W & Searae w1 foremy
W Hwraq o7 § | ol & ey o
Fearfee gt & R T & ot iy
frereX w1 wTW & I wgmd
w foremr gw qaem w1 & 1 wiE
¥ T Feraw g § I & fawrw Wi
Jeqrea %7 forwr 59 waew W R
FEAT A AT IATET T E IR &
faswre &7 Forest X@ SaATRT £7 § | AT
TGT TIT GV W qgATAq wT §
gafan sa wam 3 aga 29§ wody
Frmifrit o ¥ 9% 38 areper 7 foralt
g formar ow wwdt AT T w7
TUAT FTIT WTIT AW ATAATT TEHAT HT
@ T WA F T qAAT gIET
A I\ETIITET | AT TE 1200 famriow
% &7 WA JT, AT FE-S AT
frsy a8 & AT F19 & wEr o
fxw T W T A wrf A Wi
Fsaq Q& § AT F AT T AN
g

Y welt T |+ sfw oy walr A
T FTHIHIT & W17 foFaTT %7 &r |,
IEETATAN AT 7 N7 AT &Y TeR-
g oy eWT ¥ 1 7 =y
qeAT ATEaT g #fY g@n 1 foe
wY fawfon & I & 1 ox =T
a1 Al a7 W go aag frere
% & qYT IY TLEH FEAH g1 FO9
# fio ag dure 2 ? s fag ow A e
WA FT WG TIIA DY WrOwgaar gy ar
wg Y it o7 war &1 RN g T
TR T § | W TER 4 T IR
FIEMTFTRIE AL

9 W T AAQSYT AT FAMQIL
Tgelt o ofY & 1 afcare wearor  waly
F TTH HIF T T WK Hew @ g,
TEN @1 foar & wrarr & wAE o
grw & v & TR ofee fraow
¥o wonlt gf, TRiAY ww g 9T §9
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Y T wwy CAr I IEF v T
forar & 1| wiom ag & fF o 3w %
FATEAT qT WOTATT WgAT Ao AT G
¥ 1 % g e ww TEw @a
TT T T W1 o & 4% For g fn
1985 § Ug AAASAT TEHT 65 TUT
& FTWT g AT | Afee AT s R
85 ¥ 42 65 FUT ¥ WY wfr ograr
gEY ) W vt ¥ W 9% §9
A0 €Y wAweT FOW 94 FAT FRA,
AT I 7 gy €7 yfew ww 3
H|IAYAE 10247 103 &0z & 70F
R Aw ¥ WET AT A« A
TR THH T ATHAT Q74T & 94E
AT IO TAT | M ST
T FCFT TEr AAT | T I F wre
sAeaT qv fagaer & £ T oy
Hfraesft 7t forar ot feafer aga v
g At § 1 eew fag s e 8
FAT AT IAF ATT T JLHRTY FqTET
arx 1 & greer g wer weod ¥ ww
I WY qrEAT qRAT Wi feaer §
frags ware, feat &1 amer =
AT FATIT AAGEYT LT TRATT { TFAY
Ty ATQEAT AT XK@ AW F g S X
Jqram N awt W F ghom
AT AT

@7, TOR Alaw W ¥ wEw
%1 WY gaTe & W1 AT i gAT Ay
TS AT § iR S ST %1 wraar ag
g1 a4 W Y g, Qo AR
gT, & I AT 97 WEE ¥ R
o § e faar Ol R e ¥
w9 Wt 3a foR #7ge fawion
A X A @Y Fa fr 7oz ¥ sreram=
it %% T & | WO q9E § FO AT
WY 9% 7Y 9T ayd & A dar v H+
Fgr &I oy ot Wl e ST
areaT g e sreram agrd & fy ardy it
& afoorm ey frwer
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(st 719 T fowf)

P Far o gg ad W
qwgm N fr g5 A gwR A W
e At & o #%  fw
g ¥wd Aoz a0
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qAT T AT AR 7o oE ) ¥WE
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FO FTw OE frar ) FAE ITT WA
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T2 TuAaz F 6 FOT ¥ qrAA #
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T w1 % 777 & fqu @+ fear s
A1 IR KK q AT FFTATT FT ATAT
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¥ T @8 w7 Fefigwey qam %,
a9 % grar ¥ oo 1y fefgww
AT F 0F ¢ wgr frod 20 waH
qETT 9T THE | IAT AF 1 fgArw
AT AT FLT AV HY HLE 77 F7 QAT
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TET XX XA T T IA AT B qATA
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qftAd Y FE AF a1 A Y
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T AT AT 20 FUE FT AT 4T
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i AR A A ot AT ard
fedee aramrdy 7 %)

AET G AT T qedive qd M 1z
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T WY 1984 A% T7T FX § A1 wgq
99T & | ¥ Su® fo og 5w war
T ¥ A1d, 97 o w1 Afew A
F F e a1 4% & fn dad gard
w1 afafez w77 ¥ fog ot fooe grommd
2 9% T F 91E far ey ow ¥O
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2, e J1it Y Faear v & o
S TaTEr At A W wrar & o
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® qF F AR $A X ¢ ;WA &7
qrft st A¥r nfemr a2
wgr 97 I WY Avygm @
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21 wdwa #r Fred | A1l A oy
€ § & ag 37 - a7 & amon faaza
AT ATEAT g | W7 qE ndrRgE
A1 7 777 97 7 &1 qrfr g weAT R
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2 wrsT AR WM FOTAWI
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ST A FA ATIA I T oA
T QAT Wy TEY fAwTew Awa ¥ ¥WE
TaAqyer frrd § ga a1y § gaa oy
TET & A7 qgA A AAA T GA;Y
Y a% @ A% § famw g
gafa &, qfF s av AAm T Y )
W 75 & A |1 T 97 g "4
faare w2 fF o ax faafy fawifrom
%1 T gw o 0% ¥ A ar3q fw
it & 9 aua qaar AT IAWT
Y @aTer TAT oy WYL qE qeA AAT
9T |t M7 fFgr o7 a@ aF qEear
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FRiwT g M FHFT T F W
qEAe & ATq ¥ €W 0T aAq daew
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|TAT ¥ 22 /YT QAT qATX T AT A
za® &Y q8d ®F Fgrr ¥ FAa 77 aEr
a1 R IA T AR FZ19 FAT A1fEW
AfT WA AT TAT FIEIT wEAT §
fr vargz ¥ adr, gwT wH
FAFT T @A AT | T qFE
# vrsqr 1 gasn fokraa g § fF
fagar faemr qit w1 faear =i
a7 & faqar & 1 ghearm mdR
wr forraa s<adr & 1 gafae & aY
HRAAT THY FT AFATE § WA7 FAFE
FEW ATHT qAH /TG AT AT w7 |
#w a8 7 a5 gana i ghonan
1 a1t gwer ¥ fear a7 @feT wea
feent enat AT FAN—gT AT WY
sra@T gaAr 9y 1 & af srear
@y wr feafeame & 1 T @1
e ATEIT WO FY &, W7 #Y 7 Ay
2, 1At X 51 T AERT T F TES
¥ @rg ¥t F¥T oAt awar § AR
ama ¥t aa fear ot aer 01

gt A ¥y K gfedmm & arvr &
AT ear § | Rar gw 7 wr v
Iﬂ—nmimuwmm
qrfy Fvgar 8, 70 fefraw dwe WX
Fagaary, sFAT & w17 F v wrer
§  gw frar ¥ R & w@wI
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T SRAT Y, THW o7 W9 AT A o
7z 3% & f5 ard ¥fEme oY o
w1 faur & | faaslt awr 2 fafegs st
givirer faar & s e |/t sqar
i, AfeT 39 o1 e aga (i
g saqgfeew qevm § fAw @F
w2 i =fey & oo & foor +%
a9t 7% TreREAT TN, X WG AL
® Q@ w7 Awa 1 120 fafemE
¥R § oY g w77 & fa¥ wm
T 509 7T & fwa frmaw &
1T S 73 A—%A W AT 4% T &1
qyar § 1 ITOiME  FWOE ST
THEET FHIGT AT A ¥ 419 &7
wor & fr Tw o faard oAy
1 ACH 3% g § w1 AT A0y,
afer w1 AT g AT FT TR
AFXTA TR Y ggET AT AT AW
g1 ar, I AGT AT AT W@ 8, W
MR AT AR AL T T
q FIFTE 78 ®7 TIW T AE 8,
forert €1 7T, §1 T, ATHY IE & WO
Zat w1 & a7 wwaan g fr oo
ax Al FIAE AFT ALY T4, W H
o ITEA FY AEW g, IWAI T
@t FT THT 1 forw a@ 7 WTA EI
arfed, Jmavg A G g ET 1 foraely
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fr w1 i el T @Y ) A
oy e & 7 AIgEd I G
ST % fEATE ¥ AIAT AT AW, T
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[sfr 7@ 7w firaf) Y ¥ e i Srw T Y W ¥
Hfiex w1y & O wiw F wrarT O ¥

e T §——0F AE FWAET GO s w7 fear 8, o weg & afk

?, 39 ¥ 39 F1 I FT AT g A
fam w1 4, gud) aTE weogwe AT B,
oA g wgn grat P ar ade
gHAT & W7 T AT A KT AR
& amg fauifog e ga 1§ Ao &
foave & 2 & T o7 ARy wEfen #71
FY FAT STHEAT ¥ AT WA WG AT
FXT AT 7R § | Faww a1 qrd@fan a7
WA 5 44 FLET TIAT TRT 4T, 3H
AR 7 35 FUT 7997 7@T #, 9% ST
¢ 6 g qar & | wiafen faeew & &
# wfg a7 oF a6y fEEey e
&t 2, fom & =W Famar & fs madr-
FETT TTEGH FT HIHTET & A7 F 00
sTaeqT EIAT AMET | WA & A A
I fAfrm sr Y e & s v
W T 30 FATT AIRIET IR qATA
STET, 1 39TF -2 A€ 7 SRET AT |
WET Wl 10—12 EATT HT AN g
Ty wmd graer aw, fahem
|AATIEY 77 W ATRIT 727 g1 | 7%
Foz7 FparT %Y 6T w1 3faa aw aw
F el 3w W IgAry | Hfew e
Fgw v & falr 3w 7 w909 Oy wr
sTaum frar B--%9 & A1 38 WO
w1 TEY Z OGRAT) T T UG AT
Farar § e ST T A6 TETF wTEAAs
AT AT | K 7% §—FF T WY
¥¥ T 30 TRHT T IHITET ®
®q ¥ Af TAT, 7w AT €€ F W
RIART 4T g1 6T | T 7 48 6T
fragw farar & f wram Az qlx gl
A F A7 7 7% w1 TR
FAT FX Iq & WHT €&TF BT A gATH
X | 9T qF WIT 57 TEIHI 7T 30~35
T 40 T7HE WTF AFL &5 § 0@ F
ATHTET B WIT TG § wgT A9, AX qT
F farsYfrdr woft ot woqa e Sregas

ATt T grIAT ooy €y wAre €
a ¥ 2w A W oA gy e
Fogw? ¥ arw foad arar @ @
W oy o gowTT ® Aifa, feam ulx
gty fasre &1 =T A g, F9@
™ ¥ wE fqfea-dw wfcaes
Hife 81 fafewds § @ &1 o
HIET IST TET § | WO H1E 47 &7
F9T, T IT AT WY IN ARG AT W«
faara & arg § ATC WTW A OF 97
faset T Y7 IH F A1 AT FT 9T
T &7 qIET & AW HATAT € THT )
o ATy faRe 7 3= & forg o famew
H98 3s0TTNETE®E | fraw
HT TET IT 5 97 ] F1 Agre @
oTY X TE R YST 105 T F 110
¢ faedr are fear o7 | g O
o€ 597 W8T FT 112 897 50 74 yfw
feresr %7 faar & Afem oy g0 iy
Fwmidagm Az gn ) fomoAvg
¥ frme & e & aw O 8, forw
avg ¥ faorelt & R ¥ §, Swedt & amw
Tga &Y &1 a7 § wie gl e o
AT faelt 8, 59 &« & fmmmT w1 sw
¥ T 9% I @ ¥ e s
T4 gWT &) TR &7 WO ETA g, WE
aq FAma g1 Hga & ot 7 &
FE, WTT qW § FITET AT § ) Fodto
FuTHR IR TATHA ™ & fama
¥ w87 7T fr T ST AT By AT Y
ET AT THT TG A AT | ¥E A §
famaT #1 W | aga JwET I
T 1 WT w9 A IH F 7o gare fvar
&) xw a<g & w0y v E 9 &)
w w2qw ard ot g dar g ¥, 9w
Y ¥ 250, 300 TFH F Ay wrAT AF
21 o uw o1 adraT gy 1 wreT § B
w3 framr ® w9 AT Wt S gy
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Y fiverar &, oY sorer aver I Y dar-
T W GRY | ATARIEE & A F W
wfr ferfar § 1 vt % ag wgar wrgm
g fe arifer ot g drex & & Afea
u¥ worar Wi Wt gt o dwa §)
wafe Wi B T w1 3 OT T
T fr ag ot Frdiw 7 iy
51w ar g 9 feamay & a1y e
ZWIT, FFOGHA F TG TG FRN R/
Pt w1 WT Stw it fvemn
1890 hrs.

| WY qg T R Ay A e ATy
"< of &1 oAt qmw feamt w1 fasar
£ fawmra % %€ 97 AW 48 TVEE
W a#r frerar &1 arsT 52 9vde A
grar d, se A H A wiw §1 39
aE § WA O, AR T AN, FeA
* TV A1 § I AN F FOF QAT AT
vgar § W wa ogr feafa g, ar
srewm §  e2fqfad) vt ot T W
kY | T ag grat fr aw & meae
darare afe oF A K wgn A g
TS 9 W WY | gHA &y @Ay
At ad 9 7 oy W g

A & a1 § 9 s
frar 7oy s & ot 17 F7 fos woAT
ATEAT E | & ¥ GGT 41X G FT
fRAWTEYIT ¥ ATT TW 7 & FAT wEo
31 %9 qw F  Fydarewwe aqadsw
o g, fadargTe 3azd &1 &Y Wi
gradfey difae § gradfen qlai
&7 AT gY 1 &7 dAl o §
W fRdedee gom, ar g9 &
sqqrrargRe PRee adt g afen o
Frwaraie g8 ¥ a1 WA iE
FTC wZAT &, a q Al F IR WY
arfare g wrfyd 1wt 2l & T
T ATET ¥AT 8 & W i e
v w71 fv 9T OF IWT 18,000
[T 20,000 W 7 %Fw 45,000
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¢ & frmar § vk w39 & §1R
Teewee far o1 oY 98 62,000
oY 63 THTT &YX | 9T F7 qgaAT &
g AT FFT g § o T F A
&7 gy Afge WX g oF fene &
T U GHET g1 A1 ag ST §F Wi 7
&1 20 TFoFlo AT 22 TFo{To FT
& #ifFs 12 THoto FT TFET AT 3%
T Al Far g I frwm sw F 0
farwa fopcaT A I| &7 o7 A avar
21 zufea afag quodle o &
art o frwra it FeeT fivdr, G soeeT
FTAT wrfge WX 37 oF femm & oy
WA FET &L, AV IW 7 H1§ 4% H
T A g AmagmAarag g v
I WIT AEAT [T 1 q@rar
2% & forg ooy srex AT T 1fRC

wit wftorey (fromie) @ Q% OFT
#1 frama gRIAT@awa g 7

sft arqew fat : qiw e faer
T oF dwrx v@F | 20 framw W
TN AT ®7 g% § | 7 g Ao
T g g g R A W
aga mgag @ owrar &1 & w0 g
a1 A W WE |

sit wftee . & oft g F A1 A
FCETE | TF UFE 71 fomma 8 UF
T T qFAT |

ot mreaw femf ;&3 ww W W
) vare 3 faar @ 1 # wean g o afew
ARt FA7 F W7 gfaw g &
T Saed FY W & wow el w5
29T § W WOAT 90 T 1 FAA
YRR g | WA a% W AT 7@ A
a<E sarT gt fear s, W W A
framaY wt gfaar aff fasr @t § 0
% adrg acrar ot ¥ 98 sgar g
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ug Aw agw awr § W ¥ o faww
F ot & fawg 1w W 9w ¥R
femrsw o1 & @t @ Fo Afa T aw
TG ¢ WX TS 37 &7 wogw T A
£ W1 T WU 9TH GVEH @ qF 8|
ATy ag £ ¥ oww av @ ¢
1w =T wiT ®ew ¥ o ¥ T
& 7Y g AT aF T T AT w4
ST & a1 7 oF fasqa sq<r gwrdy
fi & & a7 T fowmfag
A FTX ATH T HT AOTHT AT
ERIT | a7 w9 &7 A @ v s
WA & @ T q9A ATAT A4y & Ao
AT & TEARRnT & fau 3
AT FT N gleargamT awd £
% fae s st 9w g@Ta 7
FMRFEATT W |99 FT qraue WY
AET 1 o /T T F® A & fag
o mar gfeww gon wv d@ifae
fafeT & & wer T3

T T 89 9 97 fra X A
Y IS WY qTT T TEHT ATTHE G
it & arfr g ag o fr sl & o
=19 R g8 a7 gy &) W
gfewor wr & ga g 7 ? aw oy
ww gfesm a3 T o #2 ¥
™ a0 99T ¢ 9wy & 7w
¥ forg aga T FH qw & qTN g
off T § 1 TEH AGAAT FF qTH
¥PeY, I8 I8 7 @y WM
JETATT AEY F@Y W FTEEAT AIAT WA
@ o 9 & wrew oY 3w ¥ fow
HIT AT AHY, A §F WTAH ST FY
il Ao C il

SHR] P K KODIYAN (Adoor) Mr
Chairman Sir at the very outset I
want to gay a few words about the
agrarian policy that is belng pursued
by the Janata Government: In my
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opinion, this policy is directed actual-
ly against the very interests of the
rural poor, the agricultural workers
the gmall and marginal farmers and
other really toiling peasants in the
country-side 1 want to prove my
charge against the Janata Govern-
ment policy of helping the landlords
and the rich peasants to a mass more
wealth at the cost of the rural toilers

Now Mr Chairman accordirg to
the census of land holdings conducted
i 1970-71 out of 705 mullion opera-
tional holdings as many as 3075 mul
lion were below 1 hectare and they
operated 9 per cent of the total land
At the other exireme 28 muhon held
mng- that 1= 38 per cent operated
more than 10 hectares each and toge
ther operated 309 per cent of land
A broad classification 85 per cent of
the holdings were below 4 hectares
and gperated 39 4 per cent nf the land
while the remamning 15 per cent gpe
rated 606 per cent of the land

Sir i you take the repmit of the
rural credit survey conducted in the
same year you can find that the very
same 15 per cent who had 606 per
cent of the land monopolised nearly
two- thirds of all credit advanced by
the cooperatives and also nearly two/
third of other inputs, seeds fertihsers
agricultural implements etc  distri-
buted by the Government

The Janata Government is talking
very loudly of top priority being given
to agriculture According to them the
development of agriculture was neg-
lected by the previous government but
I do not find much difference in the
matter of allotment of budgetary
amounts for development of agricul
ture Forty per cent of the total bud-
get has been allotted this year for
agriculture which is more or lers equal
to the amount gllotted by the previous
CGovernment But here T wmnt to

ask whether the Janata
Government's policy In the agrarian
sector is going to help this 88 per
cent or more particularly 878 million
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holdings which is below one hectare of
land. I am asking this question be-
cause ] nowhere find the Janata Party
glving any top priority to the ques-
tion of implementation of land re-
forms, land ceilings and .istribution
of surplus lands among the agricul-
tural workers and landless labourers.
The hon. Member from the ruling
party from Bihar who spoke just half
an hour back was very eloqueni about
Iand distribution among the rural poor.
He does not realise that his own Gov-
ernment’s policy jg really direcled
against the interest of the rural poor.
1 find the Janata's first priorily is
consolidation which without ceiling
and distribution of gurplus lands can
only mean consolidation of fifieen per
cent of the land holders, landlords and
rich peasants who own sixty per cent
of the lands. The second priority of
the Janata Party is rectificalion of
lang records and issuance of pass-
books to landholders which will only
intensify evictions of tenan!s and
sharecroppers who have no entiy in
the records of rights so far 7Ttz third
priority is land reformsg which, how-
ever, are to be implemented within
years. 1 do not know in how many
years, it will be done. Thev do not
believe in lang reforms and they have
virtually given up the implementation
of land reforms. 1 would like to ask
the hon. Minister. Shri Barnalz {o tell
this House what amount of surpluc
land has been distributed in the last
one year. Do not give us tha total
figuregs of more than eleven Iskhs
acres which have been distribuied In
the past. Tell us what you have real-
ly achieved in the last one year and
then only we can realise that the
Janata Government has virtually
abandoned the policy of land reforms.
I would like to say that the nolicy ot
the Janata Government is really direc-
ted against the poor gnd 1 sav this
bacause Shri Charan Singh who is
the uncompromising Champion of
landlords and rich peasants in {he last
two decndes, in his go-called Gandhian
Blue print of India's economic policy
sought to dispel the delution about dis-
tri of surplug lands, which
854 LS—15
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according to him, is nothing but an

obsession of agricultural labourers
and poor peasants,
He writes: -

“Anyway, the belief that distribu-
tion of surplus lands avalable on
imposition of ceiling was guing to
solve the problemg of harijans, the
landless or marginal farmers and
thug remove the' poverty of the
rural soclety to any appreciable
degree has proved to be a celusion;
obsession with land Jistmbution
which could at best buy sometime,
should not, therefore be allowed to
distract our attention from the real
cure of the ailment any more.”

He goes on (o say:

“The Janata Party and its Gov-
ernment should now create guch
conditiong that gll those who are
unemployed and under employed
including agricultural workers and
the small farmer: as also the edu-
cated unemployed are attracted to
cotiage and small scale industries
and other small non-agricaltural
enterprises.”

Assuming that all these unemploy-
ed, underemployed agricultural wor~
kers as well ag the educated urem-
ployed are attracted to the cottage.
small scale gnd other non-agricultural
enterprices, which they propose to set
up and which I do not believe they
will set un, what is going ‘o hacpen?
Assuming they are all atfrocteq to
this proposed non-agricultural sector
in the rural areas and realising that
26 per cent of the total work force
of India are agricultural waorkers,
22 per cent are small peasants and
together they constitute more than
half the total population of India,
that is, 35 crores and if these 33 crores
are attracted to the new sector of cot-
tage and small industries which
Chaudhari Charan Singh wants to es-
tablish and if they mnroducz things,
whore will they be sold out with the
consumer market enlirely controlled
by big monopolv houses? This is a
mere Utopian Idea. This is nothing
but an attempt to hoodwink the rural
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poor of the country, the agricultural
workers and the small peasants The
real aim of the ruling party 1s to con-
solidate, develop and expand the via-
ble farmg of the landlords ard rich
peasants with liberal aid from the
State and thus enable them to grab
the tiny uneconomc holdings of the
poor and muddle peasants Th'; 1s the
real aim hidden behind the so called
pronouncement of lofty consideration
for the rural sector for rural aevclop~
ment, etc

In thig connection ] would hke to
point out a smgnificant statement in
the policy statement of the Janata
Party It has tried to add a new cun-
cept of fluer to that of ceiling on land
holdings It says

“National interest demands that
a floor on landholding is also lad
and that the law relating fo inheri-
tance, transfer and partition of land
18 sp amended that the area of land
per farmer or agricultural worker
18 not reduced below 25 acres or 1
hectare ”

I have already pointed out that those
who own 25 acres—the floor that the
Janata Government has decided num-
ber about 5 7 million and tbev consti-
fute 506 per cent of all households
All these people are to be driven out
from their lands and reduced to the
status of landles. agricultural wor-
kers Such will be the result nf the
Janata Government’s agrarian policy

Take the price policy of the Janata
Government That 15 also heavily
weighted in favour of the traders, pro-
fitders and blackmarketeers ‘iake
even the procurement orice i the
support price which the government
hae fixed for wheat Ie Rs 112 per
quintal What is happening jgz tnat
most of thhe peasants are forcea to re-
sort to distress sale at the time of
harvest They are forced :o gnll their
produce at a price between Rs 80 to
Rs 920 per quintal According to the
Xeonomic Times there hag been a rise
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of 2 poinis in the wholesale index.
At the same time, we find that the
price of raw materials have f.llen by
13 points even though the prices of
manufactureg have increased by more
than 2 points Since I have no ilime,
I am not going into the details of the
fall in prices of the peasant's produce
in respect of other commodit'es like
cotton jute, tobacco, sugarcane, ete
and the rise in the prices of manu-
factured goods Therefore I want
that there must be a parity between
the prices of agricultural produce and
the prices of manufactured goods

The lasgt but one point 18

MR CHAIRMAN Make it the last
one

SHR] P K KODIYAN Yes Lhe last
one That 18 about the Foud Cor
poration of India The Food (orpo
ration of Indig has become I ghould
say a hopeless body so far as the er.
ployeeg are concerned Tha se-vices
of about 100 employees were fermin-
ated during the Emergency and till
now they have not been reinstated
The workers are agitated The rervice
conditrong of the employeey that were
unilaterally altered i1n violation of
Section 9(A) of the Industrial Dispu
tes Act during the Emergency period
have not yet been restored So many
other grievances are there So, they
have decided t, resort to work-to-rule
if their demands are not conceded I
would request the hon Mim-fer to
consider their legitimate demands and
come to a settlement with the em-
ployees

With these words I conclude
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uYT forw qwTT ¥ §IX wrdww aORTT
w ) A, v wfgd W aw fed
wrg ast & afy feq w1 | afx af &t
TR § warfer @7 & Fow T A
urfaew Tar & Hr§ fady oforda yw o5
s o § AT A v frd
§ YT wrg @y g@ §1 WY AT A
g W wwrT ¥ A A awm faare
sty g st § )

ATHY ET AT A% WEAE § WA T
*t T gw B4 § i agr o wfw
WIAY | § $Y QOTaaT TOT TEY ST AT |
AfeT €1 w1 fagaw e fear o awar
§ 1w e & O wred Iqeew § WY
Wl oY feq¥é §, 99 & WA W<
R dw ¥ wfy af arf 50w WA
FT FAge § arr AR IT E AT
ot wfy G & 7g 247 AT TOA R
A & 1w ad v wfy 7 WA Aar
fe fetd & Fgroar 8, 1118 ¥
X w1 qavan war § 4 Gar fewrd
¥ fe xw 9%1T ¥ ag wfr faosae el
o T @ WY I 0% gw W vaven wd
T FT O @ § | agw o, w@ AW qF
a grfr gt At IW FT WP W@ X
g w a1 ¥fww wa 7w qwar a1 @
§ 1 wx aw o IO feg g § A
frgam & 35 ¥ wran 85 @ FR2AT
wfa wt gear sar o or o &
gl e @ w7 dAT 47 TR
t | @ xETT ¥ N wwrEr IaTw gy
g R X g Qo www R ) AW
FETYAT T LT ATH SR W7 FTHRTT W
R #Y qTHTT FTH wiww gaohiv ad
w7t § ofic oy wrafas serfo wd €y
Tt § 1 T X WgERT w19 AY fode
=7 § fadaor wYq ¥ ofeafaa w¢ fear
wrd ot Ay X s frqaer fear o
woar §, 99 ¥ Qw7 wr wwar &1 Xw
afclen ¥ & wAT wolt off & frdler
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wT wrgET g f sragfios wTe 9%
T wrdww W 2 | Yud fag fawe
oA AE € dw & fog wrdwe
T | ¥E fw ¥ firarr forg e ey
¥ Wiz ¥ @1 § I www T T B
W Nfawr Q¥ gar & wraT T PN
§ | ¥ fag srowt oqrf IOw e
¥ | ©F T X G fF wie wlyw
7 § 91 T gEw N T 18w

Y R P
o i 1
%

§
it
aéifgﬁii

faar wd | T AT ATHY & |7 Sy
e T dF BT § Fgr 97 afmy
I TE Y § | O 9 werrwry, aE
aF arw WX Hiw awr ST W 3R R
g W Ard W R e REEET w1 §
W ag Jdr favfifesr dar 5@ § o
Ff&@Y #Y 18 w7 AT AT FET FAET agwT
free WY SraT § AfeT M & 90 WY
Ao TR g @ A
¥ ward ¥r feafa dar w@ £
| TN AW aF 5w A Al
Y § aw an daT W & 1 e fag
Wt o freTe ¥ syEeqT wCAT €
% Awry B Awd & fag fadeny &
|4y WVST TR qg  gETH § v a3
o2, foaT ol ard W 99 sy
® Iy agl wy frafaa fear o
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o fad 73, &1 39 ¥ vl 9o H1 wE
AT 781 faar 2w W W A Ay
& T gwa § fr wa wre € g wew-
fadcar % feafa &1 s F@ a1 @
£ 1 fw Y g9 WX fegr—3 &
By wqE a9 & forr #1 gure Qe
& otaT § gew g W agmE ¥ oo
g wmyatHamitax
fead a1 wqewm 7 fvar wr
t & wrgen § v qorgn Wi faegw
A I FUY WF 1
faite sagea &1 Wravasar

i

2

-33

¥ e W sqwear wht & 1
aw ¥ wga wgeay om @A g o
W WA & qarewr & fod oo awa e
& wrdww warfoa fied sy § 1 afiewr
W ¥ ow sferf — gwra feam
T ¥ @ § Wik wivnfaa 9 &
FTXA I wTARAT WY Ifw o X
af] W s AT & 1 A W
t 5 5% wiw ¥ qw wrew o WY
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AT & WAW &7 9gP 9% g
—errarT wgr wrar & f omarw ¥
¥ FdTr #T g aga wwt §, ow fin
Tagt $wE 1 Afew g A
i gfufawr fear war g, sy &
T T—3¥ ¥ ¥ AP AW
%7 JARTT £ X fawie g fear war
¢ wife I ¥ aro saw # I aga
st ot & 1 Afew ww oW
wgfem I I &Y A @wwAr
T | ERQE W 9T §T 9yEh,
da1 fs oo & wgr mr & smxdvom
¥ W ¥ gt dw A g §
W 59 femm vt @ § geAw
wfam A aiae i@ a7 8
fow sw1e ¥ wgfas mmar ¥ ¥g femr
Lo e, 22 97 # a faw wr &,
T fagt & adraw & wrane 9T St W
IT Y A1 g wifgy, 3w F gfawd
I A I HE WA A1fgg |

% ara & fafiq w1 § 77w
g e gew-anE aor I QT & fog
waEs §, ad ®7 Igw W aEd
¥ fag wraws § WX famey sroffaer
IR wgr W &, 9 W e
¥ &F a& firarai, ot fir dvn fapere §,
| S favama § &1 AT Amegom, aere
WX WeRz ¥ IwWHr o v §,
_wa ® oy qrk ol § e af dwrfes
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T woT gEre & I I aa W
Ieaw 7 fear war, O T W aer g,
Y i i T Sred 9w
we) ¥ o X F dararT F W Wl
WY 1 T wew fwad i F goweg §,
firad g1 wifgr ot el oF sow
¥ feorg wrfgy , X7 9% ¥ qa7 HATH
¥ o o B & ot @ wTE Wt FTo
gfweer o7 7o gL W AT & 1 FT@
ge™ 7 & fe ¢ anffaa gdges
w1 g1 qmw & fag wegtaw W
wf fadie gar g} AW & gAY wifge
T gyaw faxr § gar wifgg afs
fegrT 37k g waA W ¥ ggfaq
IETEY T WA FT D |

g% wree A & ag W wg
T 5 oy aw sfawo € &
B AT AT 9T §, w9 § «¥y
gwiva gw1X 3w &7 ag § fF wraToqa
IovT G4 w1 § Ffe wofs @ e
W aF Ia%t agr |r mr § W}
7 € 3u% fgamw & vag7 Fgiwm frar
TaT § 1 WY FATAT HY & & ANy
o T aT A wHETh wfw wd wY
& wT wTar §, A gETY FASE I
a7 ®Y 27 & fag orar §, va w1 ofy
w1 feaar wex & 1 7g wfc & ghnfas
ot =Y gYar & W= ¥ framalt o Y
Faer grar & ar 3 afware § sawr
sfawer fawoar &, 99% sma 97 38
gt & WA WY W Ieew FoAr &
w gfee & e gy &, e &
fie wfw w1 fedtw wgew dv3 ow-gl
swrew  gfa F arp faer oy arfe
wrer wre 9T gfe dwmwt & fog o
Qur bt agt € IIwew Y forgwy
viw w1 o wr QAR fiearr ey
won eqfer qirerr @ oF Wi wgt
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9T WY %} sfowo ¥ o, aTg ey
T |% 9T T FawT ot twwmw WO
W IT 9C yaTdr fagam <o &% 1

™ o & @19 & woe Y Wi
®T gR4T w7 g W wrww v g e
waft oY R gwra) o¢ fady s &F

oft st wme Wt (wETe-
w151)  wrvdry gerafy off, gy Tt
Margmam TNt §, srer f
g woar g o aart ot 2w g e
X9 qrer ¥ a0 ¥ PN W7 TIWETT
sl g fem g

qg ¥ o pfg yar Fw AT
wrar § Afer e T fipgrr ae &t
T Wz foradt Fwe @At wigg @,
wg i 30 wTo F iy it mE &
fee 30 wTe 7 o wfy ¥ wfy <har
o §, Taw fram o FY w7 fegfar
a1 Y oy Y &1 yafao suTr oRw
@i ¥ € g e g 1 qvar At
§ o\ g% W vww w1 e T
T § TEwT &E W 9T TEEw
g, vk fag o« amwE @
wifgy &Y ofrer €= w1 wwe & q@r
wry, T wRdr s owed &
EFRE AKX 70 TTwe a7 F7 qAH
& stz v & forg wite onmar oew wr oY
ATaar AT wedr § 1 feafer 7y ol
& e wy fwarr ot ww a7 w0 &,
ot Ty war dvn et oy fwary
ot 7€ dar W §, Ak e & i}
qr wour Wt fewrf off [
vl £ wardy areht ¥ ave f et fewfar g,
W gRT FT ¥ Prg g wYor fY
ffe & yw garc woaT q@ar |
feqfir ek wdl oo Yy waToer g wiel¥
xafirg vk WX § e wiy & oy
o Ay & arrr wfe . ¥ ardar
war g |
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wrfrr sfomafiy wgrew, afc axwre
¥ g o fexfor gurolt § & oo
ST T W Wk wrAr § vy T
wY fawr wifgq o o v feafir
guroraret @t § 1 wwaw pfe or sy
w2 ¥ W aw aw gt § gare X
oy wff § wiife w2 wr wat O
afgare e ot v off | wafeg
vhe & ot & ow ¥ g N A W
arr & 7 § fr wi aowra areft e
faparrr iy firdr | g e ot & o pf
¥ oY arare gt § aw wr A Ty
§ W< v ¥ F @ ary s o §
oY Jare wEX oy S v §
7 wrad oqde won e § e w
o & 70 swfrwer sy gy o< fic §
R MarreraTEl FNrEdRrd
¥ &1 38 foq €0 wEw@

ar darare At ¥, Iwwr qU oA
fea wr A fadr Ot ®\ W=
s ? gafang fivars oY Ia€T damaTT
wr g o et wifew ) oy o 3w w
m W i RaET ST § )

e & fovrg & fawrf aw &
e o § 1w @ el @
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@y foaft o, wg @ agh ol
it & Afew fewk ¥ gw
I @ yfe q darnre wfaw we
e § | yafg fewr o foreeft wr
wET gY gt § wg B wifygy 1w
F gk forg foraar sreare fnar o &
wg o o s g Wi

% areft doft oft ¥ e At ¥
T F T FEA ATE E | TE UF ag-
@AM T gU @ R 9T
faaraly 1 wreT WY g QO EY awar
& wad we o) ST oy aeft forady
w A WY Y WY ww gni ) g &
ga qat A% s arasy §X wew Wik
IAT AT & gEWET @@y ¥ gEn
QAT T TEART W | ¥ AWT TEHT
AT oF frsgae & are § 1 AW s
¢ fw agt & waw s=dt frmerr ) smgmy
gawt faaera 17 & T g 1 e
®TH W AT WTEY | @A wr§ Ay
da1 A et wfew 1w W ¥ 7y
HEWIH TV TIHY WA ;v @ ;)
THET AT ¥ ol A F avay ww )

arAw warafa wgEw, ag W
IR EE TF WA ) wew ad dw
# & WITH gAT 9Far § Wi gak e
# 17 Wt § 1 %9 QWY awearsy wY
g & W § 1 & faw & ¥ wrar
g wgt w3 & ww anfeg @t § 1w
aga w% arfcw £ areT Gig & ) Sfwa
o YT qTq WY § A g sarar & Surer
qwaTT g § 1 wefog qoe § v
W NMam Ay fdaw & fer W
v wrlge | gfy Y dearare sy F
wrgt farareft &1 Ivar farar e & ey
fawat & wrver wf Qa1 &t w2aT qear
¢ 1 arfemr & arty & oY darere g @
A A 97 Pt ¢ Aferwr ag ®
R0 ¥ &0 6§ qEw A
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[=fr wrirerE wWrze Wad)

@ adt ¥ xwlew Swe F Ay
froae & fag o7 AT qamew
wfgw | A ST | qw fagaw & fag
QL 70 T AT aedy § ) ¥l
ACHTL § TS forq qorera aeFT sy wins
A1 ¥ @1 A AV FIAT § | TWAW
F g AFTC & fegra § &7 a0 I
g faasr A suraT O &F #T wEew
21 35% faq corer wrd w1 wifsae
wrid T 7 g7 §, Fodlomo qlo
Y oY gaTHEr w7 Araar § A g7 T8
dury az 3, faw fefese 7 a8 7d) 2,
agr W IAWT AT FLAT ATl |

fon femygz & & mrar g oy
AgarAT w7 Fwg g7 8, IR 50
FradY fearT 2 §¥e< A o7 SHIT 19
g aY 50 AW feara faar s
ary FaT qage & feay @ qgde
& €RTA BIA7 AT QITSHAT BIA7 KT ATAAT
arg 74y w1 7€ 1 & mraEw Ay o
¥ wava war gfw o fefmee &
AT S AT 1 Foars aq¥ g1, agr
TF 1WA $1 =7 fvar 90w

gary wargsar fefezae & oo
Qo & FAXAT & 1 ¥w fefezaz & ol
=% 717 we Afqg 13 1 a9z ¥ $ifeew
asr § TafAT AT feafa ary fefioae
# FYoTrouodto FYoAT ¥ warar gifFen
Tt wY A wmfw w ¥ I F AR
fara ¥ qTrET AT =fge 1 & aa
ot & v F7ar g fe qaeTa AR
# froftogodlo #Y w1y #1 a1 ¥}
¥ far Forw azdle w1 w9 wor §,
IusT 7T Frqr g )

w1 %Y dargw & wr7 N grama-
faaty & tmra v gtaa g7 fad, co¥
forq arforor wameg =Y vy wareg
W qarar wrAw wifgw 6 feg ana a3
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@ Wit w7 wrara-frate fier wmg
Ia¥ AT F JHHT AT wgw Wy
¥ feare #7 arer o vt F wrar 8,
Ia aan frafa st &) srmwf e
qg fedt o ¥ w47 gefr § fearw
& Gurew ¥ wH AT § ) 97 ww e
srara faqr wmar @, ¥fww g% I
&g T AT WA rar w@ar ¢ 1 fear
%1 "1 FTH d21 Q7 aT WY 4y wrar
I F ATy AT @O § foredy
fara =7 wrer fawar ad @ Wi qen
3% fremT =nfen ag A fraar g oW
faa frare € dargw &7 o & g
Wi faata & ar¥ o wfq warTa &Y gorg
A% wiforsy wATAT AT WARE-IHA wTAT
Tza w=dr ¥ fawd feaw %1 3fam
Wor fag a% )

Frz-AToE TaTs & A F N Frara
Y Sqrar AAT HAT IEAT ] | TAT FIGT
faamaz grt & faad wroor faaar
WAL EET GAT TR AT A g § )
feara &1 wrer da7 T4 7 91 A
FEANTH B ATV EIART AT A WTATY |
FIZ-TIO® TAIHT F7 WH TIA7 43 14T
¢ fr &2 forgrT ot TaaT TeawTE €Y
78 T g%y § W gad frame o
Y 1 5% FTrvr R S 31 9
& qFaTT 1T § 1 gATR wATHT FT 1T
¥ qdY FIT-ATAT A MY T FTHr qrar
# gmma &Y e Ifwa Fr 92 fAe,
A% WX F gryar wifge | garafaw
1T WY auT 93 WY wEY wra A e
<@, ag W @ar =fgg 1

7a *Y ¥ F qIT ¥ (W HAEG A
waTaT ST T § v & s s
g | B it ¥ fag g #1310 w1 faere
wew S § ) Wy oY T 9T
oY TF I7 &Y T TAWT A€ WU G T
T ®T wwRrr § | A R WA IWAY
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ey ftwr' o, ol g oy wwer ww
{ | wgwfan & saTe qT ot ¥ W
v gur R ReT ot ate & e R
@ qod wrar wTt ) e g ST
Qv wyr g § shcazEr ) o g,
g v ft o &1 w§ a@ e e
Y wgrtar & wreTY O & i 0
ity v qudae? i W awg ¥ Sew
qrawe o B T oEwd §1 weleg
7o 3O ¥ g ¥ fag @ W QT
e oedr § 1 ygwfor Fawdandd
w1 TR gT §, Sud dFtwT g W fren
§ wmwr smA ¥ fag o W
fForerelY &, S 8 & ot w7 fafiwen
oY wOr ¥ gfawr gt @) dfeT o
R ¥ xud areT gt @ Tw s
I ag wx gfwarg T e el §u e
fag Tt w1 famior aga o &1 Fe
dro Qo dYo ¥} &fw ¥, wwfw fawrar
Y FYoraT ¥, F0w & g fore O a8
%7 Irw AT o G & | xw &7 oAl
¥ ol W | |17 9w | 8 femray
¥ fag #0 w1 faww aga o=t & 0
®12 faamml w1 ¢@ ¥1 g wm e wF,
wwfeg o) & o & o Wivioe w@e
o 8, 3% ot ¥ o= uww ¥ &r
T |

€T WK ¥ A9 § Ffy w97 F1
At B EAET ¥

SHRI B P KADAM (Kanara) Mr
Chairman Sir, I thank you very much
for having called me at the fag end
ot the day

I have huiriedly gone through the
report of the National Commission on
Agrniculture and [ should gay that
thig 15 a very fine document and well
authenticated 1 express m, grah
tude and praice to all those membeis
and other officers who had to work
hard fo bring out this repoit [ had
554 Ls18
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on Agriculture published in 1928.
After a long lapse of years, I think,
the present report 18 a very good docu-
ment, Government must Firive hard

to carry out the suggestions made
therein

After independence, for a large
number of yeafs, we had peen awfully
deficit 1n food, and we had bten run-
ning here and there trying to parchace
from whatlever quarters we cuuld get,
and the well-loxo nations, espetiully
the USA, had always been Lyiny 1o
strangulate us by catching us by our
head, neck and feet, go that our foreign
policy would be ulted in their tavour
Only four years back, one American
expert saxd No tood should be sup-
pled to the starving millions of India,
1t 1s better that they die .ather than
be helped because even 1t they are
helped, they would not be doing any
service to India or anywhere  Thank
wod due to he harg work ot our
agricultural scientisty and tue hard
work put in by our Indian rjols we
have solved the problem, and since
the last three or four years we die
ul a vely sound position Nobody on
earth can naw try to strangulate us
or mfluence us to tilt our forelgn
policy Now we are in a4 very safe
position both 1n the production of
1ice ang in the production of wheat

For strengthening our economy 1L
would lay stres, on a few things 1he
first 15 land rclorms  In (he Stete of
Karnataka we have done very fine
work 1n the matter of progressive lard
legislation and impo<ing lanl ceilings
we hdave solved all our prob ems by
creating a sen e ol conhdenc> in our
igriculturists Butl unfortunately the
Janata Governmenit which professes
in the name of land reforms 1 unched
a tirade against the Gove nment ot
Karnataka and the Land Inlinal
which were constituted by the Kairna
taka Government were hol ched In
the Governor during that tenure when
Karnataka w,g under President « jyle
Not onlv that the protection tha w s
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given to the weaker sections in the co-
operative institutions was also done
away with. Our Janata friends are
now gpeaking of land reforms. I know
what their faith in land reforms is.
They are socialist for others and
bourgeois for themselves, They have
no faith in lang ceilings. Their preach-
ing hag been well exposed. During the
short spel]l of President's Rule a large
legion of Janata Party workers rushed
from Karnataka to Delhi, They were
anxious that the Lang Tribunals which
were constituted, consisting of non-
officials—non-officials who are wedded
to the cauge of lang reforms, who are
wedded to work and help the agricul-
turists, should be abolished. With
what sense of understanding and sense
of responsibility can they speak? They
have no faith in land reforms. All that
we find in the Janata ruled States in
the north is that gttacks, killings of the
poor peasants gre on the rampage.
These Janata Party representatives of
the people, who were elected by the
vested interests have absolutely no
faithin land reforms The day the
Janata Party came to power here, the
landlords boldly claimeq that they will
have their rents collected: they said
everything would be set at nought
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large supply of this to all the need
farmers. There has been a good deal

of cheating in thig sphere.

MR CHAIRMAN: Mr. Kadam, how
much time will you take?

SHRI B P. KADAM: I think, Sir, to
do justice to it I would require some
time. I may be permitteg to carry on.

MR. CHAIRMAN: Al right, you
may continue tomorrow.

The House stands adjourned till
1100 A M, tomorrow.

19 hrs

The Lok Sabhg then adjourneg till
Eleven, of the Clock on Thuraday, April
20, 1878/Chaitra 30, 1800 (Saka).



